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 {Shri  Hathi.]
 (2)  a  copy  of  Annual  Report  of

 the  Council  of  Scientific  and
 Industrial  Research  for  the
 year  1964-65,  along  with  the
 Annual  Accovnts  for  the
 year  1963-64  and  the  Audit
 Report  thereon.  [Placed  in
 Library,  see  No,  LT-4610/65}).

 Aut  INDIA.  Servicrs  (DeaTH-cumM-
 RETIREMENT  BENEFITS)  RULES

 Shri  Hathi:  I  beg  to  lay  on  the
 Table  a  copy  of  the  All  India  Services
 (Death-cum-Retirement  Benefits)
 Fourth  Amendment  Rules,  1965,  pub-
 lished  in  Notification  No,  G.S.R.  871,
 dated  the  26th  June,  1965,  under  sub-
 section  (2)  of  section  3  of  the  All
 India  Service;  Act,  1951.  [Placed  in
 Library.  See  No.  [.T-4611/65].

 12.28  hrs,

 COMMITTEE  ON  PRIVATE
 MEMBERS’  BILLS  AND  RESOLU-
 TIONS,

 SIXTY-EIGHTH  REPORT
 Shri  Krishnamoorthy  Rao  (Shi-

 moga):  I  beg  to  present  the  Sixty-
 eighth  Report  of  the  Comittee  on
 Private  Members’  Bills  and  Resolu-
 tions.

 12.28}  hrs.

 BUSINESS  ADVISORY  COMMITTEE
 THIRTY-EIGHTH  REPORT

 Bhri  R,  Rane  (Buldana):  Sir,  I
 beg  to  move:

 “That  this  House  agrees  with
 the  Thirty-eighth  report  of  the
 Business  Advisory  Committee
 presented  to  the  House  on  the
 24th  August,  1965.”

 Sir,  I  may  also  correct  a  slight  print-
 ing  mistake  in  the  Report.  The  time
 allotted  to  items  Nos.  (6)  and  (7)
 combined  is  three  hours  and  not  three
 hours  each.
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 Mr.  Speaker:  The  question  is:

 “That  this  House  agrees  with
 the  Thirty-eighth  report  of  the
 Business  Advisory  Committee
 presented  to  the  House  on  the
 24th  August,  1965.”

 The  motion  was  adopted.

 12.29  hrs.
 STATEMENT  RE:  CROSSINGS  OF

 CEASE  FIRE  LINE  BY  INDIAN
 SECURITY  FORCES
 The  Minister  of  Defence  (Shri  उ.  छ.

 Chavan):  In  order  to  push  out  armed
 infiltrators  and  prevent  further  in-
 filtration,  our  security  forces  have
 crossed  the  ceasefire  line  at  two  points
 and  established  new  positions,

 Shri  Hanumanthaiya
 City):  Please  repeat  it.

 (Bangalore

 Severa]  Hon.  Members:  Please  re-
 peat  it.

 Shri  ऊ.  छ.  Chavan:  I  shall  repeat
 what  I  said,

 In  order  to  push  out  armed  infiltra-
 tors  and  prevent  further  infiltration,
 our  security  forces  have  crossed  the
 ceasefire  line  at  two  points  and  es-
 tablished  new  positions.  पा  this
 process  fhey  have  captured  four
 81  m.m.  mortars,  four  .30  Brownings,
 one  .50  Browning,  and  one  rocket
 launcher.  Reports  of  more  equip-
 ment  captured  are  coming  in.

 Some  Hon.  Members  rose—

 Mr.  Speaker:  Now,  we  should  pro-
 ceed  to  the  next  item.

 12,304  brs,
 MOTION  OF  NO-CONFIDENCE  IN
 THE  COUNCIL  OF  MINISTERS—

 contd.
 Mr.  Speaker:  The  House  will  now

 proceed  with  the  further  consideration
 of  the  following  motion  moved  by
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 Shri  M.  R.  Masani  on  the
 August,  1965,  namely:

 23rd

 “That  this  House  expresses  its
 want  of  confidence  in  the  Council
 of  Ministers.”.

 Shri  A.  N.  Vidyalankar  may  now
 continue  his  speech.

 Shri  M,  R.  Masani  (Rajkot):  May
 I  seek  your  guidance  as  to  when  it  is
 Proposeq  to  wind  up  this  debate  so
 that  I  may  be  ready  with  my  reply?

 Mr.  Speaker:  The  debate  would  be
 concluded  today.  The  hon.  Prime
 Minister  would  reply  tomorrow

 Shri  M.  के.  Masani:  L  shall  reply
 after  that  tomorrow  to  the  debate?

 Mr.  Speaker:  Yes,  he  will  be  given
 that  opportunity.

 Shri  A,  N.  Vidyalankar:  may  now
 continue  his  speech.

 Shri  A.  N.  Widyalankar  (Hoshiar-
 pur):  उ  was  not  speaking  on  the  no-
 confidence-motion.  I  was  speaking  on
 the  Companies  (Amendment)  Bill.

 Mr,  Speaker:  Shri  N.  Dandekar:

 Shri  Sinhasan  Singh  (Gorakhpur):
 On  a  point  of  order.  Hitherto,  the
 practice  fo!  owed  in  regard  to  calling
 Members  is  that  the  Members  used  to
 rise  in  their  places  to  catch  your  eye
 and  then  you  used  to  call  one  Member
 from  among  those  who  had  risen,  But
 unfortunately  the  principle  followed
 today  seems  to  be  different.  You  had
 called  Shri  A.  N.  Vidyalankar  who
 ‘hag  not  risen  at  all  to  catch  your  eye.

 Mr.  Speaker:  I  have  so  many  times
 said,  that  is  the  overriding  factor,  that
 the  Members  should  rise  jin  their
 Places  ang  try  to  catch  my  eye.  But
 so  far  as  Shri  A.  N.  Vidyalankar  is
 concerned,  his  name  is  put  down  here
 in  the  list  before  me  as  having  to
 ‘ontinue  his  speech.  But  I  had  made
 अ  mistake;  his  name  had  been  put
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 down  ;here  in  connection  with  the
 Companies  (Amendment)  Bill.  It  t
 not  as  if  I  have  called  him  for-parti-
 cipating  in  this  discussion  even  when
 he  was  sitting.  I  hope  the  hon,  Mem-
 ber  would  realise  that.  In  the  list  be-
 fore  me,  an  indication  has  been  given
 that  Shri  A.  N.  Vidyalankar’s  speech
 Was  part-finished,  ang  this  has  peen
 Pasted  there,  but  that  was  in  connec-
 tion  with  the  Companies  (Amend-
 ment)  Bill  and  not  in  cennection  with
 this  motion,  and  I  had  made  a  mis-
 take,  That  was  the  reason  why  I
 called  him.  Otherwise,  I  would  not
 have  called  him  when  he  had  been
 sitting.

 att  यशपाल सिह  (कैराना)  :  विद्या-
 कार  जी  तो  विद्या  की  महत्ता  के  बारे  में  प्रकाश
 डाल  सकते  हैं  जबकि  श्री  दांडेकर  डंडे  का  महत्व
 बतलावेंगे  और  जिसकी  कि  आज  आवश्यकता
 भी है।  आपने  इन  दोनों को  कैसे  मिक्स

 अप  कर  दिया  और  मिला  दिया  ?

 आ
 मु  लिमये  (मगेर)  :  अध्यक्ष

 महोदय,  हमारे  दल  से  किसी  को  नहीं  बुलाया
 गया है  ।

 अध्यक्ष  महोदय  :  आप  को  भी  बुलाया
 जायगा ।

 शी  म  लिमये  :  कब  बुलाया  जायगा?
 कल  दो  दफे  चिट्ठियां  भेजी  लेकिन  कोई  फल
 नहीं  निकला  t

 अध्यक्ष  महोदय  :  यह  जरूरी  तो  नहीं  है
 कि  जैसे  ही  आपने  चिट्ठी  भेजी  वैसे  ही  बुला
 लिये  जाते  ।

 आओ  मधु  लिमये  :  स्वतंत्र  पार्टी  की  ओर
 से  यह  इसरा  भाषण  हो  रहा  है।

 अध्यक्ष  महोदय:  जब  तक  डिबेट  चलता
 है  तब  तक  आप  बैठिये  आप  को  जरूर  बुलाया
 जायेगा |
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 Shri  N.  Dandeker  (Gonda):  Mr.
 Speaker,  Sir,  judging  by  the  speeches
 that  have  gone  before  me,  there  are
 four  issues  which  have  been  preoc-
 cuping  the  attention  of  this  House
 during  the  course  of  this  debate.
 The  first  is  the  Indo-Pakistan  situa-
 tion  and  foreign  policy  generally,
 secondly,  the  oppressive  state  of
 multiple  crisis  in  our  internal  eco-
 nomy,  thirdly,  and  in  particular,  our
 present  state  of  bankruptcy  in  the
 matter  of  foreign  exchange,  and
 fourthly,  the  Fourth  Five  Year  Plan.
 Of  these,  I  shall  not  deal  with  ques-
 tions  of  foreign  policy  or  even  with
 the  Indo-Pakistan  situation,  because
 the  matter  has  been  the  subject  of
 considerable  debate,  and  I  gather
 that  foreign  policy  itself  will  be  the
 subject  of  another  debate  in  this
 House.  I  shall,  therefore,  confine
 myself  to  the  other  three  matters,
 namely  the  economic  situation,  the
 foreign  exchange  position,  and  some
 observations  on  the  Fourth  Five  Year
 Plan.

 Let  me  begin  by  taking  a  ground-
 level  view  of  the  Indian  economic
 seene.  The  first  thing  that  we  see—
 I  have  saiq  this  before  and  1  would
 like  to  repeat  it—is  that  the  economy
 is  overheated  by  monetary  inflation.
 Between  1960  and  1964  the  money
 supply  in  this  country  increased  from
 some  Rs,  2600  crores  to  Rs.  3752  cro-
 resthat  is  to  say.  by  43.7  per  cent.
 As  against  this  enormous  increase  in
 money  sunrly,  the  increase  in  natio-
 nal  income  over  the  same  four  years,
 judging  by  the  small  paper  that  was
 released  to  the  Members  early  this
 week  has  been  only  17.3  per  cent  or
 roughly  4.4  per  cent  per  annum.  In
 other  words,  the  currency,  that  is,
 the  money  supply,  taking  currency
 and  credit  supply  together,  in  this
 country,  has  been  far  in  excess  of
 the  requirements  of  the  economy,
 with  the  result  that  we  are  now
 suffering  from  the  necessary  and  in-
 evitable  consequences  of  inflation  in
 the  form  of  a  steady  and  persistently
 Tising  level  of  prices.

 Between  1952-53,  which  has  been
 taken  always  as  the  base  year,  and
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 1963,  the  prices  rose  by  32  per  cent,
 an  average  of  3.2  per  cent  per  annut!,
 which  was  bag  enough,  but  betweem
 1963  ang  July  1965,  or  to  be  precise,
 24th  July,  1965,  the  price  level  has
 further  increaseg  by  not  less  than  2
 per  cent  in  a  matter  of  Wy  years.

 Shri  M.  R.  Masani;  Shamel.

 Shri  N.  Dandeker:  The  case  of  food-
 grain  prices  is  even  worse.  Over  a
 period  of  ik  years,  the  prices  of  food-
 grains  have  inceraseg  by  30  per  cent,
 17  per  cent  in  1964  ang  a  further  13
 per  cent  in  the  six  months  ending
 July,  1965.  With  the  result  that  we
 have  a  state  of  galloping  inflation—
 almost,  though  not  yet  a  run-away
 inflation—with  all  the  attendant  conse_
 quences  that  one  can  foresee  in  terms
 of  rising  prices  and  the  effects  of  it
 upon  the  people  of  this  country.

 I  would  like  to  take  a  few  minutes
 to  describe  those  effects  upon  the
 people  of  this  country,  because  we
 are  inclined,  I  am  afraid,  to  talk  tom
 much  in  generalities  and  not  sufft-
 ciently  at  ground  level  in  terms  of
 the  precise  effects  of  the  policies  of
 this  Government  upon  the  people.

 In  the  first  place,  the  landless  rural
 worker,  who  constitutes  17  per  cent
 of  the  working  population  in  this
 country,  is  admittedly  going  back-
 wards  in  terms  of  real  income.  His
 money  income  is  not  increasing,  and
 has  net,  in  fact,  increased  anythig  like
 as  rapidly  as  the  rise  in  prices.  The
 industrial  worker  who  constitute:
 some  16  per  cent  of  the  working  popu-
 lation  in  this  country,  is  at  the  beat
 remaining  stationary;  he  is  rather
 better  off  than  others,  than  the  rural
 landless  worker,  because  he  js  able
 here  and  there  to  achieve,  in  a  de
 layeq  way,  some  rise  in  wages  and
 some  rise  in  dearness  allowances,  but
 only  to  keep  pace  with  the  continual-
 ly  rising  cost  of  living.  But  the
 consequence  of  this  necessary  concern,
 this  continual  concern  of  the  indus-
 trial  workers  to  keep  pace  with  the
 tising  cost  of  living  is  that  produe—
 tion  ang  productivity  have  gone  inte
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 the  background.  There  are  no  indi-
 cations  of  any  kind  whatsoever  that
 the  industrial  worker,  preoccupied  as
 he  is,  ang  necessarily  preoccupied  as
 he  is,  to  keep  abreast  with  rising  cost
 of  living,  feels  at  all  concerned  or  is
 even  trying  to  be  concerned  with
 problems  of  increasing  production and
 productivity.

 The  worst  sufferers  perhaps  are  the
 middle  classes—the  middle  classes  the
 salaried  workers,  the  professionals  and
 the  pensioners,  who  constitute  14  per
 cent  of  the  working  population.  They
 have  been  crusheq  with  inelastic  in-
 comes,  ang  rising  prices  on  the  one
 side  ang  mounting  taxes  on  the  other.
 These  middle  classes  from  whom  this
 country  is  deriving  or  has  derived  in
 the  past.  most  of  its  talent,  most  of
 its  initiative  ang  most  of  the  men  who
 go  into  the  profes-ions,  and  especially
 the  learned  professions  these  middle
 classes  today  are  about  the  worst  hit
 part  of  the  population.  Ang  ]  can  see
 no  relief  for  them  whatsoever.

 The  peasant  farmer,  constituting  53
 per  cent  of  the  working  population  of
 this  country,  is  getting  less  and  les?
 for  his  foodgrains  in  terms  of  a  faster
 rise  in  general  prices  as  compared
 with  the  rise  in  prices  that  Govern-
 Ment  propose  to  give  him  for  compul-
 sory  procurement,

 Shri  M,  BR.  Masani:  Shame!

 Shri  श्र.  Dandeker:  He  is  today  faced
 with  the  position  that  steadily  over  the
 past  few  years,  “the  terms  of  trade”,
 to  use  a  technical  phrase,  have  been
 steadily  going  against  him,  and  today
 he  is  faced  with  the  proposition  that
 Government  are  virtually  going  to
 loot  his  granary  and  that  they  are
 going  to  take  from  him  by  compulsory
 levies  of  one  kind  or  another  food-
 grains  at  uneconomic  prices  that  is  to
 say,  at  prices  below  parity  with  the
 general  rise  in  prices,

 Finally,  the  small  investor,  the  per-
 son  who  has  Rs,  15,000—Rs.  20.000  an-
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 nual  income  and  who  is  expected  to
 make  a  certain  amount  investment  im
 the  genera]  economy—what  is  kis
 condition?  With  him,  the  faith  in
 saving  has  been  destroyed  by  the  con-
 tinual  rise  in  prices  and,  therefere,  by
 the  continual  fall  in  the  value  of  the
 money  that  he  has  to  invest.  His
 capacity  to  save  has  been  steadily
 eroded  by  increasing  resort  to  direct
 taxation  and  also  indirect  taxation  and
 rising  Prices,  and  for  him  the  scope
 for  investment  has  been  largely  des-
 troyed.  He  is  now  being  converted
 into  a  timid  person  for  whom  the  only
 scope  for  investment  is  either  ¢hese
 loans  issued  by  Government,  or  these
 small  savings  schemes,  or  the  6  per
 cent  “Units”  of  the  Unit  Trust  of
 India.  He  is  reduced  to  the  position
 of  a  person  who  is  expected  not  to  be
 venturesome  nor  to  take  any  risks  but
 to  sit  back  and  be  content  with  some-
 where  about  5  per  cent  on  his  savings.

 Looming  large  over  all  these  people
 is  this  awful  foodgrains  situation  that
 has  been  developing  from  year  to  year.
 On  this  foodgrains  situation,  |  do  not
 wish  to  say  anything  more  than  to
 endorse  the  obzervations  that  were
 made  by  Prof,  Khadilkar  yesterday.  I
 woulq  agree  with  everything  that  he
 said  in  taht  connection,  and  I  should
 like  to  add  two  more  propositions  for
 the  consideration  of  Shri  Subra-
 Maniam,  our  Food  Minister.  I  think
 he  would  do  well  once  again  to  study
 the  policies  of  two  illustrious  prede-
 cessors  of  his,  Shri  Kidwai  and  Shri
 Patil—Mr.  Kidwai  at  a  time  when  the
 situation  was  ont  unlike  what  it  is
 today,  and  Mr,  Patil  who  was  the  Food
 Minister  at  the  time  of  the  Chinese
 invasion,  The  handling  of  the  food
 situation  in  this  country  by  those  two
 Ministers  is  certainly  worthy  of  consi-
 deration  by  Shri  Subramaniam.

 Another  point  to  which  [  would  like
 to  draw  Shri  Subramaniam’s  attention
 is  the  admirable  statement  he  is  sup-
 Posed  to  have  made  at  Bhopal.  At  a
 Seminar  on  Crop  Improvement  for  in-
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 [Shri  अ.  Dandeker.]
 exeasing  food  production,  this  is  what
 he  is  reported  to  have  said;

 “The  demand  for  fertilisers  had
 registereq  a  great  jump  in  the  past
 year  whereas  the  supply  was  only
 50  per  cent  of  the  demand,  He
 added  that  it  would  be  better  to
 import  machinery  ang  Taw  Mate-
 riais  for  fertiliser  factories  rather
 than  import  fertilisers”.

 So  much  for  what  Shri  Subramaniam
 said.  But  the  administration  of  the
 external  finances,  foreign  exchange,
 has  been  Such  that  today  the  supply
 position  of  two  most  important  raw
 materials  for  the  manufacture  of  ferti-
 lisers  in  this  country,—rock  phosphates
 and  sulphur—is  such  that  by  the  end
 af  October,  most  of  the  factories  pro-
 ducing  fertilisers  already  established
 in  this  country  are  likeiy  to  come  toa
 dead  halt.  One  of  them  in  Madrag  has
 already  c'osed;  and  another  1  about  to
 close  or  may  close  in  September.  |  be-
 lieve  the  bulk  of  them  will  pe  without
 ‘any  raw  materials  for  manufacturing
 fertilisers  by  the  end  of  October.

 If  that  is  the  position  as  a  result  of
 the  policies  of  this  Government  as  they
 affect  the  ordinary  person,  let  me  take
 the  question  of  the  state  of  public
 utilities  in  this  country  as  a  result  of
 the  deliberate  neglect  by  Government.
 You  will  recal]  that  it  has  been  one
 of  our  constant  criticisms  that  while
 Government  is  wasting  enormous  sums
 of  money  ypon  utterly  unproductive
 ventures  in  the  industrial  sector,  it  has
 been  neglecting  the  public  utilities, which  is  primarily  the  function  of  the
 state  sector.  Public  Utilities  can  be
 considered  first;  under  Service  Utilities
 and  then  under  Physical  Utilities.  The
 first  and  foremost  service  utility  is
 law  and  order.  I  think  everybody  in
 this  House  is  aware  of  the  state  of
 law  and  order  in  the  countryside  to-
 day.  Law  and  order  is  in  utter  con-
 tempt.  There  are  any  number  of  rea-
 #ons.  I  can  also  describe  the  situa- tion  in  greater  detail.  But  I  would like  to  go  on  record  as  saying  that  in the  matter  of  jaw  and  order,  the sttuation  in  the  villages  has  been  go-
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 ing  lower  ang  lower  until  it  is  today
 in  a  state  of  considerable  contempt,

 Or  take  another  service  utility  like
 health,  sanitaion  ang  hospitals.  Health
 and  sanitation,  so  far  as  the  rural
 area;  are  concerned,  is  as  bad  as  it
 ever  was.

 Shri  Ranga  (Chittoor):  Worse.
 Shri  श्रे.  Dandeker:  In  so  far  as

 municipal  areas  are  concerned,  it  is
 going  from  bad  to  worse.  You  can  go
 into  any  municipal  area,  it  does  not
 matter  whether  it  is  North  India,  South
 India,  Bombay,  Calcutta  or  De:hi  or
 Madras—though  Madrag  perhaps  is
 still  a  little  better  than  the  others.
 But  the  position  in  regard  to  the  sani-
 tary  and  health  situation  in  the  muni-
 cipal  areas  is  today  dreadful;  and
 hospital;  ere  places  for  contracting
 diseascs!

 As  regards  education,  which  is  ano-
 ther  public  utility  service—general
 education,  technical  education,  medical
 education—today  the  Minister  of  Edu-
 cation  has  caid  that  general  education
 is  in  a  deplorable  state  partly
 because  of  inadequate  teaching  staff,
 Partly  because  of  grossly—insufficient
 Payment  of  their  salaries  ang  partly
 because  al]  the  colleges  are  ill-equip-
 ped.  I  know  a  good  geal  about  techni-_
 cal  education,  peing  myse!f  chairman
 of  an  engineering  college  south  of
 Poona.  The  state  of  technical  educa-
 tion  is  also  deplorable.  There  is  a
 great  shortage  of  engineers,  diplomaed
 engineers,  and  technically  qualified
 artisans.  That  shortage  continues,
 and  it  continues  to  mount.

 Take  medical  education.  Again  the
 same  story.  There  was  a  discussion
 sometime  last  week  in  this  House.
 The  gemand  for  medical  education  was
 admittedly  so  high  that  capitation  fees
 Were  being  charged  for  admissions  to
 medical  colleges.  Such  is  the  disgrace.
 fu]  state  of  education  jn  all  fields,

 Finally,  another  public  utility  ser-
 vice  is  general  administration.  Gene-
 Ta]  administration  today  is  swollen
 and  frozen  into  immobility  by  controls
 and  corruption,
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 Let  us  look  at  the  physical  public
 utilities.  First  water  and  electricity.
 I  do  not  think  we  have  to  go  very  far
 from  Delhi  for  Members  to  realise  what
 the  state  of  water  and  electricity  in
 this  capita]  city  of  the  country  has
 been  over  the  last  few  years  and  what
 it  is  today.  J]  believe  we  are  drinking
 purified  sewage  water.

 An  Hon,  Member:  Joint  water  and
 sewage,

 Shri  श्र,  Dandeker:  In  50  far  as
 electricity  is  concerned,  everyday
 without  fail,  the  only  thing  that  does
 not  fail  is  the  failure  of  electricity.

 Now  roads  and  transport  generally.
 The  one  thing  that  has  been  treated
 with  the  greatest  contempt,  as  compar-
 ed  with  other  means  of  transport,  is
 Troag  transport.  And  as  for  the  deve-
 lopment  of  roads,—the  development of
 village  roads  ang  development  of  dis-
 trict  roads—what  is  the  position?  One
 has  only  to  go  to  the  villages  in  the
 so-calleq  development  blocks,—whe-
 ther  it  is  in  UP  or  any  other  part  of
 the  country—to  realise  what  is  the
 state  of  village  roads  and  district
 Toads.

 Then  railways  and  harbours.  Rail-
 Way  trains  start  on  time  usually,  but
 never  arrive  on  time.  Catt!»  travel
 more  comfortably  in  cattle  vans  which
 will  not  take  more  than  20  or  24  but
 human  beings  are  crowded  in  worse-
 than-sheep  condition  in  the  carriages
 in  which  they  have  to  travel.  Then
 the  state  of  rolling  stock,  the  state  of
 Passenger  carriages,  first  class,  second
 class,  third  class)  any  class  except
 perhaps,—and  I  say  ‘perhaps’  only  be-
 Cause  it  is  on  the  verge  of  going  down
 I  refer  to  the  air-conditioneg  class.  I
 have  discovered  and  have  had  to  kill
 cockroaches  in  the  air-conditioned
 class  carriages,

 And  our  harbours,  the  debate  goes
 on  about  modernising  our  harbours,
 year  after  year.  Modernisation  schem_
 es  for  Bombay,  modernisation  schem-
 es  for  Calcutta,  large  drawings,  plenty of  debate,  plenty  of  discussion,  and
 examined  by  technical  teatns.  Yet
 only  the  other  day  I  was  talking  with
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 the  chairman  of  a  Port  Trust  of  one
 of  the  large  ports;  he  said  the  plans
 were  still  not  approved,  the  money
 still  not  sanctioned.  Harbours  and
 ports  go  on  being  equipped  in  an  ante-
 diluvian  fashion,  unable  to  cope  with
 the  inward  and  outward  traffic,  cer-
 tainly  unable  to  cope  with  the  imports
 of  foodgrains.

 And  so  on  I  can  gO  Op  in  this  vein
 on  the  state  of  communications  in  this
 country.  Letters  never  arrive;  ex-
 press  letiers  seem  to  travel]  by  goods
 trains;  telegrams  arrive  by  port  48
 hours  later  than  they  should  and  so
 on.

 Let  me  turn,  thirdly,  to  the  state
 of  industry  today.  What  is  the  rate
 of  industrial  growth,  which  is  the
 overall  index  of  the  state  of  industrial
 development,  the  rate  of  industrial
 growth  during  the  Third  Five  Year
 Plan?  We  just  managed  to  reach  11
 per  cent  in  1963,  which  is  the  target
 rate  of  industria]  growth  under  the
 Third  Plan.  In  the  first  year  it  was
 7.5  per  cent,  next  Year  7  per  cent,  then
 11  per  cent,  then  a  steady  progress
 downwards  to  9.1  per  cent  in  1963-64
 and  6.4  per  cent  in  1964-65.  Doubtless,
 we  shall  end  the  last  year  of  the  Plan
 at  5  per  cent.  That  is  the  overall
 Picture  of  the  state  of  industry,  But
 looking  at  it  from  the  point  of  view
 of  the  men  engaged  ip  Industry,  to-
 day  they  are  inhibiteg  by  savage  cor-
 Porate  taxation;  they  are  lost  in  the
 jungle  of  regulatory  laws,  rules  and
 regulation;  they  are  choked  by  a  thick
 undergrowth  of  controls,  licences,  per- mits  ang  quotas  and  they  are  suffoca-
 ting  in  respect  of  the  main  thing, namely,  finance,  They  are  in  the  grip of  a  credit  squeeze;  they  are  con-
 fronted  with  a  capital  market  which
 is  as  dead  as  mutton  and  they  are  at the  mercy  of  governmental  financing institutions  which  have  come  on  the acene  like  undertakers,  the  Industrial
 Development  Bank,  the  Industrial
 Finance  Corporation,  the  State  Finance
 Corporations,  the  Life  Insurance  Cor-
 poration  and  the  Unit  Trust.  These and  these  alone  remain  the  source  for
 capital,  And  finally  they  are-  being denied  forign  exchange,
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 [Shri  अ.  Dandeker.]

 I  think  that  is  the  point  at  which  I
 would  like  to  turn  to  the  question  of
 foreign  exchange  position,  Quite  the
 simplest  way  of  describing  the  foreign
 exchange  position  in  this  country  to-
 day  is  that  the  mismanagement  of  the
 foreign  exchange  has  brought  this
 country  to  a  stage  of  bankruptcy;
 there  is  no  other  worg  for  it.  There
 was  an  industrialist  who  once  asked
 me  about  a  month  ago:  how  does  a
 nation  go  bankrupt?  what  is  the
 sign?  I  said  that  the  sign  was,  when
 we  were  unable  to  pay  our  debts,
 when  we  were  unable  to  service  our
 debts  in  terms  of  interest  and  amor-
 tisation  charges,  when  we  had  either
 to  edt  down  drastically  our  imports
 of  raw  materials,  components  and
 ordinary  stores  and  capital  goods,  or
 to  default  on  our  foreign  exchange
 obligations,  or  to  ask  for  a  moratorium
 or,  if  we  behaved  a  little  better
 perhaps,  to  beg,  borrow,  steal  or  levy
 blackmail  for  some  more  foreign  ex-
 change,  That  is  the  position  today.
 And  I  would  like  to  say  that  this  has
 been  the  direct  result,  in  general  eco-
 nomic  terms,  of  an  enormous  gap,  an
 enormous  disparity  between  the  inter-
 nal  true  purchasing  power  of  the
 rupee  on  the  one  hand,  and  the  bogus
 rate  of  exchange  at  which  the  rupee
 is  pegged.  While  that  state  of  affairs
 continues,  we  naturally  have  a
 squandermania  in  regard  to  foreign
 exchange  and  the  greatest  culprits  in
 the  matter  of  squandering  foreign
 exchange  have  been  our  public  sector
 enterprises  for  whom  there  is  almost
 no  control  of  any  kind  at  all.  Various
 other  consequence,  also  flow.  We
 have  this  situation  that  in  this  kind  of
 utter  mismanagement  of  our  foreign
 exchange  resources  we  have  been  in-
 dulging  in  quack  remedies  for  the
 last  few  years.  One  of  the  quack  re-
 medies  has  been  the  increasing  resort
 to  rupee  payment  drive;  it  is  like  a
 magic  word.  Everybody  says:  “oh,
 Tam  going  to  ask  for  an  import  licence
 from  a  rupee  payment  country,”  as  if
 anyobdy  wants  to  receive  your  rupees
 in  payment  for  imports,  It  is  merely
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 the  accounting  that  is  done  in  rupees.
 What  they  eventually  want,  and  what
 is  really  mortgaged,  is  exports  from
 this  country  to  pay  for  the  things  that
 we  have  imported  and  it  is  only  the
 unit  of  accounting  that  is  called  the
 rupee.  The  consequence  of  continual-
 ly  emphasising  and  continually
 widening  the  range  ang  scope  of  rupee
 payment  trade  has  been  twofold;  in
 the  first  place—I  suggest  that  this  is
 a  matter  for  very  serious  expert  in-
 vestigation  by  the  Reserve  Bank  of
 India  and  by  the  Finance  Ministry's
 Economic  Affairs  Division—I  believe
 that  the  terms  of  trade  at  which  this
 ever  widening  rupee  exchange  trade
 is  being  done,  the  terms  of  trade  have
 been  increasingly  turning  adverse  to
 us.  Secondly,  and  this  is  perhaps  far
 more  important,  our  present  difficul-
 ties  of  foreign  exchange  are  in  rela-
 tion  to  the  free  ‘foreign  exchange.
 The  larger  the  volume  of  the  rupee
 payment  trade,  the  worse  will  be  the
 position  as  regards  the  balance  of
 payments  in  regard  to  free  foreign
 exchange.  The  wider  we  expand  the
 scope  of  rupee  trade,  the  smaller  we
 are  making  the  range  and  scope  of
 the  free  foreign  exchange  trade,  with
 the  result  that  ag  the  former  has  to
 be  self-balancing  in  itself,  there  is  left
 a  smaller  and  smaller  area  from  which
 the  net  foreign  exchange  that  we  have
 to  earn  becomes  larger  and  larger  in
 volume;  that  is,  the  next  net  excess
 of  payments  due  to  us  in  free  foreign
 exchange  over  payments  due  by  us
 has  to  be  proportionately  greater  in
 order  to  be  able  to  pay  our  way.
 But  the  actual  position  is  the  other
 way  round,

 I  would  like  to  touch  here  upon
 what  is  reported  to  be  a  grave  scan-
 dal;  I  do  not  know  whether  it  is  a
 act  and  therefore,  I  make  this  reser-
 vation  that  I  have  not  enough  facts;
 but  the  rumour  has  been  so  strong  in
 Bombay.  One  of  the  consequences
 of  another  device  in  foreign  trade,
 namely,  export  incentive  schemes,  has
 been  heavy  anticipatory  imports
 against  exports  of  which  the  foreign
 exchange  earnings  which  have  never
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 been  realised.  In  other  words,  we
 have  allowed  large  anticipatory  im-
 ports  against  export  earnings  which
 have  never  been  realised.  In  Bom-
 bay  the  story  goes  on  spreading
 strong  and  thick  for  the  last  one  month
 that  the  magnitude  of  the  loss  of
 foreign  exchange  in  this  particular
 way  hag  been  somewhere  of  the  order
 of  Rs.  90  to  130  crores.  I  do  not  know
 what  the  facts  are.  I  believe  that  the
 Finance  Ministry  is  aware  that  it  is
 very  strongly  so  rumoured  in  Bombay.
 I  would  like  to  know  from  him  that
 such  is  not  the  case,

 Lastly,  1  would  like  to  deal  with
 this  question  of  Fourth  Plan  in  the
 few  minutes  that  are  left  with  me.  1
 must  begin  by  nailing  down  a  lie
 which  is  oft  repeated  and  which  has
 been  repeated,  I  regret  to  say  ,  in  this
 House,  the  lie,  namely  that  I  and  my
 party  are  opposed  to  planning;  that  we
 do  not  believe  in  planning,  that  wr
 have  no  use  for  planning  and  that
 the  first  thing  that  we  would  do  if  we
 had  the  opportunity  to  do  was  to
 scrap  planning  altogether.  For  the
 benefit  of  those  who  believe  in  this  I
 would  like  to  read  out  from  our  mani-
 festo  that  was  issued  long  ago  before
 there  was  any  dispute  as  to  what  our
 policies  on  this  question  were:

 “While  the  Swatantra  Party  re-
 jects  outright  the  current  pattern
 of  centralised  ang  top-heavy  plan-
 ning  based  on  totalitarian  program-
 mes,  it  is  not  opposed  to  plan-
 ning  as  such.  Planning  must,
 however,  be  carried  on  within  the
 limits  of  the  Constitution  without
 relaxing  the  care  for  freedom
 guaranteeq  in  it.  Above  all,  it.
 must  know  where  to  stop.”

 There  are  three  propositions  here  and
 it  is  in  the  light  of  those  three  pro-
 positions  that  I  would  like  to  make  a
 few  observations  on  the  monstrous
 outlines  of  ¢he  Fourth  Plan  looming
 so  large  ahead  of  us,

 The  first  ig  about  the  mode  of  plan-
 ning.  We  do  not  believe  in  totalita-
 rian  planning  of  this  sorts  for  two
 reasons;  and  they  are  not  theoretical
 reasons;  they  have  been  proved  in
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 practice.  In  the  first  place,  the  tota-
 litarian  type  of  planning  cannot
 achieve  results,  especially  in  a  demo-
 eracy;  and  secondly,  in  the  process  of
 trying  to  achieve  results  it  erodes
 democracy.  Over  the  last  few  years
 this  totalitarian  planning  has  not  suc-
 ceeded  but  it  has  succeeded  only  in
 steadily  eroding  the  fundamentals  of
 our  Constitution  because  Government
 had  been  bending  the  Constitution  to
 ine  Plan.

 Secondly,  what  is  required  is  not
 planning  by  Government  of  every-
 body  else’s  business  but  planning  by
 Government  of  its  own  business.  I
 have  indicated  the  dreadful  state  of
 affairs  in  the  infra-structure  of  this
 country,  There  is  an  enormous
 amount  of  work  to  be  done  in  build-
 ing  the  infra-structure  in  this  country
 for  the  progressive  growth  of  the
 economy  and  all  the  other  desirable
 things;  it  requires  an  enormous  amount
 of  financial  Tesources,  an  enormous
 amount  of  managerial  and  technical
 manpower  and  everything  that  we  can
 get.  The  business  of  the  Government
 is  to  plan  and  implement  its  own
 affairs,  not  keep  on  muddling  around
 thinking  that  it  can  do  the  job  of
 heavy  industries,  it  can  manufactme
 cement,  it  can  make  steel,  it  can  make
 heavy  machinery,  it  can  make  fertili-
 sers,  it  can  do  everything  that  every-
 body  else  can  do  better,

 The  third  thing  is  the  limits  of
 planning;  ang  then  I  shall  have  done.
 We  believe  that  in  attempting  to  plan
 beyond  your  resources,  you  run  into
 inflation;  secondly,  that  you  run  into
 financial  bankruptcy  at  the  inter-
 national  level  when  you  attempt  to.
 Plan  beyond  your  external  resources;
 and  thirdly,  we  believe  that  excessive
 resort  to  qebts  and  borrowings,  parti-
 cularly  external  debts  at  Government-
 to-government  level  is  an  evil  which
 must  steadily  give  place  to  internal
 and  external  private  investment  for
 the  prosperity  of  this  country,
 13  hrs.

 I  do  not  know  whether  I  could  have-
 two  minutes  more  just  to  say  a  word’
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 (Shri  N,  Dandeker]
 about  the  dimensions  of  this  particular
 Plan,  which  is  the  only  remaining
 matter  on  which  I  should  say  2  few
 words  now,  Take  the  rupee  resources
 required  for  the  full  Fourth  Five  Year
 Plan.  This  Fourth  Five  Year  Plan  is
 a  peculiar  thing;  it  keeps  on  fluctua-
 ting.  When  you  talk  about  its  overall
 dimension,  somebody  will  talk  to  you
 abou;  some  other  dimensions.  The
 overall  dimension  of  this  Fourth  Five
 Year  Plan  is  Rs.  22,500  crores,  But
 it  is  said  it  would  be  limited  to
 Rs.  21,500  crores,  representing  the  re-
 sources  in  sight.  Thus  there  is  al-
 ready  a  deficit  of  Rs.  1,000  crores  to
 start  with,  Then  we  come  to  the
 resources  in  sight,  but  not  visible.  I
 supose  this  is  one  way  of  distinguish-
 ing  the  true  resources  from  false  re-
 sources!  The  resources  in  sight  but
 not  visible  come  to  Rs.  3,650  crores.
 The  new  budget  of  the  Finance  Minis-
 ter  provides  for  additional  visible  re-
 sources  of  Rs.  1,000  crores  so  that  we
 have  now  got  a  deficit  of  Rs.  2,650
 crores.  That,  with  the  previous
 Rs.  1,000  crores,  gives  me  a  deficit  of
 Rs,  3,650  crores.  What  is  all  this  non-
 sense?  Are  you  really  seriously
 talking  about  planning  or  are  you
 talking  about  some  kind  of  demned
 stupid  dream,  some  dream  which  is
 the  opium-eater’s  dream,  of  some  kind,
 somewhere,  utterly  unrelated  to
 resources  ang  having  nothing  to  do
 with  true  resources?

 The  second  part  of  the  resources
 ‘question  is  this:  the  private  sector  is
 supposed  to  produce,  in  the  course  of
 this  Plan  for  its  job,  Rs.  2,400  crores.
 What  is  this  again?  What  kind  of
 figures  are  these?  If  you  knock  off  or
 add  Rs,  100  crotfe  more,  the  thing
 remains  equally  nonsensical.  Rs,  2,400
 crores  of  additional  capital  resources
 are  to  be  provided  by  the  private
 sector,  when  I  have  already  described
 what  the  state  of  the  capital  market  is
 today.  Where  is  This  amount  going  to
 come  from?  It  will  apparently  have
 to  come  from  the  various  governmen-
 tal  institutions.  Where

 re  ane ing  to  get it  from?  It  does  no’

 pa  on  trees  so  that  you  can  pluck  it
 off?  They  have  to  come  again  from
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 Government,  so  that  you  add  another
 Rs.  2,400  crores  to  the  visible  deficit
 of  Rs,  3,650  crores,  making  a  grand
 total  of  Rs,  6000  crores.

 Let  me  just  give  you  the  picture
 of  foreign  exchange  position.  This
 Plan  is  supposed  to  require  Rs,  4,000
 crores  of  foreign  exchange:  again,  the
 foreign  exchange  in  sight,  whatever
 that  means,  is  only  Rs.  3,000  crores  as
 far  as  one  Can  see.  That  means
 there  js  a  deficit  in  terms  of  foreign
 exchange  of  nearly  Rs.  1,000  crores.
 Even  out  of  the  Rs.  3000  crores  of
 foreign  exchange  resources  श  sight,
 that  is  to  say,  resources  which  we  can
 beg,  borrow,  steal]  or  raise  by  black-
 mail,  nearly  Rs,  1,400  crores  would  be
 required  for  repayment  of  our  debts.
 Our  debts  and  interest  obligations
 maturing  during  the  next  five  years
 will  be  something  of  the  order  of
 Rs.  1,400  ‘crores,  so  that  the  net
 balance  available  for  investment  will
 be  Rs.  1,600  crores.  With  this
 Rs.  1,600  crores,  we  propose  to  finance
 in  so  far  as  foreign  exchange  Tequire-
 ment;  are  concerned,  a  Plan  double
 the  size  of  the.  Third  Five  Year  Plan,
 where  it  is  estimated  the  net  foreign
 exchange  avadlable  for  investment
 would  be  Rs.  1,950  crores.  Now,
 what  kind  of  arithmetic  is  this?

 Mr,  Speaker:  The  hon.  Member's
 time  is  up.

 Shri  N.  Dandeker:  Yes,  Sir.  I  will
 finish;  I  think  I  have  said  enough.  I
 would  like  to  wind  up  by  saying  we
 are  being  taken  for  a  ride  down  and

 -down  into  the  depths  of  disaster.  And
 I  am  wondering  whose  disaster  it  is
 going  to  be.

 Shri  Ranga;  The  country’s.

 Shri  N.  Dandeker:  Is  it  going  to  be
 the  country’s  disaster?  If  so,  may
 Heaven  help  us.  Or  is  it  going  to  be,
 as  the  English  proverb  says:  “those
 whom  the  Gods  wish  to  destroy”,  this
 Council  of  Ministers,  “they  first  make
 mad”?



 1795  No-Confidence

 Sir,  the  Planning  Commission  and
 the  present  Council  of  Ministers  are
 busy,  assiduously  busy,  digging  their

 And  I  can  only  hope,
 Sir,  that  their  mistakes  will  not  lack
 in  magnitude  so  that  they  go  down
 there,  alone,  by  themselves,  as  fast  as

 own  graves.

 may  be  possible.

 आओ  अब्दुल ग़नी  गोनी  (अम्मू तथा  काश-
 मीर):  जनाब  स्पीकर,  मेरा  खयाल था  कि
 जनाब  चह्वाण  के  बयान  के  बाद  आज  स्वतंत्र
 पार्टी  के  नुमाइन्दे  मिस्टर  मसानी  डेग
 और कह  देंगे  कि  हम  ने  जो  नो  कांफ़िडेंस
 मोशन  पेश  किया  हुआ  है,  उस  को  हम
 वापस  ने  लेते  हैं  लेकिन  बहिश्ती है  कि
 न  मालूम  उनको  क्या  जनून  सवार  है  कि
 उनका  जो  नुमायन्दा  अभी  बौला  उसने
 पाकिस्तान  के  मुताल्लिक  या  एक्शन  के

 मुताल्लिक कोई  बात  ही  नहीं  कही  ।  वह
 एग्रीकल्चर  सेले कर  फारिग  एक्सचेंज  तक
 छोटे  छोटे  मसलों  में  पड़ा  रहा  ।  मैं  समझता
 चूंकि  ये मसले  ऐसे  हैं  जिन्हें  मुल्क  ने  फेस
 करना है,  गवर्नमेंट ने  फेस  करना  है  ।
 लेकिन  इस  वक्त  जो  सबसे  बड़ा  मसला  है
 वह  मुल्क  की  हिफाजत  का  मसला  है,
 मुल्क  के  'डिफेंस  का  मसला  है,  उस  एग्रेशन
 कोवेकेट  करने का  मसला  है,  जो  मुल्क  पर
 नार्थ से श्रौर पैस्ट से  अरेस्ट  से  हुआ  है।  लेकिन
 बहिश्ती है  कि  स्वतंत्र  पार्टी  के  नुमाइन्दे ने
 पाकिस्तान का  नाम  तक  अपनी  जवान  पर
 नहीं  आने  दिया,  न  उसको  कंडोम  किया।
 मामूली  सवालात  को  लेकर,  छोटी  छोटी
 चीजों काले  कर माहौल  को  उभारना  चाहा

 |

 मैं  समझता हूं  कि  इस  वक्त  ऐसा  मौका
 है  कि  हम  गवर्नमेंट  को  प्री  पूरी  सपोर्ट
 दें।  आज वक्त  हैकि  हम  अपने  डिफेंस
 मिनिस्टर  को  और  अपनी  फोरसेज  को

 मुबारकबाद पेश  करें,  अपने  लीडर  को

 मुबारक  बाद  पेश  करें  ।आज  उन्होंने सूरत
 और  हिम्मत से  मुल्क  के  उन  तकाजों को
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 पूरा किया  है  जिन  केबारे में  यह  ऐवान
 भतालवा कर  रहाथा।  आज  म  मशकूर
 हैं  बदलाव  साहब  के  कि  उन्होंने  हमारी  थोड़ी
 सी  तमन्नाओं  को  पूरा  किया  है  ।  मैं उन
 से  और  अपनी  फोर्सेज  से  गुजारिश
 करूंगा  कि  बे फोर सेज  एग्रेसिव  बनकर

 नहीं  बल्कि  फोरसेज  आफ  लिबरेशन  बन
 कर  काश्मीर के  उत्तरी  को  जो आजाद
 काश्मीर  कहलाता  है  अपने  कब्जे  में
 करें  औरपाक्स्तान  की  सरहदों  तक  जाएं
 कम  से  कक,  ताकि  हम  मक्वूजा
 काश्मीर  को,  जो  पाकिस्तान  केसाथ में
 है  छुड़ाकर  अपनी स्टेंट  सावरेनिटी
 को  बहाल  करें।

 मैं  समझता  चूंकि  आज  यह  काश्मीर

 का  सवाल  सिर्फ  कश्मीरियो ंका  सवाल
 नही ंहै  1  मेट्रो  से  कहना  चाहता  चूंकि
 हमारा  घर  जल  रहा है,  हमारेलोगमर
 रहे  हैं  ।लेकिन  आज  इस  नो  कांग्रेस
 मोशन  में  कहीं  आटे का  सवाल  उठाया

 जा  रहा  है,  कहीं  खेती का  सवाल  उठाया
 जारहा  है  कहीं  फारिन  एक्सचेंज
 का  सवाल  उठाया  जारहा  है  लेकिन

 मुल्क  की  हिफाजत  के  मुताल्लिक  हम
 नहीं  सोच  रहे  हैं।  कल दिन  भर  में

 बहस  सुनता  रहा  ।  आज  काश्मीरके
 सवाल को  मजाक  में  लिहाजा रहा  है;
 उत्तकों उस सीरयसनेस उस  सीरयसनेस  से  नहीं  लिया जा
 रहा  जैसे  कि  चीन  के  हमले  को  लिया  गया
 था  ।  मैंसमझत्ता  हक  यह  दुखदायी
 बात  हैकि  हमइन  जरूरी  चीजों  पर  ध्यान
 नहीं  देना  चाहिते  हैं।  शायद  आप  यह
 समझते  हैं  कि  अगर  काश्मीर चला  जाएगा
 तो  हिन्दुस्तान  का  कुछ  नहीं  बिगड़ेगा  t

 लेकिन मैं  कहता  हु ंकि  अगर  काश्मीर का
 एक  इंच  इलाका  भी  गया  तोहिन्ट्स्तान
 कायम  नहीं  रह  सकता,  हिन्दुस्तान की
 जनता  जिन्दा  नहीं  रह  सकती  और

 खास  तौर  पर  हमारी  सरकार  नहीं  रह
 सकती  ।  हमको  अपने  मुल्क  के एक
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 एक  इंच  की  हिफाजत  करनी  है  1  मैं
 समझता  हूं  कि  यह  चीफ  काश्मीर  की
 हिफाजत  का  ही  सवाल  नहीं  है.
 यह  उसूल  का  सवाल  है  t  सन्  1947
 में  जब  काश्मीर का  उन हाक  हिदुस्तान
 में हुआ  उस  के  पहले  भी  काश्मीर  के
 लोडर  शेख  अब्दुल्ला से  लेकर  सादिक  साहब
 तक,  हिन्दुस्तान  की  तहरीक  में  उसका
 हमेशा  साथ  देतेरहे  हैं।  हमने  हमेशा
 कांग्रेस  का  साथ  दिया  है,  और  हमेशा
 जिन्नाको  दो  कौमोथ्पोरो  को  कंडोम  किया
 है  ।  हमने  कभी  उन-थ्योरी  को सपोर्ट  नहीं
 किया  ।और  सन्  1947  में  हम  ने
 कुर्वानियांदीं।  आप  समझते  हैं कि  हम
 मुसलमान  हैं।  हम  एक  खोज  कहना
 चाहत ेहैं  कि  काश्मीर  को  धरती  इस  बात
 की  गवाह  है  कि  अगर  हिन्दुस्तान  के
 किसी  हिस्से  ने  सिक्यूलरिज्म  का  सही
 नमूना  पेश  किया  है  तो  वह  काश्मीर  है
 है  1  वहां  हिन्दू  मुसलमानों  और  सिखों
 कानून  एक  जगह  बटा  है  |  सन्
 1947  मैं  कुर्बानी  देने  वालों  में  हमने  सब  से

 पहले  अब्दुल  अजाज  और  मकबूल शाह के
 नाम  सुनते  हैं  किवे  मारे  गए,  और
 आज  भी  हम सुनते हैं  कि  गुलाम  किरदार
 और  मुही उद्दीन  पहले  मारे  गए  ।  यह
 काश्मीर  का  सबक  सारे  हिन्दुस्तान  को

 है  1  म  समझता  हुं  कि  हिन्दुस्तान  का  सिक् यू-
 लरिज्म  काश्मीर  में  है।  महात्मा  गांधी ने
 काश्मीर  के  बारे  में  कदा था  कि  मुझे  काश्मीर
 से  रोशनी  की एक किरण  दिखायी  देती  है  ।
 उन्होंन  हमको  आशीर्वाद  दिया  था  i
 अगर  आज  आपने  काश्मीर  को  छोड़
 दिया  तो  आप  महात्मा  गांधी  के  उस
 आशावाद  को  और  उनक  तमन्नाओं को
 भुला  देंगे और  यह मुस्तर्काअल  के  लिए  धब्बा
 होगा in  मुझे  यकीन  है  कि  आज  काश्मीर  का
 साल  कश्मीरियों  का  नहीं  है.  बह  सारे
 हिन्दुस्तान  का  सवाल है  |
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 सन्  1947  में  जब  कबायलियों ने  पाकि-
 स्तान से  कश्मीर  पर  हमला  किया  गातो
 हमने  नारा  दिया  था,  “हमलावर  खबरदार
 हम  काश्मीरी  हैं  तैयार”,  पर आज  हमारा
 यह  नारा  है  कि  “तह मलागर  खबरदार,

 सारा  हिन्दुस्तान  है  तैयार  my  आज
 काश्मीर के  उसूल  का  बचाने का  सवाल है  ।
 हम  यह  मानते  हैं  कि  सन्  1947  में

 काश्मीर  में  हमारे  कछ  मुबालिफ थ ेथे  और  आज
 भी  हमारे  मुखालिफ  हैं।  उदावत  हमें
 यह  सोच  कर  चिन्ता  होती  थी  और
 तशख़ीस  होगी  थी  कि  हमारा  पंडित  जी के
 वाद  क्या  होगा  लेकिन  मुझे आज
 यह  देख कर  बड़ो खुशी  होती  है  कि
 स्वर्गीय  पंडितजी  के  उन  उसूलों  कोरी  लाल
 बहादुर  शास्त्री  ने  बरक़रार  रक्खा  है
 और  उन  को  वे  आगे  चला  रहे  हैं।
 शो  ब्रिवेदी  की  यह  बात  सुन  कर  मूल  बहुत
 दुख  होता  है कि  साहब  यह  जितने  भी
 आक्रमण  हुए  हैं  यह  जितनी  भी  मुसीबतें
 हैं  यह पंडित जो  की  लाई  हुई  हैं।  हालांकि
 वह  काश्मीर  गये  थे  और  उन्होंने  वहां  वाकयात
 देखे थे  ताहम  उन्होंने जो  यह  फरमाया  उस
 से  मुझ  अफवाह  हता  है  ।  सन्
 1947  में  जब  कि  कश्मीर  का  मामला

 सामने  आया  प्त  समय  हिन्दुस्तान  चारों
 तरफसेधिर  रहाथा,  मुबारिक,  मग़रिब
 में  पास्तान  तैयार  बैठा  था  लेकिन  उस
 समय  हमारे  मरहम  पंडितजी ने  हिम्मत  से
 काम  लिया  और  इस  फैसले  को लिया कि
 हमें  कश्मीर  को  अपने  साथ  में  रखना  है  ।
 रियासत  कश्मीर  ने  जो  ऐवससेडान  को
 अपील  की  है  उस  को  हमें  मानना  है
 और  तवारीख  गवाह  हैकि  पंडितजी नने
 समाम  दिक्कतों  के  बावजूद  कश्मीर  को
 हिन्दुस्तान  के  साथ  बनाये  रक्खा  ।  मैं
 समझता  हूं  कि  यह  महात्मा  गांधी  का
 आशीर्वाद  था  और  पंडित  जी  के  वह
 चूल  थे  और यह  खुशी  का  मुकाम है
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 fe  हम  आज  उसपर चल  हहे  हैं।  अगर

 आज  हम  पंडित जी  के  उसूलों पर  नहीं  चलते
 और  यह  कहते  हैं  कि  पंडित जी  की  वजह
 मे  ही  यह  तमाम  मु शोब तें  ही  आ  रही  हैं  तो

 यहां  पर  मैं  आप  से  यह  कहना  चाहुंगा  कि
 कश्मीर  हिन्दुस्तान  मेंकभीनहीं  होता  |
 अगर  पंडित  जीआठ  मिनिस्टर  नहीं
 होते,  अगर  पंडित  जी  लोडर  औफ़
 दिखावटी  नहीं  होते  तोआज  कश्मीर
 हमारे  साथ  नहीं  होता  ।

 कल  आचार्य  कृपा लानी  ने  गवर्नमेंट
 की  नौन  एलाइनमेट  की  पालिसी  की  नुक्ता-
 चीनी  की।  अत्र  हमारे जैसे  छोटे  कारकुन
 और  बैंकअँचर्स  आज  अगर  एक  बात  कहें
 और कल  कुछ  और  कहने लगें  तो  कोई खास
 ताज्जुब  और  अहमियत  की  बात  न  होगो
 लेकिन  जब  क्र पाला नी  जी  जैसे बड़े  लोडर  जो
 कि  अभी  कल  तक  नौन  एलाइनमेंट के  हामी
 अ  आज  वही  कृपालानी  जी  यह  कहें  कि
 साहब  यह  मुर्दा  लाश  है,  नौन  एलाइन-
 मेंट  मुर्द  लाश  है  तो  वह  जरूर  एक
 ताज्जुब  कीऔर  अहम  की  बात  हो  जाती  है  ।
 मैं  स्वतंत्र  पार्टी  वालों  और  कृपलानी  जी
 से  कहना  चाहता हूं  कि  अगर  आपकी
 नौन  एलाइनमेंट  की  पालिसी  न  होती
 तो  सिक्योरिटी  कौंसिल  में  कश्मीर  के
 मसले पर  रूस  नेजा  वीटो  इस्तेमाल करके
 हमें  सपोर्ट  दी  वह  न  दी  होती और  उसने
 वीटो  एक्सरसाइज  न  किया  होता  ।
 कश्मीर  उसका  डस्ट  केस  है  और
 मैं  समझता  हू ंकि  हमारी  गव नें मेंट  की
 जो  नान  एला इन मेंट  पालिसी  रही  है
 चह  बिलकुल  ठोक  और  मौजू  रही  है
 और  वह  कसौटी  पर  खरी  उतरी  है  ।
 हमारे  लिए  बह  काबिले  फ्  है  क्योंकि
 उस  पालिसी  पर  चल  कर  ह  हमने  देखा
 कि  बैस्ट  पावसं  जो  खेल  खेलना  चाहेती  थीं,
 वह  कश्मीर  को  एक  किला  बनाना  चाहती
 थीं  हिन्दुस्तान  और  पाकिस्तान  के
 जंग  करने का,  अगर  वह  नौनएलाइनमेंट
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 की  पालिसी  हमारी  न  होती  तो  शायद
 काश्मीर  मेंभी  वही  अगड़ा  जोकि  विकट-
 नाम  मेंहोरहा  है  याइससे  पहले  कोरिया
 में  था  वही  नज्ज़ारा  हमें  कश्मीर  में  भी
 देखने को  मिलता  ।  यह  दुरुस्त  है  कि

 बैस्ट  पावर्स  इंटरैस्टैड  हैं  पाकिस्तान  के
 अन्दर  या  कश्मीर  के  अन्दर  लेकिन
 देखना यह  है  कि  हिन्दुस्तान  की  इज्तिमाई
 बहबूदी किस  में  है  ?  इस्तेमाल  बहबूदी
 हमारी  इसी  में  है  कि  हम  कश्मीर  को
 जो  न  सिर्फ  इंडियन  सब  कौंटी नैट  में,
 भारत और  पाकिस्तान  में,  बल्कि  दुनिया
 भर  में  एक अपनी  किस्म  का  खूबसूरत
 इलाका  है  और  दूरदूर के  मुल्कों  से  लोग
 उसकी  खूबसूरती  देखने  के  लिए  वहां
 जाया  करते  हैं।  मैं  समझता हूं  कि  हिन्दु
 स्तान के  अन्दर  यह  कश्मीर  जो  कि

 एक  ब्यूटी स्पौट  है  उसके  लिए  हिन्दु
 स्तान  कोस्ट  होना  चाहिए  और  जिसे

 कि  हमें  हर  तरीके से मेनटेन से  मेनटेन  करना है  ।
 जो  लोग  काश्मीर पर  भारत  सरकार के  जरिये
 करोड़ों  रुपये  खर्च  करने  की  बात  करते  हैं
 और  कहते  हैं कि  कश्मीर  के  डिफैंस

 और  डेवलपमेंट  वगैरह  कामों  पर  हम
 इतना  ज्यादा  सरमाया  खर्च कर  रहे  हैं  मानी
 वह  कश्मीर पर  कोई  अहसान  कर  रहे
 हैं  तोहें  मैं  सफ़  तौर  पर
 बतलाना  चाहता  हूं  कि  कश्मीर  पर
 कोई  अहसान  करने की  बात  नहीं  है  |
 कश्मीर जोकि  भारत  का  एक  भट्ट  हिस्स  है
 उसकी  हिफाजत  करना और  उसकी  सबकी
 करना  तमाम  देश  की  जिम्मेदारी  है  ओर
 उस  में  काई  अहसान  करने की  वात
 नहीं  है  अगर  आपनेआजअपनीफौजें
 कश्मीर  की  सड़कों  पर  रक्खें,  2  लाख
 वहां पर  रक्खी  हैं  अगरखुदानखास्ता
 कश्मीर  हमारे  साथ  न  होता  तो  आपकी
 फौजें  मगर बी  और  मशरिक़ी  पाकिस्तान  और
 पंजाब की  सरहदों  पर  होती  ।

 जहां  तक  कश्मीर  का  सवाल  है
 कश्मीर  ने  अपना  फैसला  आज  से  नहीं  बल्कि
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 सन्  1931,  1936 से  किया  हुआ  है।
 शुरू  से  हमारा  एक  सेकुलर  और  डेमोक्रेटिक
 एप्रोच  रहा  है  ।  हमारा  एप्रोच  कभी
 भी  कम्यून  नहीं  रहा है  और  यही
 सबब  है  कि  हमने  कांग्रेस  को  अपनाया  था
 और  लीग  को  अपने  यहां  जगह  नहीं
 दी।  मैं  आप  से  साफ़  कहना  चाहता  हूं  कि
 हम  कश्मीरी  मुसलमानों,  हिन्दुओं  और 3

 साय  चलती  है  और  वह  मुस्लिम
 लीग  की  कम्यून  पालिसी  से  कतई
 भेल  नहीं  खाती  है।  हम  लोगों

 ने  मुस्लिम लीग  और  पाकिस्तान की  टू-
 नेशन  थ्योरी  को  झुठलाया  है  और

 महज  जवानी  तकरीरों से  ही  नहीं  बल्कि
 अमल  से  भी  उस  थ्योरी  को  हम  ने  झुठलाया
 है  1  सन्  1947  में  हम  कश्मीरियों  ने  यह
 फैसला  किया  थाकि  हम  इंडियन  यूनियन
 के  साथ  मिलेंगे  और  हमने  कबायलियों
 पाकिस्तानी हमलावर  कबायलियों  का  डट
 कर  मुकाबला  किया,  हजार  दिक्कतें  झेलीं
 लेकिन  अपने  रास्ते  से  नहीं  हटे  ।
 1947 में  और  आज  मैं  बड़ाफर्क है  ।

 सन्  194:  में  पाकिस्तानी कबायली  हमलावर
 ट्रेंड  थे  और  उस  समय  हमारे  देश  की
 जितनी  आर्मी  थी  वह  एक  रास्ते  से  उड़ी  से
 हो  कर  जम्मू  कश्मीर  में  दाखिल  हुई  थी
 लेकिन  आज  वह  उस  रास्ते  से  दाखिल  नहीं
 हुए  और  आप  आज  उसका  अन्दाजा
 नहीं लगा  सकते  हैं,  हमारे  कुछ  मेम्बर दोस्त
 उधर  श्रीनगर और  जम्मू  में  गये  हैं
 लेकिन मैं  अदब  से  कहूंगा  कि  वे  असल
 वाकयात  नहीं  जान  सकते  और  उस  को
 'ऐप्रीशिऐट  नहीं कर  सकते।
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 12000  मुरब्बा  मील  का  रकबा  चीन  के
 नाजायज कब्ज़े  में  है सवाल  यह  है
 कि  वह  700  मील  लम्बा  पहाडी  और
 रैवाइंस  का  वौरडर  कसे  गाडे  किया
 जाय  और  उसकी  हिफाजत  करने  में
 हमे ंजो  मुश्किलात  का  सामना  करना
 पड़ता  है  उसका  मेरे  दोस्त  अंदाजा  नहीं  लगा
 सकते  ।  5000 से  लेकर  14000  तक  की

 बुलन्दी  तक  हमारे  सिपाही  आज  मोर्चा  सम्हाले
 खड़े  हुए  हैं  और  हमारे  वह  बहादुर  सिपाही
 अपनी  जानों  को  हथेली पर  रख  कर
 मुल्क की  हिफाजत  कर  रहे  हैं।  आपकी
 हिफाजत  और  हमारे  बच्चों  की  हिफाजत
 के  लिए  अपनी जानें  कुर्बान  करते  हैं।
 आज

 हम  उन  बहादुर  सिपाहियों  के
 आगे  अपना  सिर  झुकाते  हैं,  उस  पंजाब
 पुलिस  के  सामने  हम  अपना  सिर  झुकाते  हैं
 जो  कि  वहां आई  हुई  है,  उस  कश्मीर
 आम्ड  पुलिस  को  हम  मुबारकबाद  देते  हैं
 जिन्हों  कहा  कि  पहले हम  मोर्चा
 सम्हालेंगें  और  दुश्मन  से  टक्कर  लेंगें
 फिर  पंजाब  पुलिस  को  दुश्मन  के
 मुकाबले  में  भेजेंगे  ।  कश्मीर  ने  हमेशा
 हमेशा  के  लिए  भारत  से  अपना  नाता  जोड़
 लिया  है  और  दुनिया  की  कोई  ताक़त
 उसे  भारत से  जुदा  नहीं  कर  सकती  है  ।
 हिन्दुस्तान को  कश्मीर  के  लोगों  ने  एक
 अपना  कॉन्फिडेंस  दिया है  और  ज़रूरत
 इस  बात  की  है  कि  वह  उस  कॉन्फिडेंस
 में  किसी  तरह से  कोई  कमजोरी न  आने
 पावे  क्योंकि  खुदा-न-रुकवाता उस  में  अगर
 किसी  किस्म  की  कमीआती है  तो  वह
 हम  सब  केलिए  बुरा  दिन  साबित  होगा।
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 इसलिए  मैं  कहूंगा  कि  काश्मीर  का  मसला
 खाली  कश्मीर  का  ही  मसला  नहीं  है  बल्कि
 वह  सारे  हिन्दुस्तान  का  मसला  है  |

 अरी  खुशकिस्मती से  शास्त्री जी  यहां  पर
 बैठे हुए हैं  उन  से  मैं  अपील  करूंगा  कि  दो,
 तीन  चीज़ों  किताब  वें  जरूर  ध्यान  दें।
 जहां  तक  आम्डं  फोर्सेज  का  सवाल  है,  डिफेंस
 फोर्सेज का  ताल्लुक  है  यकीनी  तौर  पर
 उन्हे  कश्मीर की  बाहरी  हमलावरों से
 हिफाजत  करनी  है  और  काश्मीर  में
 आन्ति व  अमन,  चैन  बनाये  रखना  है
 लेकिन  ऐसा  करते  वक्त  सरकार  को  इस
 बात का  ध्यान  रखना  चाहिए  कि

 लोगों  को  यह  सेबोटेज  का  काम  करने
 का  मौका  नहीं  देना  चाहिए।  बौ रद डर
 स्टेट  मेंज्हां  पर  डिस्टर्ेसज  हों  वहां
 थो  डॉट  वांट  सच  बिक  पालिसीज ़।
 गवर्नमेंट  को  ऐसे  शरारतीं लोगों  के  साथ
 जो  कि  सिविल  'लिबर्टीज  की  आड़
 लेकर  इंटरनल  सेबोटेज कर  र  हैं
 सख्ती  के  साथ  पेश  आना  चाहिए  और  वहां
 स्टेट  मेंकिसी  क़िस्म की  गड़बड़ी  नहीं
 करने  देनी  चाहिए  ।  हमारी  सरकार
 के  लिए  यह  निहायत  जरूरी  है  कि  अन्दर

 खिलाफ़  एक  पब्लिक  ओपीनियन
 मोबाइल  करें  ।

 आपने  शेख  साहब  को  छोड़  कर  उनके  साथ
 365  (Ai)—LSD—6.
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 of  ट्रीटमैंट  किया मैं  उसके  खिलाफ़  नहीं था  लेकिन
 The  way  he  was  received  and  given
 importance,  the  way  he  is  treated
 even  now,  is  very  disappointing  for
 the  Kashmiris.  रिस  तर्स  नका  स्वागत

 किया  जाता  है  उन  को  याक्स्तान
 भेजते  हैं  और  उनको  इम्पौटेंस
 देते  हैं  वह  हमें  जरूर  खलती  है  ।

 आई  डू  नौट  वांट  टु  रिपीट  दी  थीव्स
 लेकिन  उनको  जो  रिसैंप्शंस  दिये  जाते  हैं,
 बाहर  भेजा  जाता  है,  [उसे  देख  कर  हमारा

 बहुत  मशकूर हूं  जोकि  मजबूती के
 साथ एक  सही  पालिसी पर  अमल  कर
 रह ेहैं  ।  मैं  अपोज़ीशन  मंम्बसं का  भी
 मशकूर  हूं  जिन्होंने  कश्मीर  की  पाकी-
 बतानी  हमलावरों से  हिफाजत  करने  की
 मांग  की है  और  नहें  बिल्कुल
 कश्मीर  से  खदेड़ने  के  लिए  गवर्नमेंट  से

 मतालबा  किया  है  ।  फ्  तो  बड़ी
 हैरानी  वदुखहोता है  जब  स्वतंत्र
 पार्टी  के  लीडर  कहते  हैं  कि  कश्मीर
 को  इंडिपेंडेंट  करो।  मैंतो सरकार से
 कहूंगा  किया  डिफेंस  अफ़  इंडिया
 रूल्स  जहां  उन्होंने  कम्युनिस्ट  पार्टी के
 खिलाफ़  इस्तैमाल  किया  है  वहां उन
 लोगों  केखिलाफ़ भी  इस्तेमाल  किया  जाय
 जौ  कि  कश्मीर  का  इंडियन  यूनियन

 से  ससैशन चाहते हैं । चाहते  हैं।
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 Shri  ए.  ह.  Bhattacharyya  (Raiganj):
 Mr,  Speaker,  Sir,  as  I  was  hearing
 Mr,  Dandeker’s  speecn,  I  thought  I
 was  hearing  a  drain  inspector’s  report.
 Give  me  the  most  perfect  government
 on  the  earth  and  I  can  make  out  a
 catalogue  of  grievances  and  defects
 like  the  one  Shri  Dandeker  made
 against  the  Government  of  India.  Whai
 is  the  good  of  picking  holes,  collecting
 them  together  and  trying  to  ~resent
 a  picture,  as  if  the  whole  picture  is
 tarred  with  the  same  brush  which  he
 used?  That  is  the  particular  reason
 why  nobody  attaches  any  seriousness
 to  the  motions  of  no  confidence  that
 the  opposition  brings  against  the  Gov-
 ernment  of  India.
 13.20  hrs.

 (Mr.  Deruty-Spearner  in  the  Chair.]

 Yesterday,  Shri  Dwivedy  was  com-
 plaining  that  their  motion  was  not
 being  taken  seriously.  How  can  it  be
 taken  seriously  when  they  them-
 selves  are  not  taking  it  seriously?
 They  have  almost  made  it  a  pastime
 of  putting  in  a  no-confidence  motion
 in  every  session  of  the  Parliament.
 They  just  look  back  and  if  they  think
 they  can  muster  up  an  assembly  of  50
 persons,  they  just  put  in  a  one  line
 motion  of  no-confidence  in  the  Gov-
 ernment,  a  motion  which  is  not  sup-
 ported  by  one  single  argument  =  in
 black  and  white.  The  Opposition  has
 not  the  courage  to  put  in  a  sigle  ar-
 gument  in  black  and  white  in  a  motion
 which  they  want  the  people  to  accept
 seriously.  We  do  not  accept  it  seri-
 ously  in  the  House  and  the  people  out-
 side  also  do  not  accept  it  seriously.
 That  is  the  fate  of  their  motion,  and
 this  is  so  because  of  their  own  con-
 duct,  not  because  of  what  we  say  oF
 what  the  people  think  about  us  or  do
 not  think  about  us.

 This  motion  has  been  brought  in  the
 most  light-hearted  fashion,  as  I  have
 already  stated.  What  is  the  particular
 object  at  this  particular  time  to  put
 in  a  motion  of  no-confidence?  It  is  a
 purposeless,  aimless  and  objectless
 motion,  If  I  may  be  permitted  to  say
 80,  this  has  been  put  in  only  to  make
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 a  show,  Of  course,  whether  the
 show  has  succeeded  or  not,  it  js  for
 them  to  judge  for  themselves.  For  us
 it  is  nothing  more  than  a  show,  and
 the  people  also  take  it  in  that  spirit.

 This  shows  a  lack  of  sense  of  res=
 ponsibility.  An  Opposition,  when  it
 puts  in  g  motion,  looks  to  the  possibi-
 lity  of  its  taking  up  the  Government
 df  the  chance  comes.  What  Govern-
 ment  can  they  form?  There  are  two
 Acharyas.  One  of  them  will  be  the
 Prime  Minister,  What  wil]  be  the
 fate  of  the  other  Acharya?  He  will
 possibly  become  the  patron-saint  of
 the  Government.  What  Government
 Can  they  put  in  now?  They  can  put
 in  only  chaos,  nothing  more,  So,  do
 they  want  the  people  of  this  country
 to  support  them,  when  they  want  to
 bring  in  chaos,  just  at  this  particular
 juncture?  They  have  not  thought
 about  it.  That  is  why  I  say  that  it  is
 a  purposeless,  aimless  and  thoughtless
 motion.

 This  Is  why  people  recoil  from  them
 in  the  elections  when  tney  put  their
 own  candidates.  Tney  should  realise
 it  now,  We  wish  them  well.  Let  the
 Opposition  have  a  solid,  integrated
 body.  We  would  like  It.  But  in  the
 way  they  afe  conducting  themselves,
 this  expected  consummation  will  never
 come.  They  will  always  remain
 splinter  groups,  one  against  the  other
 and  just  trying  to  put  up  together
 when  a  chance  comes  to  putin  थे
 motion  against  the  Government.  This
 is  not  the  proper  way  in  which  an  Op-
 position  should  conduct  itself  in  the
 Parliament.  They  should  realise  that,

 I  should  say  something  more.  The
 way  they  bring  in  this  motion  of  no-
 confidence  is  nothing  more  than  @
 misuse  of  a  democratic  procedure.
 They  are  misusing  the  procedures  of
 the  Constitution  which  entitle  the  Op-
 position  to  bring  a  motion  of  ०
 confidence.  This  misuse  should  stop,
 and  it  would  stop  from  a  sense  of
 decorum  which  should  grow  amongst
 themselves,
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 Yesterday,  Acharya  Kripalani  was
 asking  the  Government  to  turn  it  inio
 a  government  of  ail  talents,  The
 way  the  Government  can  be  turned  in-
 to  a  Government  of  all  talents  and
 whether  it  is  proper  at  this  time  to
 make  a  suggestion  like  that  is  a
 different  matter.  But  on  scanning  the
 persong  standing  in  support  of  this
 motion  I  can  say  the  motion  of  no-
 confidence  is  certainly  a  motion  of  all
 talents.  Al]  the  talents  we  see  ranged
 behind  this  motion,  And,  the  re-
 sult  is  zero,  because  the  varriers  ate
 tached  to  the  chariot  of  the  motion  of
 no-confidence  will  pull  in  their  own
 Way  and  according  to  the  iaws  of
 statics  and  dynamics  the  resultant  is
 zero,  That  is  the  fate  of  their  motions
 and  that  will  be  the  fate  of  this  motion
 as  well.  That  appears  from  the
 debate,  from  the  way  they  have  been
 arguing  iheir  cases.  They  have  been
 cancelling  each  other.  Shrimati

 Renu  Chakravartty  complained  that
 the  Government  was  supporting  the
 hoarders  and  not  doing  what  it  should
 against  the  hoarders.  But  Shri  U,  M
 Trivedi  complained  that  the  Govern-
 ment  was  harassing  the  marwaris,  they
 have  no  father  and  mother  to  look
 after  them  and  all  that.

 Shri  Manoharan  (Madras  South):
 The  effect  is  that  no  section  is  satis-
 fied.

 Shri  C.  K.  Bhattacharyya:  The  re-
 sult  is  that  their  arguments  cancel
 each  other,  Ag  I  have  said,  according
 to  the  ‘law  of  dynamics  there  is  no
 resultant  and  the  resultant  is  zero.
 That  is  the  fate  of  the  no-confidence
 motions  they  have  put  in.  When  Shri
 Trivedi  made  that  comment  against
 the  West  Benga]  Government  he  forgot
 that  the  Minister  of  law  in  the  West
 Bengal  Government  is  himself  a
 marwari.  So  this  charge  cannot  be
 Made  that  the  marwarig  are  being
 harassed  and  they  have  nobody  to
 look  after.  The  Law  Minister  there
 himself  belongs  to  the  class  of  mar-
 waris.  How  can  such  a  charge  be
 made.  This  is  the  kind  of  thoughtless
 Way  in  which  they  make  charges.
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 Many  of  our  friends  in  the  Opposi-
 tion  have  been  throwing  words  at  us
 for  our  benefit;  of  course,  as  to  what
 we  should  do,  the  way  in  which  we

 can  guide  out  our  government  cnd  all
 that,  That  is  all  the  good  advice  we
 have  been  receiving  from  them  all
 these  two  days.  But  the  difficulty  is,
 why  do  they  think  that  we  are  1655
 interested  than  themselves  that  this
 Government  should  run  efficiently,  that
 this  Government  should  run  its  ad-
 ministration  efficiently  and  effectively
 and  for  the  benefit  of  the  people?
 Why  should  they  think  that  we  are
 less  interested  in  that?

 Dr.  C.  K.  Aney  (Nagpur):  You  are
 a  consistent  failure  over  so  many
 years,

 Shri  ए.  ह  Bhattacharyya:  Our  res-
 pected  leader  says  that  we  have  been
 failing  for  so  many  years.  May  I  re-
 mind  him  of  the  words  of  Gita:
 waren fe  दोष  धूयनान्नि्विवृता:

 You  can  do  nothing  in  this  world  to
 which  some  defect  js  not  attached.  If

 अ  accept  his  advice  now,  I  van  only
 advise  the  Government  to  go  to
 nirvana,  nothing  less,  If  the  Gov-
 ernment  has  to  administer,  some
 defects  will  come.  Those  defects  will
 have  to  be  tolerated;  otherwise  there
 will  be  no  government  or  no  adminis-
 tration,  there  will  be  nihilism.  Whe-
 ther  we  are  expecting  that  end  to
 come  is  a  different  matter.  When  the
 Food  Minister  pursues  his  policy  in  the
 control  and  distribution  of  food  we
 do  advise  him  that  it  should  be  done
 with  proper  consideration  for  the
 convenience  of  the  people  with  all
 possible  human  considerations.  When
 the  DIR  is  applied  we  do  advise  the
 Government  that  the  एके  should  be
 applied  as  least  as  pos;ible  with  all
 possible  restraint.  When  defence  is
 conducted  we  do  advise  gur  Govern-
 ment  that  the  defence  should  be  effec-
 tive  a  proof  of  which  has  been  receiv-
 ed  today  ‘from  our  Defence  Minister.
 We  do  all  that.  Therefore,  our  Oppo-
 sition  friends  need  not  bring  in  these
 no-confidence  motions.  They  need

 not  inflict  upon  us  in  every  sezsion  a
 motion  of  one  line  as  it  pleases  them
 to  qo.
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 Shrimatj  Renu  Chakravartty  (Bar-
 rackpore):  That  is  your  rule,  what
 can  we  do?

 Shri  C.  ह.  Bhattacharyya:  That  is
 out  fate  because  we  have  Opposition
 leaders  like  Shrimati  Renu  Chakra-
 vartty  (Interruption).  If  the  Opposi-
 tion  were  to  set  up  an  alternative
 government  I  expect  that  Shrimati
 Renu  Chakravartty  will  be  Home
 Minister  there  (Interruption).

 What  new  things  have  they  statea
 in  the  arguments  they  have  advancea
 during  the  last  two  days,  whicn  re-
 quire  this  motion  to  be  brought  in?
 Nothing.  Let  them  scan  their  own
 arguments,  examine  their  own  state-
 ments  that  they  have  made.  They
 have  stated  nothing  new  which  justi-
 fies  bringing  in  gq  motion  of  no-
 confidence  at  this  juncture.  Of  course,
 one  thing  has  been  done.  They  have
 had  an  occasion  to  use  the  choicest  ad-
 jectives  from  the  dictionary.
 They  have  used  that  and  we  have
 tolerated  it.  As  I  have  said,  it  is  our
 fate.

 Having  said,  this  I  would  like  to
 make  some  suggestions  for  the  consi-
 deration  of  our  friends  over  there.
 May  I  say  that  the  Party  which  is
 being  led  in  such  an  illustrious  way
 by  Shrimati  Renu  Chakravartty  and
 her  friends  is  poisoning  the  youth  of
 the  country?  They  are  perverting
 the  youth  of  the  country  and  advising
 them  to  be  faithless  to  their  own
 motherland.  They  have  been  making
 charges  against  us.  I  am  making
 this  charge  against  them  that  they
 a@fe  trying  to  poison  the  minds  of  the
 students  and  youths  of  this  country

 _by  advising  them  to  be  faithless  or
 unfaithful  to  their  own  country.

 Shrimati  Renu  Chakravartty:
 You  are  boosting  Biju  Patnaik  and
 others.

 Shri  र.  K.  Bhattacharyya:  Shri
 Biju  Patnaik  and  others  have  their
 own  way  of  doing  things.  But  what
 has  she  to  say  about  my  charge  that
 the  youths  and  the  students  are  taught
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 to  indulge  in  jubilation  when  China
 bursts  or  explodes  an  atom  bomb?

 Shrimati  Renu
 What  is  the  charge?

 Chakravartty:

 Shri  C.  K.  Bhattacharyya:  When
 China  bursts  an  atom  bomb  the  stu-
 dents  and  youths  are  told  that  they
 should  be  glad  over  it  because  an
 Asiatic  power  has  got  hold  of  an  atom
 bomb.

 Shrimati  Renu  Chakravartty:
 Where  did  my  pariy  say  that?  May
 I  know  it  from  the  illustrious  philoso-
 pher?

 Shri  C.  ह.  Bhattacharyya:  1
 that  from  first  hand  knowledge.

 say

 Shrimati  Renu  Chakravartty:
 You  could  not  quote  even  one  exam-
 ple.

 Shri  ९.  K.  Bhattacharyya:  The
 tram  fare  agitation  was  there.

 Shrimati  Renu  Chakravartty:
 It  has  nothing  to  do  with  the  atom
 bomb.  It  may  be  an  atom  bomb  for
 you  but  not  for  the  world.

 Shri  ९.  ह.  Bhattacharyya:  We  सन
 prehend  that  the  Chinese  may  use
 the  atom  bomb  against  us.  That  18
 our  apprehension.  So,  we  want  to  get
 the  students  and  youths  out  of  the
 clutches  of  that  party  which  teaches
 them  to  conduct  themse!ves  in  this
 way.

 References  have  been  made  to  the
 tram  fare  agitation.  They  want  to
 bring  in  trouble  somehow  and  some-
 where.  The  tram  fare  was  increased
 with  the  approval  of  Government,
 The  passengers  were  ready  to  pay
 the  increased  fares  for  the  use  of
 trams.  But  her  party  and  other  par-
 ties  would  not  allow  the  passengers
 to  use  the  trams  because  they  wanted
 to  serve  their  party  purposes.

 Shrimati  Renu  Chakravartty:  Why
 are  you  doing  dalali  for  a  British
 company?
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 Shri  C,  K.  Bhattacharyya:  I  am
 not  doing  dalali  for  anybody  except
 My  Own  government,  and  I  am  pre-
 pared  to  do  it  not  once  but  even
 hundred  times.

 Shrimati  Renu  Chakravartty  Do
 not  do  it  for  a  British.  company
 which  has  misappropriated  funds... .
 (interruptions).

 Shri  ए.  ह.  Bhattacharyya:  In  the
 streets  of  Calcutta  trams  have  been
 burnt;  yet;  not  a  word  of  condemna-
 tion  for  the  destruction  of  public  pro-
 perty  has  come  from  them.  I  do  not
 know  whether  they  enjcyed  it  in  their
 own  heart  of  hearts.  They  have  said
 nothing  in  condemnation.  Acid  bulbs
 were  thrown  on  passengers  who  were
 travelling  in  trams,  Nothing  is  said
 in  condemnation  of  that  conduct.
 Passengers  were  assaulted  and  dragg-
 ed  out  of  the  trams.  Nothing  js  said
 in  condemnation  of  that  conduct,

 Shrimati  Renu  Chakravartty:  No-
 body  was  pulled  out  of  trams.

 Shri  ए.  ह.  Bhattacharyya:  I  was
 myself  a  witness.  I  say  this  from
 first  hand  knowledge.
 Shrimati  Renu  Chakravartty:  Every-
 thing  is  first  hand  knowledge  for  him,
 Shri  C,  ह.  Bhattacharyya:  Bricks
 were  thrown  from  house  tops;  yet,
 fot  a  word  of  condemnation  from
 them.  And  when  the  Government  of
 West  Bengal  promulgated  section  144
 to  stop  these  disturbances  Shri
 Kamath  runs  from  Delhi  to  Calcutta
 to  break  section  144  and  to  stage  a
 show,  for  what  I  do  not  know.

 Shri  Khadilkar  was  referring  to
 Shri  Masani’s  appeal  to  West  Ger-
 many  and  America  not  to  help  India.
 In  that  appeal  Shri  Masani  stands  in
 the  same  category  of  Pakistan  which
 appealed  to  the  Government  of  UsA
 not  to  help  India  with  foodgrains  at  a
 time  of  crisis.

 Then,  they  are  continuously  asking
 what  we  have  done  during  the  last
 seventeen  years.  After  we  have  taken
 power  from  the  Britishers,  during  the
 last  seventeen  years  we  have  channe-
 lised  that  power  in  the  Constitution
 of  India.  We  have  put  that  constitu-
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 tion  effectively  in  the  administration
 for  the  benefit  of  the  people.  We
 have  brought  in  and  carried  through
 three  Five  Year  Plans.  These  are
 glorious  records,  glorious  for  any
 country  in  any  part  of  the  world,  We
 stand  on  our  solid  achievements,  We
 have  maintained  the  integrity  of
 India.  But  for  the  Congress  and  its
 administration  India  would  have  gone
 to  pieces  in  1947  and  the  fate  that
 overtook  Pakistan  would  have  over-
 taken  India  too  that  is,  chaos  in  the
 beginning  and  dictatorship  at  the  end.
 It  is  the  Congress  which  is  responsi-
 ble  for  preserving  the  present  posi-
 tion  and  people  are  grateful  to  them
 for  that.  History  will  remember  it
 and  the  people  will  be  grateful  to
 them  for  this.  The  opposition  that
 we  find  today  are  only  fleeting  phan-
 toms  of  the  moment.  While  these
 fleeting  phantoms  of  the  moment  will
 pass  away,  what  the  Congress  has
 done  and  the  administration  has  done
 will  abide  for  ever  and  history  will
 remember  it  and  the  people  will  be
 grateful  for  all  time  to  come.

 st  मधु  लिमये  :  उपाध्यक्ष  महोदय,
 अभी  सुरक्षा  मंत्री  जी  ने  काश्मीर  युद्धविराम
 रेखा  का  उल्लंघन  कर  के  पाकिस्तान  व्याप्त
 प्रदेश के  अन्दर दो  चौकियां  कायम  करने

 के  बारे  में  सदन  को  जानकारी  दी  ।  इस  बात
 का  सत्तारूढ़  दल  के  लोगों  ने  तालियां  पीट

 कर  स्वागत  किया  |  मुझे  भी  इस  बात  पर  खुशी
 हुई,  लेकिन  सवाल  यह  है  कि  वक्ती  लोक-
 प्रियता  हासिल  करने  के  लिये  और  यह  जो
 अविश्वास  प्रस्ताव  लाया  गया  है,  जिस  पर
 बहस  हो  रही  है,  उस  में  विरोधियों  की  जबान
 बन्द  करने  के  लिये  यह  काम  किया  गया  है
 या  इस  के  पीछे  कोई  लम्बान  का  दृष्टिकोण
 है  और  पाकिस्तान  के  बारे  में  आज  तक  जो
 नीति  चली  उस  में  कोई  बुनियादी  तब्दीली
 लाने  की  दृष्टि  से  सरकार  तैयारी  कर  रही  है।

 जब  18  साल  पहले  कांग्रेस  के  नेताओं

 ने  देश  के  विभाजन  को  कबूल  किया  तो  उस  के
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 [sit wa  fara]

 बाद  उन्होंने  एक  नीति  चलाई  कि  पाकिस्तान
 के  साथ  दोस्ताना  रिश्ता  कायम  करने  के  लिये,
 सद्भावना  का  वातावरण  पैदा  करने  के
 लिये,  दोनों  देशों  के  बीच  में  जितने  विवाद
 हों  उन  को  एक  एक  कर  के  हल  करो  ।  लेकिन
 एक  विवाद  को  हल  करने की  जो  नीति  चली
 उस  के  नतीजे  क्या  निकले  हैं,  यह
 हम  सब  लोग  देख  रहे  हैं  ।  काश्मीर  में
 जब  18  साल  पहले  पाकिस्तान  ने  हमला
 किया  तो  अंग्रेजों के  दवाव  में  आ  कर

 हम  लोगों  ने  वहां  युद्ध  विराम  कबूल  किया  |
 युद्ध  विराम  रेखा  वहां  पर  कायम  हो  गयी,
 लेकिन  उससे  पाकिस्तान  और  हिन्दुस्तान
 के  सोच  में  जो  रिश्ते  हैं  उन  में  कोई  सुधार
 नहीं  हुआ  ny

 उसके  बाद  अल्प  संख्यक  लोगों  का  सवाल
 हल  करने  के  लिए  नेहरू-लियाकत  अली

 करारनामा  हुआ  |  उससे  भी  अल्प  संख्यक
 लोगों  का  सवाल  हल  नहीं  हुआ  ।  फिर  सिन्धु
 नदी  के  पानी  का  बंटवारा  आप  ने  किया
 और  अभी  अभी  कच्छे  के  बारे  में  आपने

 पाकिस्तान  के  साथ  अपमानजनक समझौता
 किया  t

 लेकिन  ये  जितने  अयास  एक  एक  विवाद
 को  हल  करने  के  हुए,  उन  का  नतीजा  यह  हुआ
 कि  काश्मीर  पर  फिर  एक  दफा  पाकिस्तान

 ने  बड़े  पैमाने  पर  हमला  किया  है  ।  इसलिए
 मैं  यह  जानना  चाहता  हूं  कि  क्या  18  साल
 की  असफलता  के  बाद  भी  सरकार  पाकिस्तान
 सम्बन्धी  अपनी  नीति  में  कोई  बुनियादी
 परिवर्तन नहीं  करेगी  ।  जब  तक  पाकिस्तान

 और  हिन्दुस्तान का  अलगाव  रहेगा  और  यह
 देश  विभाजन  कायम  रहेगा  तब  तक  मैं  समझता
 हैं  कि  इन  दो  देशों  के  बीच  में  कमी  सद्भाव
 पैदा  नहीं  हो  सकता,  और  न  स्थायी तौर  पर
 शांति  के  रिश्ते कायम  हो  संकते हैं  -  इसलिए
 अब  मैं  जानना  चाहूँगा  कि  क्या  सरकार
 तीन  चीजों  को ले  कर  कोई  बुनियादी  फैसला
 करेगी”
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 एक  काम  तो  हम  को  यह  करना  चाहिए
 कि  काश्मीर में  युद्ध  विराम रेखा  को  हमेशा
 के  लिए  समाप्त  करना  चाहिए,  और  हमें
 यह  फैसला  करना  चाहिए  कि  पाकिस्तान

 के  हाथ  में  इस  वक्त  काश्मीर  का  जो  इलाका
 है  उस  इलाके  को  मुक्त  किए  बिना  आज
 काश्मीर  में  जो  लड़ाई  चल  रही  है,  उस  लड़ाई
 को  हरगिज  खत्म  नहीं  करना  चाहिए  ।  तो
 एक  काम  तो  यह  है  कि  पाकिस्तान  के  आक्रमण
 से  काश्मीर  की  मुक्ति  1

 दूसरा  काम  यह  है  ।  आज  नागा  विद्वान-
 हियोंकी  मद  पाकिस्तान कर  रहा  है,  हर
 तरह  से  हिन्दुस्तान को  तोड़ने  का  काम
 पाकिस्तान  और  हमारा  दूसरा  दुश्मन  जो

 चीन  है,  वे  इस  वक्त  कर  रहे  हैं  t  हमें  भी  यह
 देखना है  कि  अगर  पाकिस्तान  हिन्दुस्तान
 के  साथ  सारे  विवादों  को  समाप्त  करके  यह
 जो  अलगाव  कायम  हुआ  है,  उसको  खत्म
 करने  के  लिये  तैयार  नहीं  है,  तो  फिर  पाकिस्तान
 के  बारे  में  भी  हमें  एक  अलग  नीति  चलानी
 चाहिय े।

 1947  में  जब  देश  विभाजन  हुआ  तब
 पाकिस्तान  के  अन्दर  रहने  वाले  पख्तून  लोग
 हमारे  मित्र  थे,  और  वहां  पर  एक  राष्ट्रीय
 मंत्रिमंडल  था  लेकिन  हम  लगों  ने  पश्तून
 लोगों  के  साथ  विश्वासघात किया  और
 उन  को  पाकिस्तान  में  धकेल  दिया  ।  तब  से
 ले  कर  आज  तक  पतून  लोगों  की  और  पा-
 पिस्तान  सरकार  की  बराबर  लड़ाई  चल
 रही  है  ।  पतूनों  के  इलाके  में  पाकिस्तान
 दारा  कई  बार  बमबारी की,  और  खान
 अब्दल  गफ्फार  खां  जैसे  नेता  को  बरसों  तक
 उन्होंने जेल  के  अन्दर  रखा  ।  मैं  चाहूंगा  कि
 सरकार  पाकिस्तान  के  बारे  में  नीति  बदले,
 बादशाह  खां  को  यहां  आने  की  इजाजत  दें
 और  भारत  की  भूमि  पर  स्वतंत्र  पश्तून
 हकुमत  कायम  करके  पशतूनों  को  अयूब शाही
 के  चंगुल  से  मुक्त  कराने  का  प्रयास  करें  ।
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 तीसरी  बात  है  पूर्वी  बंगाल  के  बारे  में  ।

 दो  दफा  पूर्व  बंगाल  के  लोगों  ने  इस  वात

 का  परिचय  दिया  है  कि  वे  पश्चिमी  पाकिस्तान
 से  और  अपअश्ञाही  की  हुकूमत  से  ऊबे  हुये
 हैं  और  उन्हें  पाकिस्तान  के  अन्दर  नहीं
 रहना  है।  1954  में  वहां  मुस्लिम  लीग  की
 करारी  हार  हो  गयी  थी  और  संयुक्त  मोर्चा
 कायम  हो  गया  था,  लेकिन  हमारी  सरकार  ने
 उसका  कोई  ख्याल  नहीं  किया  और  पूर्व
 बंगाल  के  लोगों  को  स्वतंत्रता  और  स्वायत्तता
 मदान  करने  के  लिए  प्रयास  नहीं  किया  ।

 अब  94  बंगाल  में  स्वतंत्रता  चाहने  वाली  और
 अयूवशाही  से  मुक्ति  चाहने  वाली  जितनी

 शक्तियां  हैं  उनकी  मदद  करना  और  पूर्व  बंगाल
 को  अयुबशही  के  वर्चस्व  से  छुड़ाना  हमारी
 नीति का  एक  प्रमुख  उद्देश्य  होना  चाहिए  ।

 इस  तरह  से  ये  दो  तीन  बड़े  परिवर्तन
 करके  पाकिस्तान  के  बारे  में  हमें  एक  नई
 नीति  बनानी  चाहिए  1

 साय  साथ  पाकिस्तान से  हमें  यह  कहना
 चाहिये  कि  अगर  वह  स्वेच्छा  से  इस  अलगाव
 को  खत्म  करने के  लिये  तैयार हो,  और  एक
 विदेश  नीति,  एक  सुरक्षा  नीति और  आर्थिक
 मामलों  में  सहयोग  करने  के  लिये  तैयार
 हो  तो  हिन्दुस्तान उसके  लिए  हमेशा  तैयार

 रहेगा  ।  लेकिन  अगर  यह  सहयोग  करने  वाली
 नीति  पाकिस्तान को  मंजर  नहीं  है,  तो  हमें
 दूसरी  नीति  को  भी  अपनाना  पड़ेगा  ।  कोई
 ओ  बुद्धिमान  सरकार  एक  ही  नीति  के  आधार
 अर  सदा  अपनी  राजनीति  को  नहीं  चलाती  ।

 जब  एक  नीति  फेल  हो  जाती  है  तो  इसरी
 नीति को  अपनाना  पड़ता है  ।

 इसलिए  सरकार  से  यह  कहना  चाहूंगा
 कि  अगर  18  साल  की  इन  नीतियों  को  वह
 बदलने  के  लिए  तैयार  हे,  तब  तो  जो  उसने
 आज  काम  किया  है  उसका  मतलब  है,  नहीं
 तो  यह  नोंक  झोंक  मात्र  है  और  केवल  अविश्वास
 के  प्रस्ताव  का  सामना  करने के  लिए
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 और  विरोधी  दलों  को  चुप  करने  के  लिए
 शापने  यह  काम  किया  है,  इसमें  कोई  बुनियादी
 बात  नहीं  है  ।

 साथ  साथ  वैदेशिक  नीति  के  मामले

 में  भी  मैं  एक  चीज  के  बारे  में  कुछ  कहना
 चाहता  हूं  ।

 वियतनाम  के  बारे  में  शाखी  जी  ने
 पिछले  कुछ  महीनों  में  कई  दफा  पाल  की  ।
 उन्होंने  17  तटस्थ  राष्ट्रों की  एक  परिषद
 बुलायी,  उस  परिषद  ने  एक  प्रस्ताव  पास
 किया  ।  लेकिन  उस  के  बारे  में  चीन  और
 हेनोई  सरकारों  की  क्या  प्रतिक्रिया  रही  ?

 उन्होंने  कहा  कि  ये  तटस्थ  देश  अमरीकी
 साम्राज्यवादियों को  मदद  करने  का  प्रयत्न
 कर  रहे  हैं।

 उसके  बाद  शास्त्री  जी  विओग्राड गए
 और  टीटो  और  स्री  का  एक  संयदत  निवेदन
 निकला,  लेकिन  उस  को  ले  करहेनोई  सरकार
 ने  कहा  कि  टीटो  और  शास्त्री  अमरीकी
 साम्राज्यवादियों के  सन्देश  वाहक  लौंडों के
 समान  हैं  ।  ये  मेरे  शब्द  नहीं  हैं,  ये  उनके  ही
 शब्द  हैं  ।

 शास्त्री  जी  इसके  बाद  मास्को  गए  ।

 कोसीजिन  के  साथ  उन्होंने  एक  संभवत  बयान
 दिया  ।  उसके  बारे  में  चीन  की  प्रतिक्रिया
 ज्या  हुई?  चीन  ने  कोसीजिन  को  भी  साम्या-
 ज्यवादियों का  दलाल  कहा  और  शादी  जी
 को  भी  साम्भाज्यवादियों का  दलाल  कहा  I
 इसलिए  वियतनाम  में,  जहां  हिन्दुस्तान
 कोई  सर्जनशील  काम  नहीं  कर  सकता,  जहां
 की  स्थिति  को  हिन्दुस्तान नई  दिशा  नहीं  दे
 सकता है,  और  जहां  चीन  का  पूरा  सम्बन्ध  है।
 ऐसे  मामलों  में  हमारे  लिए  यही  अच्छी  नीति
 होगी  कि  हम  चुप  रहें  और  कुछ  न  कहें । |
 यूगोस्लाविया और  हस  चीन  से  दस  हजार
 किलोमीटर  की  दूरी  पर  हैं  1  अगर  वे  वियतनाम
 में  स्वतंत्रता  और  शांति  कायम  करने  के
 लिए  प्रयास  करते  है  तो  उनको  करने  दीजिए,
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 [श्री  जु  लिमये]
 लेकिन  बारबार  जिनसे  थप्पड़  खाना  [और

 हेनोई  से  थप्पड़  खाना  हिन्दुस्तान की  सरकार
 को  शोभा  नहीं  देता  i  अगर हिन्दुस्तान सरकार
 अपनी  हिम्मत  का  परिचय  देना  चाहती  है
 तो  मैं  कहूंगा  कि  दुनिया  में  उपनिवेशों  के
 बहुत से  सवाल  हैं,  उन  पर  ध्यान  दें  ।

 रोडेशिया  का  सवाल  पक  रहा  है,  इसी  तरह
 से  पोर्तगीज़  उपनिवेशों  का  सवाल  है,  मुजांबिक
 का  सवाल  है,  अंगोला  का  सवाल  है,  उनके
 बारे  में  कोई  पहल  की  जाए  ।  ्

 रोडेशिया  की  सफेद  सरकार  वहां
 के  काले  लोगों  को  दबाने  के  लिए  और  उन
 के  ऊपर  गुलामी  लादने  के  लिए  प्रयास  कर
 रही  है  ।

 मैं  याद  दिलाना  चाहता  हं  कि  1949

 में  हिन्देशिया  को  ले  कर  एक  सम्मेलन  हम
 लोगों  ने  बलाया  था,  जिसके  फलस्वरूप
 हिन्देशिया क:  वतंत्रता  प्राप्त हुई।  इसी  तरह
 से  मैं  चाहूंगा  कि  मौजूदा  सरकार  दूसरों  के
 द्वारा  जो  मामले  पकाए  गये  हैं  उनमें  पहल
 करने  के  बजाय  नए  मामलों  को  पकाए  जिससे
 स्वतंत्रता,  आजादी  और  शांति  आगे  बढ़ेगी  ।

 उसे  चाहिए  कि  रोडेशिया  के  मामले  को  ले
 ले  ।  मुजांबिक के  मामले  को  ले  ले

 या  अंगोला  के  मामले  को  लेले  ।

 साथ  साथ  अगर  सरकार  हिम्मत  से
 काम  लेना  चाहती  है,  तो  विदेशों  को  मान्यता
 देने  के  बारे  में  और  उनके  साथ  कूटनीतिक
 सम्बन्ध  कायम  करने  के  बारे  में  ठीक  नीति
 चलाने  ।  बार  बार  इस  सदन  में  भूतपूर्व
 अधीन  मंत्री  ने  कहा  था  कि  विदेशों  को  मान्यता
 देते  समय  उनके  यहां  क्या  अर्थ  पद्धति  है,
 क्या  राज  व्यवस्था  है,  उनका  वैचारिक  रंग
 रूप  उनका  है,  इन  बातों  पर  विचार  नहीं  करना
 चाहिए,  बल्कि  उनके  असितत्व  की  जो  असलियत
 है  उसी  के  आधार  पर  रिश्तों  को  कायम
 करना  चाहिए  ।  तो  मैं  सरकार  से  पूछना
 चाहता  हुं  कि  इस  नीति  पर  वह  परमल  क्यों
 नहीं  करती  ।  पूर्व  जर्मनी  जैसे  देश  को  वह

 AUGUST  25,  1965  Motion  1818

 मान्यता क्यों  नहीं  देती  ?  क्या ऐसा  करने
 भें  सरकार को  पश्चिमी  जमनी का  भय  है,
 या  अमरीका  का  भय  है  ?  क्या  ऐसा  करने
 से  वे  हमें  जो  आर्थिक  सहायता  देते  हैं उसे
 बन्द  कर  देंगे  ।  अगर  उनके  मन  में  यह  भय
 है,  तो  मैं  कहना  चाहूंगा  कि  कब  तक  भीख
 मांगने  की  नीति  के  आधार  पर  हमारे  देश
 का  गुजारा  होगा  ?  हमलों  हिम्मत  करके

 हमारी  विदेश  नीति  के  जो  बुनियादी  सिद्धांत
 हैं  उन  पर  अमल  करना  चाहिए और  वियतनाम

 जैसे  मामलों  में  खामखा  दखल  दे  कर  चीन
 और  हनोई  से  बार  बार  थप्पड़  नहीं  खाने
 आमिए |

 जहां  विदेश  के  मामलों  में  भारत  सरकार
 एक  निरर्थक  नीति  चला  रही  है,  अन्दरूनी
 मामलों में  भी  जो  खाद्य  सकट  आया  है  उसकी
 जिम्मेदारी  भारत  सरकार  की  है।  आज  तक
 उन्होंने  जो  नीतियां  चलायी  उनके  फलस्वरूप
 राज  खाद्य  का  यह  घोर  अभाव  हमारे  मुल्क
 में  कायम  हो  गया,  और  उसका  हल  जब  तक
 हम  नहीं  करते  हैं,  तब  तक  मेरा  कहना  है
 कि  हमारी  सुरक्षा  जो  मसला  है  भी  हल  नहीं
 होगा।  आखिरकार खाद्य  संकट  और  सुरक्षा
 का  आपस  में  सीधा  सम्बन्ध  है  |  देश  में  खाद

 का  घोर  अभाव  रंगा  तो  हमारा  पेश  आक्रमण,
 का  भी  मुकाबला  नहीं  कर  पाएगा  I

 इधर  सुब्रहमण्यम  साहब  ने  जो  भाषण
 दिया,  यहां  पर  उन्होने  जो  काव्य  दिया
 उसमें  उन्हों  यह  माना कि  पिछले
 दो  वर्षों  में  पैदावार  बढ़  रही
 है,  1965  के  बारे  में  उन्होंने  कहा  कि  पैदावार
 बहुत  अच्छी  है  ।  बाजरे  का  उत्पादन  करीब
 करीब  18  और  19  प्रतिशत  बढ़ा  है,  गेहूं
 का  उत्पादन  22  फीसदी  बढ़ा  है  और  इस  तरह
 से  चावल  का  उत्पादन  भी  एक  उच्च  स्तर  पर
 पहुंच  गया  है  ।  मैं  पूछना  चाहता  हूं  कि  जक
 पैदावार  अच्छी  हो  रही  है  तो  तो  विभक्त
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 राज्यों  में  खाद्य  का  घोर  अभाव  क्यों  है  1  जहां
 सरकार  कहती  है  कि  अनाज  की  औसतन  उप-
 लब्धि  करीब  करीब  एक  या  डेढ़  आवास  बढ़
 गयी  है,  वहां  हम  लोग  देखते  हैं  कि  व्यापक
 पैमाने  पर  भुखमरी  भी  फैल  रही  है।

 विहार  में  जो  घटनाएं  हो  गयीं,  महा-
 राष्ट्र  में  जो  घटनाएं  हो  गयी,  उनको  लेकर
 कहा  जाता  है  कि  कुछ  राजनीतिक कल  इन
 उपद्रवों  के  पीछे  हैं,  उनकी  यह  शरारत  है  और
 उनकी  वजह  से  ही  इन  दो  राज्यों  में  उपद्रव
 हो  रहे  हैं।  लेकिन  मैं  कहता  हुं  कि  अगर  राज-
 नीति  दलों  की  शरारत  की  ही  बात  होती  तो
 उपद्रव  पंजाब  में  क्यों  नहीं  हमा  ?  इसलिए
 यह  कह  देना  कि  इन  प्रदर्शनों  आदि  के  पीछे
 केवल  राजनीतिक  दलों  की  कार्यवाही
 है  या  शरारत  है  दुरुस्त  नहीं  है।  असल  में
 आज  जो  देश  के  सामने  कठिन  और  भयंकर
 स्थिति  हैं  वह  देशवासियों को  बाध्य  कर  रही
 है,  मजबूर  कर  रही  है  और  उन  के  लिए  अब
 कोई  चारा  नहीं  रहा  सिवाय  इसके  कि  वह
 बग़ावत  करके  और  लूट  करके  अपने  पेट  को
 भरें  ।  इसलिए  राजनीतिक दलों  के  ऊपर
 आरोप  करने  के  बजाय  सरकार  से  मैं  यह
 कहूंगा  कि  वह  अपने  दिल  को  ट्टोलें  और  उनकी
 जो  ग़लत  नीतियां  हैं  उन  में  परिवर्तन  लाने  की
 कोशिश  करें

 सरकार  के  द्वारा  जो  नई  अन्न  नीति  यहां
 पर  पेश  की  गई  है  उसका  क्या  मतलब  है?
 उन्होंने  कहा  है  कि  बड़े  शहरों  में  ऐसे  8  शहर
 हैं  जिनकी  कि  आबादी  5  करोड  से  कुछ  ज्यादा
 है।  कानूनी  ढंग  से  रार्शानिग  की  व्यवस्था  की
 जायगी  और  जो  छोटे  शहर  हैं,  कस्बे  व  छोटे
 नगर  हैं  उनके  लिए  अनौपचारिक ढंग  से  सस्ते
 अनाज  की  दुकानें  खोल  कर  इन्तज़ाम  किया
 जायगा ।  कुल  9  करोड़  लोगों  के  लिए  कुछ
 इन्तज़ाम  करने  का  विचार  यह  सरकार  कर
 रही  है  लेकिन  बाक़ी  लोगों  के  बारे  में  क्या
 हो  रहा  है  ?  यहां  जितनी  नीतियां  चल  रही
 हैं  उसका  साफ़  साफ़  मतलब  होता  है  कि  बड़े

 BHADRA  3,  1887  (SAKA)  Motion  1820

 औद्योगिक  शहरों  में  जहां  संगठित  मज़दूर
 हैं  जो  कुछ  हल्ला  भी  करते  हैं  केवल

 उन्हीं  को  खिलाना  है।  शहरों  में
 शिक्षित  मध्यम  वर्ग  है  उसका  हमारे  समाज

 तथा  शासन  के  ऊपर  व्यापक  प्रसर  है  इसलिए
 उसको  भी  खिलाना  है  |  देहातों  में  बड़े  किसान
 हैं,  बड़े  जमीन  मालिक  हैं  जो  कि  आज  वर्तमान

 सत्तारूढ़  दल  के  आधार  स्तम्भ  हैं  उनके  पास
 जो  काफी  अनाज  है  उसको  वे  अपने  पास  ही  जमा

 रख  रहे  हैं  और  उसके  दाम  बढ़ा  कर  मुनाफ़ा
 कमा  रहे  हैं।  आज  की  सरकार  इन  तीन  वर्गों
 के  लिए  सारी  अन्न  नीति  बना  रही  है  महा-
 राष्ट्र  की  बात  आप  लीजिये  ।  बम्बई  शहर
 में  इस  वक्त  16  किलो  अनाज  मध्यम

 वर्गीय  लोगों  को  और  मजदूरों  को  दिया  जा
 रहा  है  1  सोलह  किलो  अनाज  उन्हें  दिया  जा
 रहा  है।  लेकिन  महाराष्ट्र  के  देहातों  में  अनाज

 का  घोर  अभाव  है।  अभी  जब  विधान  परिषद
 और  विधान  सभा  का  सन्न  हो  रहा  था  विरोधी
 दलों  के  द्वारा  इस  सवाल  को  छेड़ा  गया  था

 और  विरोधी  दलों  ने  मिल  कर  सरकार  के

 सामने  यह  मांग  रक्खी  थी  कि  जहां  बम्बई
 शहर को  आप  16  किलो  अनाज  देते  हैं

 वहां  कम  से  कम  देहाती  इलाकों  की  जनता  को,

 जैसे  खेतिहर  मजदूर  अथवा  भूमिहीन  किसान
 हैं  या  छोटे  किसान  हैं  जिनके  पास  अनाज  बचता
 नहीं  है  ऐसे  लोगों  को  कम  से  कम  जिन्दा
 रहने के  लिए  6  किलो  का  आप  इन्तजाम

 कीजिये  ।  अब  6  किलो  का  मतलब  हो  गया
 एक  दिन  में  सात  झौंस  लेकिन  सात  बॉस  का
 भी  इन्तज़ाम  करने  के  लिए  सरकार  तैयार
 नहीं  है।  जब  उनकी  ओर  से  कहा  जाता  है  कि

 उम  थ  किसानों  को  उचित  दाम  दे  रदे  हैं
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 [ओ  मधु  लिमये]
 तो  किसानों  से  उनका  मतलब  क्या  है  ?

 महाराष्ट्र  में  ज्वार  की  खरीद  करने  का

 एकाधिकार  सरकार  ने  लिया  लेकिन  सरकार
 को  अनाज  किस  ने  बेचा  ?  ज्वार  किस  ने
 बेची  ?  ज्वार  बेची  गरीब  किसानों  ने  जिनको

 कि  टैक्स  देने  के  लिए,  कर्जा  चलाने  के  लिए
 और  अपने घर  का  खर्चा  चलाने के  लिए
 अपना  अनाज  बेचना  ही  पड़ता  है  ।  ऐसे  लोगों
 ने  अनाज  बेचा  है  और  बाकी  जो  बड़े  किसान
 हैं,  बड़े  जमीन  मालिक  हैं  उनके  पास  अनाज
 पड़ा  हुआ  है  और  वह  काले  बाजार  से  एक
 रुपये  और  सवा  रुपये  किलो  के  भाव  से  बेच
 रहे  हैं  लेकिन  उनको  हाथ  लगाने  के  लिए
 सरकार  तैयार  नहीं  है।  सरकार  की  अध  नीति
 हमारे  देश  के  बडे  बड़े  व्यापारी  और  जनीन
 मालिकों  की  रक्षा  करने  की  है  ।  देहातों  में
 100 में  शायद  dei  ऐसे  लोग  होते  हैं  जिनके

 कि  पास  काफ़ी  अनाज  होता  है  t  लेकिन  उन

 लोगों  से  अनाज  खरीदने  के  बजाय,  उन  लोगों
 को  बेचने  के  लिये  मज्बूर  करने  के  बजाय
 सरकार  आज  गरीब  किसानों  से  अनाज  ले

 रही  है
 1

 खेतिहर  मजदूर  भूमिहीन  और  छोटे
 किसानों  के  सामने  भूखों  मरने की  नौबत
 आ  गयी  है  ।  बिहार  में  महाराष्ट्र  से  भी  ज्यादा
 खराब  स्थिति  है  1  अक्सर  फ़ी  आदमी  अनाज
 को  उपलब्धि  की  बात  की  जाती  है  ।  लेकिन
 मुझ  को  ऐसा  लगता  है  कि  उसका  कोई  महत्व
 नही ंहै  1  क्योंकि फी  आदमी  आमदनी  में
 विभिन्न  प्रदेशों  तथा  वर्गों  में  बड़ा  फर्क  है  ।
 महाराष्ट्र,  बंगाल  पंजाब  में  और  बिहार  में
 आदमियों  की  आमदनी में  बड़ा  फर्क  है  ।

 औद्योगिक  इलाकों  में  जहां  पर  कि  अंग्रेजी
 जमाने  से  पूंजी  लगाई  जा  रही  है  उनमें और
 बिहार  जैसे  गरीब  इलांके  में  फी  आदमी
 आमदनी  में  जमीन  आस्मान  का  फर्क  है  ।

 विहार  की  आमदनी  बंगाल,  महाराष्ट्र और
 पंजाब  के  मुकाबले  में  आधे  से  भी  कम  है  1

 दिल्ली  जसा  शहर  अगर  आप  लेंगे  तो  चार
 गुने  का  फर्क  पड़  जाता  है  1  जब  इतना  फर्क
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 है  ।  विभिन्न  प्रदेशों  में,  तो  अनाज  की  उप-
 लब्धि  डेढ़  अंश  ज्यादा  बड़ी  है,  एक  व्यक्ति  को

 14  औस  अनाज  मिलता  है  इस  तरीके
 की  वात  करना  बेमतलब  की  चीज  है  ।  इसी
 तरह  हर  सूबे  में  शहरी  इलाकों  और  देहाती
 इलाकों  में  भी  काफ़ी  फर्क  है  ।  शहरों  को  भी
 आप  लेंगे  तो  बड़े  शहरों  में  जो  बड़े  लोग  हैं
 शौर  झलकियों  में,  गन्दी  बस्तियों में  रहने
 वाले  जो  लोग  हैं  उनके  जीवन  में  आज  ज़मीन
 आस्मान  का  फर्क  हो  गया  है  ।  समाजवादी
 आर्थिक  नियोजन  चलाने  की  बात  इधर  15

 साल  से  चलाई  जा  रही  है  लेकिन  समाजवाद
 मुझ  को  कहीं  भी  नज़र  नहीं  आता  है  1  महज
 सार्वजनिक  क्षेत्र  का  कोई  महत्व  नहीं  है।
 समाजवादी समाज  व्यवस्था  के  लिए  सर्वे-
 जनिक  क्षेत्र का  विस्तार  जरूरी है  लेकिन
 सार्वजनिक  क्षेत्र  का  विस्तार  आप  इस  वक्त
 इस  ढंग  से  कर  रहे  हैं  कि  सार्वजनिक  क्षेत्र  से
 समाजवाद  लिप्त  हो  रहा  है  ।  सार्वजनिक  क्षेत्र
 में  तनो  पूंजी  आपने  लगाई  है  लेकिन  बिल्कुल
 मुनाफ़ा  नहीं  हो  रहा  है  ।  वहां  पर  अकार्य
 क्षमता  बढ़  रही  है,  फिजूलखर्ची  बढ़  रही  है  1

 मुनाफ़ा  बढ़ने  की  जब  बात  की  जाती  है  तो
 दामों  को  बढ़ा  कर  आप  मुनाफ़ा  कमाने  की
 बात  करते  हैं।  खर्चा  घटाने  की  बात  नहीं  है,
 कार्यक्षमता बनाने  की  बात  नहीं  है  पैदावार

 की  क्षमता  बढ़ाने  की  बात  नहीं  है  ।  यह  दृष्टि
 कोण  ही  नहीं है।

 अभी  बम्बई  के  पास  पलवल  में  एक  कार-
 खाना  सरकारी  क्षत्र  में  बन  रहा  है।  उस  कार-
 खाने  के  निर्माण  का  काम  कहां  से  किया  जा
 रहा  है?  अफसरों  ने  दिल्ली  में  कुछ  मकान
 लिये  हैं,  बम्बई  में  कुछ  फ्लैट्स  लिये  हैं  और
 700  मील  की  दूरी  से  या  60  मील  की  दूरी

 से  कारखाने  के  निर्माण  काम  किया  जा  रहा  है।

 पिछली  योजनाओं  में  हमने  देखा  है  कि
 पैदावार  बनाने  का  उद्देश्य  या  दृष्टिकोण
 बिल्कुल  नहीं  है  1  इसीलिए  इतनी  पूंजी  लगाने
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 के  बाद  भी,  इतना  पैसा  लगाने  के  बाद  भी

 मुनाफ़ा  नहीं  हो  रहा  है।  फिर  पूंजीपतियों को
 मौक़ा  मिलता  है  कि  सार्वजनिक  क्षेत्र  को  बद-
 नाम  करें।

 उपाध्यक्ष  महोदय:  माननीय  सदस्य  का
 समय  समाप्त हो  रहा  है।

 आओ  मयु  लिमये  :  मैं  ही  अकेला वक्ता  हूं
 हमारी  ओर  से  और  कोई  नहीं  बोलने  वाला
 है।

 उपाध्यक्ष महोदय:  दो  मिनट  हैं।

 शी  मु  लिमये  पांच  मिनट का]  समय

 मुझे  दिया  जाय  ।

 उपाध्यक्ष  मोदी  -  दो,  तीन  मिनट  में
 आप  समाप्त  कर  दीजिये  t

 att  मथ  लिमये  :  सावर्जनिक क्षेत्र  का  जो
 पूरा  ढांचा  है  उसमें  वही  विषमता  है,  वही
 गैर  बराबर्यां  हैं  जो  कि  हम  निजी  क्षेत्र  में

 पाते  हैं।

 अभी  सरकार  ने  फैसला  किया  कि  बड़े
 अधिकारियों को  तनख्वाह,  उनकी  आमदनी
 बड़ायी  जाय।  आज  ही  कम  से  कम  आमदनी
 और  ज्यादा  से  ज्यादा  आमदनी  के  बीच
 सार्वजनिक  क्षेत्र  में  इतना  ज्यादा  फर्क  है  कि

 बड़े  आदमियों  की  तनख्वाह  अगर  आप  और
 अधिक  बनायेंगे  तो  उससे  खतरनाक  नतीजे
 निकलेंगे।  सरकार  कहती  है  कि  अगर  सावे-
 जनक  क्षेत्र  में  हमने  तनख्वाह  नहीं  बढ़ायी
 तो  लायक  और  अच्छे  लोग  हमको  कम

 मिलेंगे और  वे  सारे  निजी  क्षेत्र  में  चले  जायेंगे।
 मैं  मानता  हू  कि  जब  तक  निजी  क्षेत्र  की
 आमदनी  और  खर्चे  को  आप  काब,  में  नहीं
 लायेंगे  तब  तक  सार्वजनिक  क्षेत्र  में  भी  तन-
 ख्यालों  को  गिराना  और  बराबरी  को  कम  करना
 मुश्किल  हो  जायगा  ।  आज  निजी  क्षेत्र  में
 गैर  बराबरी  काफ़ी  बढ़  रही  है  और  सरकार
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 के  द्वारा  जितने  आन्दोलन  चलाये  गये-
 इम  उक्त  दो  नौटंकियां  देश  में  चल  रही  थीं
 एक  नन्दा  जी  का  भष्टाचार  विरोधी  आन्दोलन
 और  इसरा  कृष्णमाचारी  साहब का  काले
 बाजार  का  पैसा  निकालने  का  आन्दोलन

 यह  दोनों  बिलकुल  नौटंकियां  हैं-सारे

 असफल  साबित  गये  हैं  ।  उसका  कारण
 क्या  है?  अगर  आप  आयकर  विभाग  की

 रपट  को  देखेंगे  नो  पायेंगे  कि  एक  लाख  से
 जिनकी  ज्यादा  कमाई  है
 ऐसे  इस  देश  में  पांच  सो  लोग  हैं  लेकिन
 भेरी  अपनी  जानकारी  यह  है  कि  अकेले  बम्बई
 शहर  में  जिन  की  कमाई,  सालाना  एक  लाख
 से  ज्यादा है  ऐ3  लोगों  की  संख्या कम  से  कम
 25,000  है  और  हो  सकता  है  कि  वह  1  लाख
 तक  चली  जाय  ।  लेकिन  उनका  पैसा
 निकालने  का  काम  आप  नहीं  करते  हैं  1

 एक  ही  शहर  की  मिसाल  मैंने  दी  है  ।  सभी
 बड़े  बड़े  शहरों  में  यही  हालत  है

 ।

 14  hrs.

 सत्तारूढ़  दल  सीमा  बांटने  की  वात  करता
 है।  लेकिन  वह  भी  एक  नकली  खोज  होती
 है।  कुछ  हमारे  विरोधी  दल  के  साथी  जब
 उसका  विरोध  करते  हैं  तो  उनका  विरोध
 भी  नकली  होता  है  1  असल  में  आज  धंदे
 वालों  की  आमदनी  और  खर्च  पर  कोई  रोक
 नहीं  है  ।  अगर  सरकार  का  अर्थ  विभाग,
 आयकर  विभाग,  कर  की  चोरी  को  रोकना
 चाहता  हैं,  फिजूल  खर्ची  को  रोकना  चाहता
 हैऔर  देश  में  बराबरी  कायम  करना  चाहता

 है  तो  उसके  लिए  मैं  मदद  करने  को  तैयार

 हं  ।  लेकिन  ऐसा  अवसर  वह  दे  ।  करना

 क्या  चाहिये  ?  आमदनी की  तलाश  करने
 से  काम  नहीं  चलेगा  |  अगर  आय  कर  कौ
 चोरी  को  आप  खत्म  करना  चाहते  हैं  तो  बड़े
 लोगों  का  जो  खर्चा  है  उसकी  जांच  आपको
 करनी  चाहिये।  एक  एक  आदमी  का  बीस  बीस
 हज़ार  रुपये  का  मासिक  खर्चा  है  और  अगर
 आप  चाहेंगे  तो  मैं  आपको  उनको  बता  सकता
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 [श  मधु  लिमये]

 हैं।  हे  इनमें  यह  हिम्मत?  कहां से  वह  पैसा  उसका  बहुत  बुरा  नतीजा  निकलने  वाला  है।
 है।  हम  लोग  निकाल  सकते  हैं  ।

 आज  शहरों  में  जो  जमीन  हैं,  फ्लैट्स
 आदि  हैं  उन  में  यह  पैसा  लगाया  जाना  है,
 फिजूल  खर्ची  में  बरबाद  किया  जाता  है  ।

 बम्बई  से  उद्योगपति  यहां  आते  हैं,  क्ले रिज
 होटल  में  आकर  ठहरते  हैं,  अशोका  होटल  में
 बहसते  हैं  और  एक  दिन  भें  हज़ारों  रुपया
 खच  कर  देते  हैं।  लेकिन  आयकर  का  उनका
 हिसाब  किताब  आप  देखेंगे  तो  आपको  पता

 नहीं  चलेगा।  असल  में  बात  यह  है  कि  अगर
 मुल्क  में  आप  समाजवादी नियोजन  कायम

 करना  चाहते हैं  तो  न  केवल  आमदनी के
 सवाल  को  बल्कि  खर्चे  के  सवाल  को  भी  आपको
 लेना  पड़ेगा  ।  मैं  तो  यहां  तक  कहूंगा  कि
 अगर  आमदनी  पर  सीमा  लगाने  की  हिम्मत
 आपमें  नहीं  हे  तो  न  लगायें  ।  कम  से  कम
 खर्चे  के  ऊपर  और  फिजूल  खर्जी  के  ऊपर  तो
 सीमा  लगायें।  जब  तक  इस  देश  का  औद्योगिक-
 करण  पूरी  तरह  से  नहीं  हो  जाता  है,  खेती  का
 सुधार  नहीं  हो  जाता  है,  हर  एक  आदमी  को
 अर  पेट  खाना  नहीं  मिल  जाता  हैं,  तब  तक
 सारा  पैसा  पूंजीरण  के  ऊपर,  कारखाने  बनाने
 के  ऊपर,  लघु  सिंचाई  योजनाओं  के  ऊपर
 तथा  दूसरे  सुधार  के  कामों  के  ऊपर  लगाया
 जाना  चाहिये  ।  इधर  18  साल  में  अगर
 किसी  का  विकास  और  विस्तार  हुआ  है  तो
 वह  नौकरशाही  का  ही  हुआ  है  '  इन  सालों
 भें  नौकरशाही  की  संख्या  इतनी  बढ़ी  है  कि
 कोई  हिसाब  नहीं  ।  सचिवों,  अवर  सचिवों
 की  संख्या  बढ़ी  है,  कई  शहरों  में  ब्यूरो  निकले
 हैं,  इंस्टीट्यूट  निकले  हैं  और  उस  तरह  के

 दूसरे  संगठन  भी  निकले  हैं  ।  सामुदायिक
 प्रखंडों  में  भी  नौकरशाही  का  खर्च  बढ़  रहा  हे।
 करोड़ों  रुपया  इस  तरह  के  कामों  पर  बरबाद
 होता  है।  इसलिए  एक  नई  नीति  पर  सरकार
 को  चलना  चाहिये  1  अगर  सरकार  बराबरी
 वाली  नीति  नहीं  चलायेगी  और  हिन्दुस्तान
 के  गरीब  लोगों  को  अनाज  नहीं  देगी  तो

 इस  अविश्वास  के  प्रस्ताव  के  जरिये  अगर
 यह  सरकार  नहीं  हटती  है  तो  जन  आन्दोलन
 की  आग  में  जो  कि  इस  वक्त  सार  देश  में  फैल
 रही है  उस  आग  में  यह  सरकार  भस्मसात
 दए  बिना  नहीं  रहेगी  ।

 अधम  Manoharan:  Mr.  Deputy-
 Speaker  on  behalf  of  My  party,  the
 DMK,  I  rise  to  support  the  Motion  of
 no-confidence  moved  by  Shri  M  R.
 Masani.

 At  the  outset,  I  must  say  that  we
 are  sure  of  the  fate  of  our  no-confi-
 dence  motion,  because  while  Shri
 Masani  attempted  to  drive  the  nail,  he
 was  sure  that  the  nail  won't  have
 any  penetrating  influence  into  the
 rhinoceroros  thinking  of  the  ruling
 party,  But  anyway,  through  this  no
 confidence  motion,  we  think  we  can
 draw  the  attention  of  people  outside
 to  the  arrogant  attitude  adopted  by
 the  ruling  party  which  is,  unfortu-
 nately,  ruling  the  country  today.

 I  want  to  ask  g  searching  question
 to  the  members  of  the  ruling  party.
 What  do  you  think  of  the  present
 situation?  Have  the  internal  and  ex-
 ternal  conditions  made  you  think  that
 the  present  Ministry  deserves  a  con-
 fidence  motion  or  a  no-confidence
 one?

 An  Hon  Member:
 motion.

 Confidence

 Shri  Manoharan:  Compelling  cir-
 cumstances  have  forced  us  to  move
 this  motion,  because  it  is  neither  a
 fashion  nor  a  pleasure  nor  recreation
 for  opposition  parties  to  bring  for-
 ward  such  a  motion  against  Govern-
 ment.  A  sense  of  crisis  is  brooding
 over  the  country.  The  common  peo-
 ple  are  becoming  a  prey  to  the  deve-
 loping  gloom.  The  commonman’s
 faith  in  the  present  Government  is
 getting  eroded,  what  with  mounting
 unemployment,  erinding  taxation,
 complacency,  unchecked  corruption,
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 defensive  attitude  on  the  part  of
 Government,  the  language  muddle  and
 what  is  more,  the  present  Pakistani
 infiltration  and  the  unpreparedness
 of  Government  to  meet  the  situation!
 These  have  all  brought  about  the  no-
 confidence  motion.  There  is  a  sense
 of  crisis  of  confidence  in  the  minds
 of  the  people  all  over,  which  has
 created  a  situation  fraught  with  dan-
 ger  not  only  to  the  defence  of  the
 country  but  to  the  development  of
 our  nation.

 While  Shri  Masani  gave  a  critical
 account  of  the  situation,  very  easily
 the  ruling  party  members  can  dismiss
 it  saying  that  it  is  the  critical  account
 of  the  Opposition.  Therefore,  in
 order  to  convince  at  least  the  members
 of  the  ruling  party—I  have  got  my
 own  confidence  about  a  certain  ele-
 ment  of  sobriety  and  sanity  in  that
 party—I  shall  quote  a  critical  survey
 recently  given  by  one  of  our  retired
 Generals,  Gen.  Cariappa.  He  is  a
 member  of  the  Defence  Council.  He
 says:

 During  my  travels  round  the
 ccuntry,  I  find  that  the  atmos-
 phere  is  not  happy  ०  cheerful.
 There  is  frustration,  disappoint-
 ment,  discontent  and  distrust  at
 almost  every  leve!  and  in  every
 walk  of  life.  It  has  been  admitted
 at  the  highest  levels  that  the
 standard  of  administration  in  the
 country  is  falling  every  day  and
 corruption,  bribery  and  nepotism
 are  on  the  increase,  Everyone  is
 jittery  and  the  national  pulse  is
 not  quite  steady.  People  feel  inse-
 cure  socially  and  economically.
 Respect  for  law  and  order  does
 not  seem  to  be  of  a  high  standard.
 Delays  in  dealing  with  legal  cases,
 disappointment  in  not  getting  jus-
 tice  from  the  authorities,  food
 shortage,  educational  policy  still
 undecided,  growing  yvou'h  indisci-
 pline  etc.  are  serious  matters
 which  will]  inevitably  hinder  the
 progress  of  the  land....

 ‘Shri  Joachim  Alva  (Kerala):  Say
 what  he  said  about  legislators  and
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 MPs  also!  He  has  now  to  defend
 himself  against  a  privilege  motion  in
 the  Andhra  Pradesh  Assembly  on
 that  score.

 Shri  Manoharan:  Again  I  quote:

 “Respect  for  the  Government
 at  the  Centre  by  the  states  is  not
 as  it  ought  to  be,  the  national
 debt  is  increasing  and  the  national
 economic  situation  is  reported  to
 be  shaky;  inter-state  border  dis-
 putes,  the  avoidably  created  lan-
 guage  problem,  crores  of  borrow-
 ed  money  being  spent  on  un-
 productive  projects,  the  steadily
 increasing  size  of  the  government
 machinery—all  these  are  severe
 headaches  for  the  country.”

 This  is  the  critical  account  given
 by  a  retired  General,  General  Cari-
 appa.  He  belongs  to  no  7  political
 party.  He  is  an  independent  man.

 Shri  Joachim  Alva:  A  frustrated
 General,  out  of  employment.

 Shri  Manoharan:  Therefore,  I  think
 at  least  this  ought  to  awaken  to  a
 sense  of  reality  the  Congress  politi-
 cians  including  a  frustrated  Congress
 politician  like  Shri  Alva  himself.

 Secondly,  I  want  to  draw  the  atten-
 tion  to  the  food  situation  in  the  coun-
 try  today.  I  need  not  stress  much
 about  it  because  even  in  Delhi  we  are
 seeing  it.  We  are  not  getting  rice
 here,  Right  under  the  very  nose  of
 the  Government,  we  are  not  getting
 rice.  It  is  very  difficult  to  get  kero-
 sene,  That  itself  shows  very  clearly
 how  inefficiently  we  are  handling  the
 situation.  Poverty,  pestilence,  famine
 and  frustration  seem  to  be  the  life-
 long  companions  of  the  people  of  this
 country.  It  is  not  a  paradise  today
 that  we  see;  on  the  contrary,  it  is
 more  or  less  a  hell.

 I  know  the  majority  of  the  Con-
 gress  people  appreciate  the  situation.
 But  it  is  understandable  that  they
 cannot  openly  speak  out  in  Parliament
 because  party  discipline  comes  in.
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 (Shri  Manoharan]
 But  while  they  are  opposing  this  no-
 confidence  motion,  they  have  no  con-
 fidence  in  the  Council  of  Ministers.
 Everybody  knows  it.  Still  they  will
 have  to  do  it  because  they  are  forced
 by  some  forces  which  are  definitely
 leading  this  country  to  perdition.

 Shri  C.  K,  Bhatiacharyya:  Thank
 you  for  this  compliment!

 Shri  Manoharan:  Any  government
 which  is  not  able  to  provide  a  square
 meal  a  day  for  the  toiling  millions  of
 the  country,  if  any  government  is  not
 able  to  feed  the  people,  clothe  them
 and  give  shelter  to  them,  that  govern-
 ment  has  no  moral  sanction  to  exist
 and  no  right  to  continue.  If  the  Gov-
 ernment  of  the  day  has  got  any  sense
 of  shame,  Shastri  would  have  come
 out  with  a  letter  of  resignation  with-
 out  we  bringing  in  this  no-confidence
 motion  in  this  House.  No  State  is
 free  from  this  menace,  Everywhere,
 starting  from  Kerala  down  to  Delhi
 people  are  suffering  and  they  are  not
 getting  the  essential  commodities  for
 their  life.  Unfortunately  Government
 is  coming  forward  with  _  statistics.
 Statistics  are  mot  going  to  feed  the
 people.

 Shri  Joachim  Alva:  Five  million
 people  are  unemployed  in  America
 right  now...  .(Interruptions.)

 An  hon,  Member:  So  what?

 Shri  Manoharan:  If  satistics  were
 good  for  the  people  of  this  country,
 long  back  this  country  would  have
 become  a  paradise.  Unfortunately,  it
 is  not  so.  Yesterday,  I  heard  with
 rapt  attention  our  Food  Minister.
 After  17  years  of  Independence  the
 Food  Minister  has  decided  to  come
 before  the  House  narrating  what  his
 Government  is  going  to  do  while
 millions  are  starving,  He  deserves  my
 sympathy  in  a  way  because  1  am
 told  by  reliable  sources  that  he  want-
 ed  to  do  something  and  he  had  some
 plans  and  programmes  but  these  plans
 involve  some  foreign  exchange  and  so
 the  Finance  Ministry  is  rejecting

 AUGUST  25,  1965  Motion  1830

 these  proposals.  I  do  not  know  about
 this  proverbial  quarrel  and  where  the
 matter  stands  between  Shri  fom  Subra-
 maniam  and  Shri  T.  T.  Krishnama-
 chari.

 Mr.  Subramaniam  talked  yesterday
 of  committing  some  errors.  It  is  a
 serious  matter  to  commit  a  crime  but
 if  having  committed  a  crime  an  in-
 dividual  comes  and  justifies  that
 crime,  no  nation  can  tolerate  it.

 I  find  that  contradictory  and  irres-
 ponsible  statements  are  regularly
 issued  by  responsible  Cabinet  Minis-
 ters.  Very  recently,  Mr..  S.  K.  Patil,
 our  Railway  Minister  has  expressed
 his  view  about  the  Plan  and  he  said
 that  a  Plan  holiday  was  necessary.
 The  next  day,  within  24  hours,  Mr.  ए.
 Subramaniam  came  out  with  another
 statement  and  said  that  there  could
 not  be  any  plan  holiday,  and  that  if
 there  is  any  Plan  holiday  it  wil
 create  a  situation  of  revolution  which
 will  destroy  the  foundations  of  our
 democratic  institutions.  Such  irres-
 Ponsible  statements  are  being  issued
 by  responsible  Cabinet  Ministers.  I
 am  inclined  to  believe  that  the  deci-
 sions  taken  in  the  Cabinet  is  nothing
 but  the  result  of  collective  thinking
 and  collective  wisdom  if  there  is  any.
 But  after  having  taken  a  decision  like
 that,  even  fundamental  decisions  are
 being  thwarted  and  abrogated  by
 some  Ministers  who  are  Cabinet
 Ministers.  Nowhere  in  the  world
 can  we  find  such  a  tragedy  happen-
 ing....(Interruptions.)  Now  policies
 have,  it  seems,  nothing  to  do  with
 individual  Ministers.

 When  Mr.  Subramaniam  was  the
 Steel  Minister,  he  came  to  the  con-
 clusion  that  he  made  a  categorical
 statement  that  the  Salem  Steel  Pro-
 ject  was  gong  to  be  a  Third  Plan  pro-
 ject.  Subsequently,  he  was  thrown
 into  the  food  muddle.  After  some
 strictures  were  passed  by  the  High
 Court  on  Mr.  Sanjiva  Reddy  he  was
 asked  to  step  in  here  and  he  became
 the  Stee]  Minister.  On  the  floor  of
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 the  House  I  raised  a  specific  question:
 your  predecessor  has  given  a  catego-
 rical  statement  that  the  Salem  steel
 plant  is  going  to  be  a  Third  Plan  pro-
 ject,  what  is  your  reaction?  The
 sweet  and  short  reply  that  Mr.  San-
 jiva  Reddy  has  given  is:  I  am  the
 Steel  Minister  now,  I  cannot  under-
 stand  this  arogant  reply.  When  Mr.
 Subramaniam  announced  on  the  floor
 of  the  House  the  decision  about  the
 Salem  steel  plant  I  thought  he  declar-
 ed  a  settled  policy  of  the  Govern-
 ment.  After  having  received  this
 reply  from  Mr.  Sanjiva  Reddy,  I  have
 come  to  the  conclusion  that  with  the
 change  of  Ministers,  the  policy  of  the
 Government  also  changes.  Mr,  San-
 jiva  Reddy  is  saying  that  the  fourth
 steel  plant  is  going  to  be  in  Vizag.
 If  by  some  chance  somebody  from
 Mysore  comes  and  occupies  the  very
 same  position  which  Mr.  Sanjiva
 Reddy  is  occupying  today,  what  is  go-
 ing  to  happen  to  the  report  given  by
 the  Anglo-American  Consortium.
 Every  Minister  has  his  own  policy;
 every  Minister  has  his  own  idiosyn-
 eracies  and  irresponsible  statements
 to  be  given  to  the  country.  This  is
 the  sorrowful  plight.

 Another  thing  is  the  recent  state-
 ment  issued  by  the  Finance  Minister
 TTK.  We  know  that  the  country’s
 present  financial  or  economic  situa-
 tion  is  on  the  brink  of  disaster,  The
 value  of  money  has  gone  down  con-
 siderably.  Our  Indian  rupee  is  pro-
 verbially  sick.  The  foreign  exchange
 position  is  tight.  The  sterling  balances
 are  dwindling  to  the  point  of  extinc-
 tion.  The  Finance  Minister  said:  30
 long  as  I  am  the  Finance  Minister,  I
 will  never  allow  my  country  to  go
 bankrupt.  It  is  an  optimistic  state-
 ment.  But  my  doubt  is:  how  long
 is  he  going  to  be  the  Finance  Minis-
 ter  physically  and  more  so,  politically?
 Immediately  after  TTK,  what  would
 happen?  My  pointed  accusation  15
 that  the  present  economic  maladies
 are  due  to  the  wrong  handling  of  the
 fiscal  policies  followed  by  TTK.  I  re
 quest  the  Prime  Minister  to  remove
 TTEK  from  the  Finance  Ministry,  That
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 is  the  need  of  the  hour.  We  must
 bring  back  Mr.  Deshmukh.  He  is  the
 only  effective  answer  to  the  challeng-
 ing  situation  and  he  alone  can  save
 the  situation;  he  is  only  solution  and
 salvation  to  this  nation.

 Shri  C.  K.  Bhattacharyya:  Then,
 you  admit  that  with  the  change  of
 Ministers,  the  policies  also  should
 change?  You  objected  to  it  just  now.

 Shri  Manoharan:  The  third  point
 I  want  to  speak  about  is  about  the
 language  policy.  I  do  not  know  what
 the  Government  is  going  to  do,  Again.
 conflicting  and  contradictory  reports
 are  appearing  in  newspapers.  The
 language  Bill  may  or  may  not  come;
 may  or  may  not  be  deferred;  that  is-
 what  is  said  in  newspapers.  I  do  not
 know  what  our  Prime  Minister  is  go-
 ing  to  do.  So  far  as  I  am  concerned,
 the  present  Prime  Minister  Shri  Lal
 Bahadur  Shastri  is  the  only  accept-
 able  and  available  apparatus  for  all
 parties  to  deal  with  that  situation.
 People  of  the  South  have  got  confi-
 dence  in  him,  I  hope  the  Prime  Minis-
 ter  would  do  whatever  is  necessary
 to  assuage  the  feelings  of  the  people
 of  the  South.

 An  hon.  Member:  Your  no-con-
 fidence  motion  does  not  include  the
 Prime  Minister,  then?

 Shri  Manoharan:  Lastly,  I  want  to
 deal  with  the  powerful  extended  arm
 of  our  Home  Minister,  the  DIR.
 While  I  spoke  on  the  Home  Ministry's
 demands  the  other  day,  I  had  reques-
 ted  the  Prime  Minister  83  well  as
 our  Home  Minister  to  rename  the
 DIR  as  the  DCR,  Defence  of  the  Con-
 gress  Rule  because  the  D.I-R.  igs  in-
 discriminately  and  freely,  wilfully,
 wantonly  and  with  vengeance  used
 by  the  Home  Minister  and  his  collea-
 gues  in  a  way  as  to  curb  and  put  down
 Opposition.  Very  recently,  ten  stu-
 dents  of  Madras  State  were  arrested
 under  the  DLR.  Nowhere  in  the
 world  could  you  find  students  arrest-
 ed  under  such  a  law.

 Recently,  Dr,  Lohia,  the  leader  of
 the  Socialist  Party,  was  arrested,  Dr:
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 (Shri  Manoharan]
 Lohia  was  summoned  by  the  _Presi-
 dent  to  attend  the  House  to  do  his  job
 which  he  constitutionally  ought  to  do;
 the  President  summoned  Dr,  Lohia,
 but  he  was  prevented  by  the  Home
 Minister  Shri  Nanda  and  his  police
 constables.  I  want  to  ask  you  whe-
 ther  Parliament  is  supreme  or  Parlia-
 ment  is  sovereign  or  whether  the  exe-
 cutive  is  sovereign.  I  have  got  every
 Teason  to  believe  this;  now  that
 Parliament  is  subjugated  or  subordi-
 nated  to  executive  tyranny,  if  the
 Home  Minister  feels  or  thinks  that
 all  the  Opposition  Members  should  be
 arrested  under  the  DIR,  any  time  he
 can  do  it.  This  is  a  serious  situation,
 and  if  it  is  left  unchecked,  I  doubt
 very  much  whether  we  could  have
 democracy  safe.
 rested  under  the  DIR.  I  would  not  be
 surprised  if  judges,  magistrates,  are
 also  arrested  under  the  DIR  by  Home
 Minister,  Shri  Nanda,  and  his  collea-
 gues.

 Shri  Joachim  Alva:  DMK  editors
 were  left  out  but  respectable  editors,
 like  the  Editor  of  Swadeshamitran
 and  others  were  arrested  during  lan-
 guage  riots.  What  about  that?  (Inter-
 ruption).

 Shri  Manoharan:  This  is  the  situ-
 ation  which  we  are  facing.  But  on
 this  occasion,  I  think  it  is  fitting  on
 my  part  to  tell  you  that  the  DIR  is
 a  boomerang  that  will  recoil]  on  Shri
 Nanda  and  Shri  Mahavir  Tyagi  and
 his  colleagues  also.  I  say  so  because
 I  have  read  a  passage  in  the  Consti-
 tuent  Assembly  debates.  When  the
 debates  in  the  Constituent  Assembly
 were  on  regarding  some  important
 laws—I  think  it  was  about  the  pre-
 ventive  detention  laws  or  some-
 thing—the  stormy  petrel  in  the  Con-
 fress  then  and  now  he  is  _  silenced
 unfortunately—Shri  Mahavir  Tyagi,
 said  “it  would  recoil  on  you  also”.
 I  want  to  draw  the  attention  of  the
 Ministers  to  the  fact  that  DIR  is  a
 boomerang  that  will  recoil  on  them
 also,  because  we  were  told  once,  “Lo,
 here  goes  the  lion  of  Kashmir,  that  is,
 Sheikh  Abdullah.”  Then,  after  two
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 or  three  years,  we  were  told  that  he
 being  a  lion  was  caged!  That  is  how,
 anything  might  happen  in  the  demo-
 cratic  set-up.  For  example,  I  will  tell
 you  that  the  justification  for  the  DIR
 is,  according  to  the  Government
 Benches,  that  the  emergency  conti-
 nues.  The  emergency  continues  be-
 cause  the  Chinese  threat  continues,
 So  long  as  the  Chinese  threat  conti-
 nues,  the  emergency  continues;  and  so
 long  as  the  emergency  continues,
 naturally,  the  DIR  continues.  I  can
 assure  you  that  while  these  things
 may  continue  there  is  no  guarattee
 that  in  so  many  States  the  Congress
 Ministries  will  continue.  5०  far
 as  Madras  is  concerned,  I  can  speak
 with  all  confidence  that  after  1967,
 I  doubt  very  much  whether  the  Con-
 gress  has  any  possibility  of  forming
 the  Ministry.  I  may  also  tell  you
 that  the  users  of  the  DIR,  the  owners
 of  the  DIR,  will  be  our  party.  What
 I  want  to  drive  at  is,  it  may  be  used
 by  anybody.  Therefore,  1  request
 the  Ministry,  I  request  our  Prime
 Minister,  to  be  a  democrat,  and  ask
 him  to  scrap  the  DIR  which  is  un-
 necessary  now.  Why  should  you  arm
 yourselves  with  so  much  powers
 while  you  have  got  enough  sense  of
 confidence  and  faith  in  democracy?

 The  Minister  of  Rehabilitation  (Shri
 Tyagi):  May  I  tell  the  hon.  Member
 that  his  name,  Manoharan,  when
 translated  into  English,  means  dar-
 ling?

 Shri  Manoharan:  Do  not  deviate.
 Therefore,  on  this  question,  it  is
 fitting  om  my  part  to  quote  a  moving
 passage  that  has  been  given  by
 Harold  Laski:

 “Once  the  right  to  criticise  is
 withdrawn,  the  executive  commits
 all  the  natural  follies  of  dicta-
 torship.  It  assumes  a  semi-divine
 character  for  its  acts.  It  deprives
 the  people  of  information  essen-
 tial  to  a  proper  judgment  of  its
 policy.  It  misrepresents  the  अपान
 tion  it  confronts  by  that  art  of
 propaganda  which  enables  it  to
 deceive  it  friends  without  de-
 ceiving  its  enemies.”
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 I  hope  sensible  Congress  people—
 they  are  not  rare  in  the  Congress
 organisation—will  seriously  think
 about  the  present  situation.

 Congress  Raj,  let  me  conclude,  is  a
 police  raj  worse  than  Hritish  Raj
 Men  like  Shri  Mahavir  Tyagi,  men
 like  his  stature,  really  feel  about  it.
 (Interuption).  But  unfortunately
 Shri  Mahavir  Tyagi's  tongue  is  tied,
 and  his  free  criticism  is  not  pouring
 forth  now.  Such  people  should  pre-
 vail  upon  the  Government  and  put
 some  sense  in  the  Government  and
 ask  the  Government  to  proceed  pro-
 perly.  In  this  atmosphere,  I  ask  you,

 how  could  I  believe  in  the  bona  fides
 of  the  Government,  how  can  I  have
 any  confidence  in  the  Government,
 and  how  could  you  expect  that  I
 should  extend  my  confidence  towards
 the  Government  which  has  already
 lost  the  confidence,  generally,  of  the
 people?

 Therefore,  I  think  I  am  right  in
 supporting  the  motion  of  no-confi-
 dence  moved  by  my  hon,  friend  Shri
 क.  R.  Masani,  knowing  fully  well
 that  it  would  not  create  any  effect
 in  the  rhinoceros  thinking  of  the  rul-
 ing  party.  Once  again,  I  conclude,
 forget  not  the  darkest  hour  is  be-
 fore  dawn;  the  day  will  dawn  and
 then  you  wil]  find  yourselves  at  the
 worst.

 Mr.  Deputy-Speaker:  Shrimati
 Renuka  Ray.  Congress  Members  will
 have  10  minutes  each.

 Shrimati  Renuka  Ray  (Malda}:  In
 10  minutes,  what  shall  I  say?  Mr.
 Deputy-Speaker,  Sir,  |  would  like  first
 to  point  out  that  it  is  a  very  sad  spec-
 tacle  to  see  that  the  most  potent  wea-
 Pon  in  the  armoury  of  Parliament,
 namely,  the  vote  of  no-confidence,  used
 in  this  manner  takes  away  and  blunts
 the  edge  of  this  weapon,  and  I  am
 sure  you  will  agree  with  me  there.  It

 is  not  merely  a  question  that  the
 people  who  have  brought  this  vote  of
 no-confidence,  the  parties,  are  speak-
 ing  in  contradictory  terms  to  each
 other,  but  at  a  time  like  this,  when
 965  (Ai)  LSD—7
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 both  on  the  Home  and  the  External
 front,  we  face  a  very  difficult  situa-
 tion,  it  is  sad  indeed,  it  is  tragic,  that
 there  are  no  concrete  suggestions  for
 improvement.  I  could  understand  the
 debates  on  all  these  important  issues,
 because  we  need  such  views  and  dis-
 cussions,  for  this  House  owes  a  res-
 ponsibility  to  the  country,  particular-
 ly  in  times  of  crisis.  But  instead  of
 coming  out  with  concrete  suggestions
 for  improvement,  what  is  the  purpose
 of  a  vote  of  no-confidence  which
 will  not  have  any  result?  I  can
 understand  if  there  was  some
 party  would  take  on  the  reins  of
 Government  and  _  therefore  they
 keep  up  their  sleeves  some  magi-

 eal  solutions  which  they  do  not  men-
 tion  and  merely  criticise  and  then  they
 take  on  the  reins  of  Government.  But
 since  that  is  not  to  be,  I  do  not  see  the
 point  at  all.

 Since  1  have  very  little  time,  I  will
 confine  my  remarks  mainly  to  one  or
 two  very  broad,  overall  matters  on  the
 home  front.  But  before  I  enter  into
 this,  which  is  a  difficult  situation  that
 we  are  facing  today,  when  a  develop-
 ing  country  is  trying  to  get  on  and  is
 running  up  against  impediments,  I
 would  like  to  remind  this  House  of
 some  of  the  achievements.  One  of
 these  achievements—seeing  Shri  Tyag!,
 I  am  reminded  of  it—is  that  in  spite  of
 what  remains  to  be  done,  after  parti-
 tion  came  and  the  problem  of  refugees
 came  upon  us,  single-handedly,  with-
 out  outside  help  and  within  our  own
 resources,  we  have  solved  that  pro-
 blem  up  to  the  point  that  we  have  solv-
 ed  it.  It  is  a  continuing  problem  in
 the  eastern  sector,  and  for  that  reason
 and  for  the  residual  matters  arising
 from  it,  we  have  not  yet  solved  part  of
 it,  but  there  is  no  doubt  that  that  has
 been  a  great  drain  on  our  energies
 and  meagre  resources.  When  we  dis-
 cuss  the  policy  of  Government  and
 the  achievements  of  the  Govern-
 ment,  we  forget  this  aspect  of  the
 matter.

 Secondly,  in  1962,  when  the  take-off
 period  was  just  coming,  in  our  plans
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 we  faced  the  Chinese  invasion,  and  na-
 turally  our  energies,  our  resources,  had
 to  be  concentrated  altogether  or  to  a
 very  large  extent  on  the  defence  of
 our  country.  If  we  keep  in  mind  these
 points  and  then  tackle  what  has  gone
 wrong,  we  shall  have  a  proper  balance.

 Shri  M.  R.  Masani,  I  am  ‘glad,  is
 changing  his  attitude  to  some  extent
 on  planning  because  on  the  floor  of
 this  House,  time  and  again,  he  has
 thundered  with  81  his  oratorical
 vehemence  against  planning.  He  has
 shifted  and  Shri  Dandeker’s  state-
 ment  confirms  this  shift.  But  to
 Mr.  Minoo  Masani  I  want  to  reply
 on  three  points  on  which  I  feel

 that  he  has  not  received  8  sufficient
 answer.

 The  first  one  of  these  is  that  he  has
 said  that  in  the  first  Plan  We  had  done
 much  better,  the  rate  of  progress  was
 better  and  that  in  the  second  and  third
 Plans  it  has  gone  down.  Mr.  Masani
 is  an  eminent  person,  He  knows  surely

 he  is  competent  enough  to  know,  that
 in  a  stagnant  economy  when  you  first
 bring  in  or  inject  some  kind  of  invest-
 ment  in  the  infra-structure,  naturally
 the  returns  are  very  great.  When
 you  first  build  a  small  road,  even  a
 kuchcha  road,  for  the  people  in  the
 interior  to  bring  their  produce  to  the
 market  and  sell  it,  the  national  income
 goes  up  at  a  much  more  rapid  _  rate
 than  later  on  when  one  has  to  inject
 much  more  investment  to  get  the
 same  or  even  a  lesser  rate  of  growth.
 Diminishing  returns  is  always  there,
 and  we  have  to  face  it  and  overcome
 it.  Therefore,  to  say  that  because
 in  the  third  Plan  the  rate  of
 growth  has  gone  down—I  would
 like  to  bring  it  up,  there  are  methods
 of  bringing  it  up—but  to  say  that
 we  overshot  the  mark  in  the  first

 Plan,  is  no  argument  at  all.  1  ‘wish
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 the  obstinacy  that  he  has  and  his  ora-
 torical  skill  was  reflected  in  the  cog-
 ency  of  his  arguments  also.

 Then,  the  second  point  that  I  have
 to  make  on  this  very  score,  again,  is
 that  he  has  talked  about  the  size  of  the
 Plan.  So  has  Mr,  Dandeker  and  so
 have  others.  I  feel  that  it  is  a  very
 unrealistic  talk  at  a  time  when  we
 know  that  there  is  inflation  in  the
 country.  Because,  what  may  be  21
 crores  today  may  be  18  crores  tomor-
 row,  and  therefore  we  have  to  face  the
 actual  situation  as  it  is.  Therefore,  it
 is  not  a  question  in  monetary  terms,
 whether  we  have  21  crores  or  18  crores
 or  26  crores:  it  is  a  question  of  what
 wil]  be  the  terms  of  the  improvements
 that  come  about.  Mr.  Dandeker  has
 made  out  a  long  list  of  things  that
 have  not  yet  been  achieved,  though  he
 has  failed  to  mention  the  education
 expansion,  the  improvement  in  health
 conditions,  and  so  many  other  things.
 But  he  has  mentioned  all  the  things
 that  have  not  yet  been  done.  And  to
 that  extent  he  has  drawn  the  attention
 of  this  House  to  the  need  of  getting  on
 with  planning  and  not  taking  a  plan
 holiday  as  Mr,  Masani  has  said.  If  we
 were  to  take  a  year’s  plan  holiday  at
 a  time  like  this,  we  would  be  sending
 the  country  down  the  drain,  and  in
 fact  what  Mr.  Dandeker  ended  up  with
 would  have  been  true.  We  cannot  afford
 to  wait  for  one  day,  one  hour,  when
 our  people  badly  need  food,  clothing
 and  so  many  other  things;  the  vital
 necessities  are  still  to  be  got.  Mr.  Dan-
 deker  spoke  about  the  slum  areas  in
 cities  like  Calcutta  and  the  need  for
 changing  the  conditions  in  those  cities.
 I  entirely  agree  with  him.  That  means
 the  resources  must  be  there  in  the
 plans.  And  it  contradicts,  in  fact,  the
 arguments  brought  by  the  Swatantra
 Party  leader  who  spoke  first.  Tr  am  glad
 that  Mr.  Dandeker  did  bring  out  the
 necessity  of  planning  and  also  put  the
 finger  on  the  spot  on  some  of  the
 things  which  we  on  this  side  of

 the  House  feel  have  still  to  be  done.
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 Then,  Mr.  Masani  has  changed  some-
 what,  as  I  said,  his  attitude,  and  I  sup-
 pose  that  is  mainly  because  he  finds
 that  the  economists  of  the  country  of
 the  home  of  free  enterprise,  U.  5.  A.
 have  not  only  endorsed  but  insist  that
 planning  should  take  place  in  under-
 developed  countries.

 Sir,  you  have  given  me  So  little  time,
 and  there  are  one  or  two  more  points
 that  I  wish  to  make  before  T  have  to
 finish.

 Shri  ए.  ए.  Sharma  (Gurdaspur):  No,
 you  should  be  given  more  time;  you
 are  making  very  good  points,

 Shrimati  Renuka  Ray:  Now,  Sir,  I
 would  like  to  say  a  word  particularly
 about  the  budget  that  has  been  pre-
 sented  as  a  surprise  budget  by  the
 Finance  Minister.  Mr.  Masani  was
 pleased  to  say  that  we  have  placea
 three  budgets.  Yes,  we  have  to  take
 account  of  situations  as  they  come,  and
 it  would  be  wrong  on  the  part  of  the
 Finance  Minister  not  to  try  to  meet
 the  challenge  that  we  are  faced  with
 today  and  to  allow  disaster  to  over-
 come  us.  The  first  step  taken  before
 the  presentation  of  the  annual  budget
 was  the  measures  taken  to  counter
 the  depletion  of  foreign-exchange
 reserves  which  had  reached  a  danger
 point  and  to  curb  the  inflationary  pro-
 eess  which  today,  every  oMe  agrees,
 we  are  facing  and  so  the  Bank  rate
 was  raised  and  import  restrictions  tn-
 troduced.

 Mr.  Deputy-Speaker:  The
 Member's  time  is  up.

 non,

 Shrimati  Renuka  Ray:  I  have  no
 time  to  deal  with  the  food  situation,
 and  I  do  not  think  that  that  is  a  mat-

 ter  at  all  for  this  omnibus  discussion
 on  a  no-confidence  motion;  it  is  a  vital
 matter  affecting  the  people  and  it  needs

 a  separate  discussion  in  which  all  of  us
 wish  to  participate.  But  inflation  has
 got  to  be  dealt  with  in  many  ways

 and  the  Finance  Minister  is  making  an
 effort  in  that  direction.  There  are  cal-
 culateq  risks,  but  these  calculated
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 risks  have  to  be  taken,  so  that  we  can
 face  the  challenge  before  us.

 As  regards  import  restrictions  there
 is  a  lot  of  hue  and  cry  against  them.
 But  I  think  that  if  these  import  res-
 trictions  which  have  been  brought  im
 order  to  face  the  difficulty  of  the
 foreign-exchange  situation  today  do
 jead  to  import  substitutions  jt  will  be
 a  great  boon  to  this  country  in  the
 long  run.  We  must  make  up  our  minds
 about  facing  this  situation.  I  would
 ask  the  opposition  as  to  why  is  it  that
 at  a  time  like  this  it  cannot  behave
 as  the  British  Conservative  Party  has
 behaved  with  the  Labour  Government
 when  it  brought  certain  measures  to
 prevent  the  devaluation  of  the  pound
 due  to  the  pressures  that  came  on  it
 from  outside  countries.  It  is  ‘rue
 that  they  criticised  the  Government
 on  its  record,  but  they  did  not  object
 to  any  of  the  measures.  If  you
 notice,  they  have  not  only  support-

 ed  the  measures,  but  actually  they
 have  said  that  those  measures  should
 have  been  brought  earlier.  If  that  is
 the  position  there,  why  it  is  that  in

 this  country,  in  this  great  hour  of  eri-
 sis  on  our  home  and  external  front,  on
 the  Kashmir  front,  in  fact  on  the  en-
 tire  Indo-Pakistan  border,  why  is  it
 that  we  cannot  combine  today?  How
 is  it  that  we  do  not  realise  that  the
 reactions  of  human  behaviour  can  make
 or  mar  the  outcome  of  fundamental
 issues  at  q  time  of  crisis  like  this,  spe-
 cially  on  the  economic  front,  and  more
 especially  in  the  defence  that  we  have
 to  put  up  against  the  aggressor?
 On  these  two  counts  I  think  the
 difference  between  the  position  that
 was  taken  up  in  England  recently
 when  an  economic  crisis  faced  them
 and  ours  is  one  which  we  ought  to
 ponder  over.  उ  would  tell  the  opposi-
 tion  that  we  would  have  been  glad  if
 in  this  House  some  opposition  party
 could  have  been  built  in  these  eighteen
 years  who  could  take  over  from  us
 sometimes  the  responsibilities  of  gov-
 ernance.  But  unfortunately  this  has  not
 happened,  and  therefore  at  this  hour
 of  grave  crisis  I  would  say  that
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 the  confidence  of  the  country  in  its  own
 Powers  must  be  sustained  and  streng-
 tened  by  this  House.  This  House
 should  pool  its  wisdom  and  bring
 about  those  changed  conditions
 through  which  we  can  once  more
 get  on  with  our  plans  for  progress
 and  ensure  the  security  of  the

 country.  I  hope  my  friends  will  with-
 draw  this  no-confidence  motion  they
 have  brought,  and  show  the  world  a
 united  nation  facing  every  challenge
 courageously.

 att  अकाश्ावीर  शास्त्री  (बिजनौर)  :
 उपाध्यक्ष  महोदय,  एक  सफल  और  कुशल
 शासन  के  लिए  चार  बातें  आवश्यक  होती
 हैं।  पहली वात  तो  यह  कि  उस  शासन  में
 अजा  कौ  भरपेट  रोटी  मिले  ।  दूसरे  उत
 शासन  में  आर्थिक  दृष्टि  से  किसी  को  दसरे
 का  मुमताज  न  होना  पड़े  और  तीसरे  यह  कि
 घर  के  अन्दर या  बाहर  शत्रु काडर न  हो  1

 चौथी  आवश्यक  वात यह है  अशासनको  चलाने  वाले
 राजा  का  चरित्र  इतना  पवित्र  और  निष्कलंक
 हो  जिस  को  देख  कर  कि  प्रजा  अपना  चरित्र
 ऊंचा  करे।  दुर्भाग्य  सै  आज  के  मान  शासन
 से  ये  चारों  चंजेंदूर  हैं।  आपका  बर्मा  शासन
 समस्याओं  का  गढ़  जनता  चला  जा  रहा  है
 और  हमारे  नेताओं  का  पिछले  18  आर्यों  से
 एक  स्वभाव  बनता  जा  रहा  है  कि  समस्याओं

 को  अपने से  बगलों  के  किए  नने  हुए  चले
 जाओ  |  समस्याओं  के  समान  के
 हम  उतने  उत्सुक  नहीं हैं  जितने  उत् पुरु  समस्याओं
 को  दूसरों पर  बोली  में  या  ree  को  जानने
 मे ंहैं।  इसी में  हम  अपना  बुद्धिमता  आ  CP ataT
 का दावा  करते  हैं।

 इससे  बड़ी  शर्म  की  वातऔर  कश  शासन
 के  लिए  हो  सकता है  कि  18  साल फे  वाद  भी
 आज  जनता  कौ  बेट  मर  कर  खाना  नहीं  मिलता
 है  1  रोटी  के  लिए  जब  वह  कोई  आन्दोलन
 करती  है  तो  बदले  में  ऊन  को  गोली  मिलती  है
 या  गालों  मिलती  है  या  फिर  जेल  को  हवा
 खाने  को  मिलती  है।  मेरा  अपना  अनुमान
 है  कि  जां  तक  खाद्यान्नों  का  सम्बन्ध  है  आज
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 हम  उस  में  आत्मनिर्भर हैं।  1964917  1965

 में  हमारे  देश  में  जितना  खाद्यान्न का  उत्तादनहुआ
 हुआ और जितना  खाद्यान्न  बाहर  से  वाया  गया
 उस  कों  देखते  हुए  हम  कह  सकते हैं  कि  देश
 इस  समय  आत्मनिर्भर  है।  87.  2  लाख  टन
 हमारे  देश  में  पिछले  साल  खाद्यान्न  का  उत्पादन
 हुआ  और  नौ  लाख  टन  विदेशों  से  हम  ने
 खाद्यान्न  का आयात  किया।  इसतरह  से  लगभग
 96  लाख  टन  खाद्यान्न  इस  समय  हमारे  देश  में
 हैलो  कि  देश  की  वर्तमान  आवश्यकताओं  को
 देखते  हुए  और  देश  की  आबादी  को  देखते  हुए
 पर्याप्त  है।  हमें  केवल  9  4  लाख  टन  की  आव-

 श्यकता  है  दो  लाख  टन  और  बच  जाता  है।
 लेकिन  इतना  होते  हुए  भो  हमारे  देश  में  खयालों

 की  इतनी  मंहगाई  और  खाद्यान्नों  का  इतना
 अभाव  क्यों  है।  मैं  समझता हु  कि  इस  में  शासन
 और  विशेषकर  खाद्य  मंत्री  की  नीतियों  में
 दाय  है  t  बनावटी,  क्षेत्र  बना  कर  जो  दीवार
 हम  ने  खड़ी  कर  दी  है  ज्  का  परिणाम  यह  है
 कि  आमतौर  सरकारें  व्यापार  करने  लगी  हैं  1
 उदाहरण  के  लिये  मैं  आप  को  बतलाना  चाहता
 हैकि  इससमयपंजव  सरकार और  वहां  के
 व्यापारियों  के  पास  लगभग  एक  करोड़  मन

 चना  जमा  है  T  यह  स्थिति तब  है  जब  कि
 देश  कें  दूसरे  भागों  में  चने  का  इतना  अभाव  है
 कि  एक  प्लेट  चना  भी  नहीं  सुनता  है।  आप
 देखें  कि पंजाब  सरकार ने  चेना  किस  भाव  पर

 दूसरों  को  दिया  है  ।  पंजाब  सरकार  ने  और
 पंजाब  के  व्यापारियों  ने  साढ़े  चालीस  रुपये
 क्विंटल  के  हिसाव  से  चना  लिया  है  और  यही
 चना  पंजाब  की  गवर्नमेंट  जब  बंगाल  की
 गवर्नमेंट  को  देती  है  तो  90  रुपये  क्विंटल  के
 हिसाब  से  देता है  इजी  अकार  आंध  के  चावल
 की स्थिति है,  मधन  देग  के  गेहूं  को  स्थिति  है।
 कैथरिन  रूम  से  जोन  और  क्षत्र  बनाने  का
 दुष्परिणाम  यह  हो  रहा  है  कि  प्रान्तों  में
 केन्द्र से,  विद्रोह  करने  की  प्रवृत्ति  उदय  हो
 रही  है।  केन्द्रीय  खाद्य  मंत्री  कें  ओर  वन्द्य
 सरकार  के  आदेशों  ओर  संकेतों  का  पर्वतीय

 सरकारें  पानन  नहीं  करती  हैं।  इस  सब  का
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 परिणाम  यह  हो  रहा  है  कि  खाद्यान्नों  की
 दुष्टि  से  आत्मनिर्भर  होते  हुए  भी  आज

 इस देश के  अन्दर  लोग  एक  समय  भोजन  कर

 रहे  हैं।  कल  आचार्य  कृपलानी  जी  ने  कहा  कि
 प्रधान  मंत्री  के  निर्वाचन  क्षेत्र  में  जनता  की
 इस  प्रकार  की  दयनीय  स्थिति  है  ।  न  केवल
 उन  के  निर्वाचन  क्षेत्र  की  बल्कि  उन  सभी  निर्वा-

 चन  क्षेत्रों की  जिन  का  अतिनिधित्व हम  करते
 हैं,  लगभग  ऐसी  ही  स्थिति  है।

 दूसरी  सब  से  बड़ी  बात  खाद्यानों  के  विषय
 में  मै ंयह  कहना  चाहता  हूं  कि  किसी  प्रकार से
 यह  वर्ष  तो  निकल  जाएगा  लेकिन  अगले  वर्ष
 अकाल  पड़ने  से  यह  देश  बच  नहीं  सकता  है।
 अगले  साल  अकाल  को  सरकार  रोक  नहीं  सकेगी
 वर्षा  देर  से  होने  के  कारण  यह  फसल  जितनी
 अच्छी  होनी  चाहिये  थी  उतनी  अच्छी  नहीं
 हुई  है  लगभग  आधी  अच्छी  हुई  |  इस  का
 परिणाम  अगली  फ्ल  पर  भी  पड़ेगा  |  इस
 साल  तो  हमारी  आवश्यकतायें  94  लाख
 टन  की  है  लेकिन  अगले  वर्ष  वे  बढ़  कर  98  या
 99  लाख  टन  हो  जायेंगी  |  जब  हमारी  खपत
 98-99  लाख  टन  तक  पहुंच  जायेगी  तब
 उत्पादन  को  पिछले  साल  हमारे  देश  में
 87-88  लाख  टन  के  सोच  में  था
 वह  और  कुछ  कम  हो  जाएगा  ।
 सरकार  की  गलत  नीतियां  उस  के  अन्दर
 सहायक  होंगी  ।  इसी  लिये  अगे  साल  1966
 में  इस  देश  में  अकाल  पड़ने से  सरकार  रोक  नहीं
 सकेगी  t  यह  एक  अहुत  बड़ी  चेतावनी  है
 जिस  पर  सरकार  को  अभी  से  थोड़ा  ध्यान  देना
 चाहिये  a

 आप  पूछेंगे  कि  इस  का  क्या  कुछ  उपाय
 हो  सकता  है?  इस  के  चार  उपाय  मैं  आप  को

 बता  सकता  हूं  इस  अपने  संक्षिप्त  से  समय  में  ।

 सब  से  पहला  उपाय  तो  यह  है  कि  खाद्य  और
 कृषि  मंत्रालय  किसी  खाद्य  और  कृषि  के

 अनुभवी  व्यक्ति  के  हाथ  में  होना  चाहिये  ।
 वर्तमान  खाद्य  मंत्नी  श्री  सुब्रह्माण्यम  को  जितनी
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 जल्दी  हटाया  जा  सके,  देश  को  खाद्यान्न के
 मामले  में  आत्मनिर्भर बनाने  की  दृष्टि  से
 उतना ही  अच्छा  होगा  |  यह  अत्यन्त  आवश्यक
 है  ।

 इसरा  उपाय  यह  है  कि  क्षेत्रीय  प्रणाली  की
 जो  एक  बनावटी  दीवार  बीच  में  खड़ी  कर  दी
 गई  है  इसको  तत्काल  समाप्त  कर  देना  चाहिये।

 तीसरा  उपाय  यह  है  कि  आज  हमारे
 देश  में  जो  अरबो  रुपया  करोड़ों  रुपया  लगाकर

 की  जा  रही  हैं,  उन  पर  इतना  ध्यान  न  देकर
 किसान  के  खेत  के  लिए  पानी  पहुंचाने  की  तरफ
 अधिक  ध्यान दिया  जाय  ।  खाद भी  बहुत
 आवश्यक  है  |  इसको  मैं  मानता  हूं  ।  लेकिन
 उससे  भी  आवश्यक  पानी  है  खेती  के  लिए  1

 छोटी  और  लघु  सिचाई  योजनाओं  के  आधार
 पर  और  किसान को  उसकी उपज  का  पूरा
 पैसा  दिलाकर  और  एक  एक  किसान  के  खेत
 तक  पानी  पहुंचाकर  आप  यह  आशा  कर  सकते
 हैं  कि  हमारे देश  में  भारी फसल  हो  -  तब
 आप  देख  लेंगे  कि  हमारे  देश में  भारी  फसल
 होती  है  या  नही ं।

 चौथा  आवश्यक  समाधान  इसका  यह  है
 कि  हमारे  देश  में  जो  खाद्यान्न का  व्यापार

 करने  वाले  व्यापारी हैं  उनको  गाली दे  देकर
 एक  दूसरा  ही  वर्ग  न  मान  लिया  जाएं  ।

 वे  भी  इस देश  का  एक  आवश्यक  अंग  हैं  ।
 सरकार को  उनको  भी  विश्वास  में  लेना
 चाहिये  और  उनको  विश्वास  में  लेकर  समस्या
 के  समाधान  का  कोई  उपाय  ढूंढना  चाहिये  ।

 अब  एक  बात  मैं  इस  देश  की  आर्थिक
 नीति  के  सम्बन्ध  में  कहना  चाहता  हूं  -  यह
 देश  कभी  सोने  की  चिड़िया  कहलाता  थर इस
 देश  के  गांवों  में  लोग  गीत  गाते  थे  कि  सोने
 की  थाली  में  भोजन  परोसे  ।  आज  यही  देश
 दाने  दाने  के  लिए  दूसरों  का  मुहताज  हो  गया
 है,  आज  वही  देश  पाई  पाई  के  लिए  भी  दूसरों
 का  मुहताज  होने  की  तैयारी  कर  रहा  है  t
 हमारे  मित्र  श्री  दां डैकर  ने  जो  उदाहरण  दिये
 हैं  और  इस  देश  की  आर्थिक  नीति  का
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 विश्लेषण  किया  है,  सरकार  की  आंखें  खोलने

 के  लिये  वे  पर्याप्त  होने  चाहियें  ।

 चौथी  योजना  बन  रही  है  ।  लेकिन  जिस
 तरह  से  सरकार  आज  हमारे  देश  को  गिरवी
 रखती  जा  रही  है  और  देश  को  दिवालिया
 करने  जा  रही  है  उसका  एक  ही  उदाहरण
 %  देना  चाहता  t  ।  1951  में  हमारे  देश
 पर  जो  दूसरे  देशों  का  ऋण  था  वह  49  80

 करोड़  रुपये  था  ।  लेकिन  1965  के  आरम्भ
 में  यह  कण  बढ़  कर  2323  करोड़  रुपये
 होगया  ।  चौथी  योजना  में  जो  ऋण  हमको
 चुकाना  पड़ेगा  उस  की  मात्रा  1119  करोड़
 रुपया  है  7  1119  करोड़  रुपया  पांच  सालों
 में  चुकाने  का  अभिप्राय  यह  है  कि  प्रतिवर्ष

 हमको  223  करोड़  रुपया  मूल  और  सूद  के
 रूप  में  दूसरे  देशों  को  चुकाना  पड़ेगा और
 223  करोड़  रुपये  प्रति  वर्ष  देने  का  अभिप्राय

 यह  है  कि  साढे  19  करोड़  रुपया  प्रतिमास  यानी
 67  लाख  रुपया  प्रतिदिन  ।  यह  राशि  इस
 देश  को  चौथी  योजना  के  दौरान  में  सूद  और
 मूल  के  रूप  में  देनी  पड़ेगी  ।  इसी से  आप

 अनुमान  लगा  सकते  हैं  कि  हमारे  देश  को  किस
 सरकार  से  गिरवी  आप  रखते  चले  जा  रहे  हैं  1

 यह  देश  दिवालिया  हो  चला  है  ।  इसके  बावजूद
 आ  यह  सरकार  जमी  रहने  का  यत्न  करे,
 इसको  देख  कर  आश्चर्य  ही  होता  है  ।  इसके
 बावजूद  भी  सरकार  देशवासियों को  यह  कहे,
 कि  आर्थिक  दृष्टि  से  हम  देश  को  सम्पन्न  बना

 रहे  हैं  आश्चर्यजनक  है  ।  विश्व  बैंक  ने  जो
 रिपोर्ट  पीछे  दी  थी  उसमें  उसने  दुनिया  के  देशों
 को  अध्यक्ष रुप  से  चेतावनी दी  थी  कि

 हिन्दुस्तान  दिवालिया  होता  चला  जा  रहा
 है;  और  हिन्दुस्तान  को  पैसा  देते समय
 जरा  वे  हाथ  खींचकर  काम  करें  1

 हमारे  वित्त  मंत्री  की  गलत  नीति  का
 एक  दुष्परिणाम यह  है  कि  जो  व्ही  बातों  से
 आहर  पैसा  था  आज  वह  अरबों  की  मात्ना  में
 दूसरे  देशों  के  बैंकों  में  जाकर  जमा  हो  गया
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 है  ।  हमारे  वित्त  मंत्री  की  गलत  नीति
 का  दुष्परिणाम यह  निकला  कि  भारतीय

 व्यापारी  जो  दूसरे  देशों  से  उजाले  जा  रहे  हैं;
 और  अरबों  रुपयों  की  मुद्रा  जो  भारत  में  लाना
 चाहते  थे  और  जिस  को  लाने  के  लिये  उन्होंने
 वित्त  मंत्री  से  आवश्यक  सुविधायें  मांगी  थीं,

 वे  सारी  सुविधायें उन्होंन  उनको  नहीं  दी ं।
 इसका  परिणाम  यह  है  कि  विदेशी  मुद्रा  जो
 भारत  में  आती  अब  लंदन  के  तथा  दूसरे  स्थानों
 के  बैकों  में  जार  अरबों  की  मात्ना  में  जमा  हो
 गई  हैं  ।  इन  सारी  परिस्थितियों के  ऊपर
 सरकार  विचार  करने  के  लिए  तैयार  ही  नहीं
 है  ।कब तक  यह  आर्थिक  पृष्ठभमि  सरकार
 की  इस  तरह  की  उपेक्षा  का  विषय  बनती
 लगी  ?

 काश्मीर  के  सम्बन्ध  में  अब  मैं  कुछ
 कहना  चाहता  हैं  |  कल  मेरे  कहने  और
 सोचने  कीजो  ढंग  था  वह  दूसरा था  और
 आज  संरक्षण  मंत्नी  श्री  यशवंत  राव  चव्हाण
 के  वक्तव्य  के  बाद  मेरे  कहने  और  सोचने  का
 ढंग  कुछ  बदल  गया  है  उस  में  कुछ  परिवर्तन
 हुआ  है  ।  मेरा  ही  नहीं,  हो  सकता  है  कि  देश
 के  ही  सोचने  के  ढंग  में  कुछ  परिवर्तन  हुआ
 हो।  मैं  इस  सरकार  को  अपनी  ओर  से  बधाई
 देना  चाहता  हं  कि  18  साल  के  बाद  इसने  इस
 प्रकार  का  एक  दूर  निर्णय  लिया  है  ।  मैं  सर-
 कार  को  यह  भी  कहना  चाहता  हें  कि  उसने
 जो  दृढ़  निर्णय  लिया  और  कदम  आगे  बढ़ाया
 है,  उसका  विरोधी  दल  और  सारा  देश  स्वागत
 करता  है  ।  हमारे  और  आपके  बीच  चाहे
 जितने  मतभेद  हों,  लेकिन  सारा  देश  इसमें
 आपका साथ  देगा  ।  इस  सम्बन्ध  में  जो  मैं
 पहले  कहना  चाहता  था  और  अब  भी  कहना
 चाहता  हू  वह  यह  है  कि  संरक्षण  मंत्री  ने  जो
 अपने  बयान  में  यह  कहा  है  कि  हमारी  सेना
 ने  युद्ध  विराम  रेखा  को  पार  कर  लिया  है,
 इसके  बारे  में  समझ  में  नहीं  आता  है  कि  अभी
 तक  भी  सरकार  के  मस्तिष्क  में  युद्ध  विराम
 रेखा  शब्द  का  मोह  कमों  लगा  हुमा  है।
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 जब  पाकिस्तान  हमारे  घर  में  आकर  आक्रमण
 कर  रहा  है,  हमारी  सीमाओं  पर  आक्रमण  कर
 रहा  है  तो  अब  भी  युद्ध  विराम  रेखा  क्या  कायम
 रहेगी  ?  अब  हमारी  युद्ध  विराम  रेखा
 स्कारदू  तक  या  राजौरी  तक  नहीं  रहनी
 चाहिये.  हमारी  युद्ध  विराम  रेखा  अब  सियाल-
 कोट  में  जा  कर  बननी  चाहिये,  जैसा  कि
 काश्मीर  के  हमारे  मित्र  ने  कहा  है  -  जब
 हमने एक  निश्चय  कर  लिया  है,  एक  कदम
 आगे  बढ़ा  लिया  है  तो  एक  काम  आप  करें
 कि  आज  आप  सन  1947 की  गलती  को
 दुबारा  न  दोहरायें  ।  लड़ाई  बीच  में  रोक

 कर  उस  समय  जो  गलती  हमने  की  थी  बहू
 गलती  न  करें  ।  अब  आपने  अगर  मजबूत
 कदम  उठाया  है  तो  1947  की  गलती  का  आप

 1965  में  प्रायश्चित कीजिये  ।  मेरे मन  में

 एक  खतरा  है,  जब  मैं  ये  शब्द कह  रहा  हूं
 या  इधर  जब  रक्षा  मंत्री  यह  क्  रहेगे  कि

 हमने  युद्ध  विराम  रेखा  को  पार  कर  लिया  है,
 अथवा  युद्ध  विराम  रेखा  पार  करके  हमारी
 सेनायें  उधर  चली  गई  हैं,  तो  उसी  के  साथ  साथ
 मुझे  यह  भी  जानकारी मिली  है  कि  ब्रिटिश
 कॉमनवेल्थ आफिस  में  कच्छ  की  तरह से  ही  एक
 एलीमेंट का  ड्राफट  फिर  तेयार  होरहा  है  1
 अमरीका से  रेन  बंच  को  भेजने का  विचार
 होरहा है,  अथर  रशिया  वाले  कह  रहे हैं  किये
 समझौता  कराने  के  लिये  तैयार  हैं,  पाकिस्तान
 इस  समय  अपनी  कमजोरी  को  छिपाने  के  लिये
 फिर  इसी  प्रकार  की  मध्यस्थ्ता  का  प्रस्ताव
 करेगा जैसा  कि  लाड  माउंटबेटन के  समय

 लियाकत  अलौखां  और  जिन्ना  ने  सन्  1947
 में  किया था।  अव  अगर  आप  ने  कदम  उठाया
 हैतो  यह  कदम  पूरा  होना  चाहिये  और  काश्मीर
 की  एक  इंच  धरती भी  पाकिस्तान  के  साथ

 में  नहीं  रहनी  चाहिये  i  अब  हमें  यह  निश्चय
 कर  दृढ़ता  से  कदम  उठाना  चाहिये।

 दूसरी  बात  जो  मैं  विशेष  रूप  से  कहना
 चाहता  हूं  वह  पंजाबी  सूते  के  संबंध  में  है।  हमें
 वड़ा  दुख  है  इस  बात  का  कि  यह  कक  ्र  समय
 उठाया  गया  जब  हमारी  सीमाओं  पर
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 विशेषकर  काश्मीर  के  अन्दर,  पाकिस्तान ने
 आक्रमण  किया  हैऔर  अंदर  और  बाहर  दोनों
 ओर  हमारी  सेवायें  मूझ  रही  हैं  पाकिस्तान  की
 सेनाओं के  साथ  -  जब  हम  यह  जानते  हैं  कि
 पाकिस्तानी  सेनायें  आज  अकेली  नहीं  हैं,
 उन  की  कमर  पर  चालवाज  ब्रिटिश  का
 हाथ  जरूर  होगा  जिन्होंने कि  सन्  1947

 में  ऐसा  किया  था,  ऐसे  समय  में  देश  में  किसी
 भी  राजनीतिक दल  को  किसी  संप्रदाय  को
 कोई  ऐसा  कदम  नहीं  उठाना  चाहिये  जो

 देश  की  सुरक्षा  पर  विपरीत  प्रभाव  डालने
 वाला हो  1  मुझे  यह  आशा  करनी  चाहिये  कि
 सन्त  फतेह  सिंह,  जो  बहुत  ऊंचे  संत  और
 विचारवान  व्यक्ति  सुने  जाते  हैं,  आज  इस
 समाचार  को  सुनने  के  बाद  स्वयं  अपना

 अनशन  त्यागने  का  स्वस्थ  निर्णय  लेंगे।
 जब तक  देश  की  सीमाओं पर  इस  प्रकार

 की  गंभीर  स्थिति  है,  वह  अपने  आन्दोलन  को
 स्थगित कर  देंगे  और  अपने  अनशन  को
 स्थगित कर  देंगे

 जब  पंजाबी  सूबे  की  बात  आती  है  तो;
 उपाध्यक्ष  महोदय,  मैं  आप  के  द्वारा  सरकार
 से  पूछना  चाहता  हूं  कि  पंजाब  का  नाम  आखिर
 पंजाब  था  क्यों  |  पंजाब  का  नाम  पंजाब  इस
 लिये था  कि  वहां  पांच  नदियां बहती  थीं,
 अब  पंजाब  पंजाब  है  कहां  1  वह  तो  केवल
 दो  आब  रह  गया  है  सतलज  और  ब्यास  दो
 ही  नदियां वहां  हैं  रावी,  झेलम  और  चिनाब
 पाकिस्तान के  पास  हैं।  अगर  पंजाब  को

 सचमुच  पंजाब  बनाने  के  लिये  संत  फतेह  सिह
 अनशन  करते  हैं  और  सरकार  को  इसके  लिये
 विवश  करते  हैं  तो  मैं  पहला  व्यक्ति  हूंगा  जो
 पंजाब को  पूरा  पंजाब  बनाने के  लिये
 आन्दोलन का  स्वागत  करूंगा।  लेकिन  आज
 मुट्ठी  भर  पंजाब के  विभाजन के  लिये  ऐसी
 आत  नहीं  होनी  चाहिय े|

 मैं  अपने  भाषण  को  उपसंहार  की  ओर

 ले  जाते  हुए  दो  बातें  और  भी  कहना  चाहता
 हूं।  एक  भोर  तो  हमारी  सीमाओं  पर  काश्मीर

 की  स्थिति  भयंऊंर  हो  रही  है,  दूसरी  ओर  चीन
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 [ओ  प्रकाश वीर  शास्त्री]

 अपना  हमला  करने  की  तैयारी  कर  रहा  है।
 आन्तरिक  स्थिति  हमारी  कमजोर  है  1  ऐसे  में
 जिन लोगों के  हाथों  में  हमारे देश  की  बागडोर  है,
 जो  हमारा  किस्मत  के  रखवाले  हैं  उनकी  हालत
 क्या है।  आज  आप  लखनऊ  में  जा  कर  देख
 खोजिये। एक  और  पाकिस्तान  की  फौजें
 तैयार  हैं,  एक  और  कौन की  फौजें  तैयार  हैं
 लेकिन  दूसरी  और  लखनऊ  में  भी  फौजें  तैयार
 हो  रही  हैं।  गुप्ताजी की  फौजें  अलग  और
 त्रिपाठी की फौजें अलग की  फौजें  अलग  1  वह  उन  पर  हमला
 करना  चाहते हैं,  वह  उन  पर  हमला  कर  पुंछ
 विराम  रेखा  पार  करना  चाहते  हैं।  आज
 आत-:काल  के  अखबार  पढ़ने  के  बाद  श्री  महा-
 वीर  त्यागी और  डा०  के०  एल०  राव  जाकर
 आरी  लाल  बहादुर  शास्त्री  से  कहें कि  वहां  पर
 सत्तारूढ़  दल  के  62  प्रतिनिधि  असेम्बली
 में  अभी  के  खिलाफ  अविश्वास  अस्तिव  लाने
 को  जो  चुनौती  दे  रहे  हैं  अस  कबड्डी  को  वह
 वंद  करायें।  उतर  प्रदेश  में  सत्तारुढ़  दल

 के  नेताओं  को  गलन  नौ तियों का का  दुष्परिणाम
 यह  हो  रहा  है  कि  वहां  पर  अधिकारी  भी
 दो वर्गों  में  ब्रंट  गये  हैं।  कुठ  अधिकारी  गुप्ता
 भु  में  हैं  और  as  अधिकारी  त्रिपाठी  भुप
 में  हैं।  अगर  वहां  यह  स्थिति  रहती है  तो
 हम  यद  मांग  करेंगे  कि  उतर  प्रदेश  में  शासन
 को  भंग  करके  वहां  पर  प्रदेश  की  जनता  के
 भले  के  नाम  पर  राष्ट्रपति  का  शासन  लागू
 किया  जाये।  अगर  उत्तरप्रदेश  को  बचाना है,
 इतने  बड़े  प्रदेश  की  रक्षा  करनी  है  तो  वहां
 पर  राष्ट्रपति  का  शासन  लागू  करो।  खास
 तौर  से  उस  संकट  के  समय  में  इस  तरह  का
 स्वस्थ  निर्णय  लेना  आवश्यक  है।  केरल
 में  यदि  आप  राष्ट्रपति  का  शासन  चालू  कर
 सकते  हैं  तो  साढ़े  आठ  करोड़  जनसंख्या के

 प्रदेश  में  जहां  जनता  के  साथ  डेढ़  साल  से  यह
 सिलवांड  चल  रही  है,  वहां  शासकीय  दल  और

 जो  सत्तारूढ़  दल  है  उस  के  लोगों  को  आपस
 में  झगड़ने  से  फुर्सत  नहीं  है  ऐसा  क्यों  नहीं
 कर  सकते  हैं।  कब  तक  दहां  के  लोगों  की
 किस्मत को  इन  के  ऊपर  छोड़  रखेंगे।

 AUGUST  25,  1965  Motion

 इसी  लिये  इन  शब्दों  के  साथ  मैं  कहना
 चाहता  हूं  कि  जो  सरकार  आज  रोटी  नहीं  दे
 सकी,  जो  सरकार देश  को  दिवालिया  बना-
 बैठी  है,  जो  सरकार  देश  पर  आये  संकट  या
 शहरों  का  पूरी  तरह  से  मुकाबला  नहीं  कर
 सकी,  जिस  सरकार  के  नुमाइंदों को  आपस  में
 लड़ने  से  फुर्सत  नहीं  है,  ऐसी  सरकार  को
 गद्दी  पर  बे  रहने का  कोई  अधिकार  नहीं
 है।

 आगामी  कमला  चौधरी  (हापुड़)  :  उठा-
 अध्यक्ष  महोदय,  मैं  इस  सदन  में  उपस्थित  हूं
 और  कुछ  शब्दों  के  द्वारा  इस  अविश्वास
 प्रस्ताव  का  विरोध  करना  चाहती  हूं।
 आजादी  आने  के  बाद  से  लगभग  सोलह
 सत्तरह  वर्ष  तक  हम  ने  भारतीय  संसद  में
 कोई  अविश्वास  प्रस्ताव  नहीं  देखा  था।
 जब  प्रथम  वार  हमारे  स्वर्गीय  प्रधान  मंत्री
 के  जमाने  में  इस  प्रकार  काप्रस्तावआया था
 तो  देश  में  वड़ा  आतंक  सा  था  t  लेकिन  हमारे
 विरोधी  दल  के  माननीय  सदस्यों  ने  रोज़
 ही इस  तरह  का  प्रस्ताव  रख  कर  इन  प्रस्तावों

 को  विल्कुल  खोखला  बना  दिया  है।  आज
 भेरी  आंखों  के  सामने  जो  एक  अजीब  तरह
 का  दूष्या  अवस्थित  हुआ  है  उस  के  विषय

 में  कवि  होने  के  नाते  कुछ  कहने  की  आज्ञा
 चाहूंगी।  आय,  उपाध्यक्ष  महोदय,  मुझे  अपनी

 ही  भाषा  में  कुछ  कहने  को  आज्ञा  दीजिये।

 उपाध्यक्ष  महोदय
 “हाथ  जोड़  कर  विनय  आपसे,  मेरी  चिन्ता

 करो  निवारण

 रंग  देख  विपक्षी  दल  का,  कवि  ने  शंका  की

 है  धारण

 एक  वर्ष  में  एक  बार  होली  हुडदंग  मचाया  जाता

 रंग  उछाला  जाता  है,  लाल  गुलाल  लगाया  जाता
 रंग  रंगीला  त्यौहार  वीर,  गीत  रसीले  गाये

 जाते

 मद मस्ती के  नाच  रंग  तरंग  से  फाग  बचाये
 जाते

 1850:
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 परम्परा  है  बड़ी  पुरानी,  अपने  भारत  की
 परिपाठी

 है  मौसम  के  अनुकूल  कभी  नहीं  किसी  ने
 कांटी  छोटी”

 मुझे  दुख  है  कि  मसानी  साहब  चले  गये
 “लेकिन  इस  को  तोड़  रहे  हैं  या  जो  नेता  नये

 मसानी

 अचरज  साथ  इन्हीं  के  होते  हैं  बूढ़े  दादा  कृपा-
 लानी

 साधु  संत  स्वामी  बैरागी  कामत  जैसे  अह्म
 चारी

 सभी  नशे  में  बराये  हैं,  तरस  मुझे  है  इन  पर
 भारी

 इसी  लिये  अब  लोक  सभा  में,  नित  होता  होली
 हुडदंग

 जश्न  विचारणीय  है  अध्यक्ष  जी,  क्यों  चलन
 चला  बेढंगा

 होली  विश्वासों  का अतीक  प्रेम  प्रीत  का  पाठ
 पढ़ाती

 मेल  जोल  सद्भाव  बढ़ाती,  देश  जाती  को
 सबल  बनाती

 आपस  में प्रेम  छलक  पड़ता,  शत्रु  भी  मित्र  बनाये
 जाते

 हंसी  खुशी  की  लहरें  उठतीं,  मन  के  कलुष
 मिटाये  जाते

 प्रेम  ओत  को  गंगा  बहनो,  गाली,  मोदी  गाई
 जाती

 कुढ़न  जलन  सब  दूर  भगा  कर  मन  को
 कालिख  धोई  जाती

 लोक  सभा  के  फाग  राग  में  रोष  क्षोभ  की  आग
 बरसती

 चिन्ता  यही  महोदय  इससे  संस्कृति  की  नीव
 सरकती

 नये  बहाने दढ  दूगड़  क्यों  काला  रंग  उछाला
 जाता

 BHADRA  3,  1887  (SAKA)  Motion

 अविश्वासों  के  प्रस्तावों!  से  क्यों  निन  र

 &  [उबाला  जाता
 हल्ला,  गुल्ला,  भगदड़  दंगल,  नित  रोज  नया

 ही  हंगामा

 आमान,  यह  ज्ञान,  वान  क्या  पहलवान  हैं  जैसे
 गामा

 अबीर  गुलाल  झांझ  मजीरे,  रंगभरी  सुन्दर
 पिचकारी

 कहीं  नहीं  दिखलाई  देती  उलटी  रीति  फाग
 की  न्यारी

 इसबार के  सत्र  में  जो  मैंने  देखा  है  वह
 कल्पना मैं  अपने  सामने  निवेदन  करना  चाहती
 हूं।
 इसबार  सदन  केद्वारे  पर,  देखा  बेशक  सिंगारी

 संग
 आभास  मिला  कवि  को  ऐसा,  ज्यों  बसंत

 बजाता  हों  मुंग

 वर्षा  ऋतु  है  वह  भूल  गया,  मन  में  मोद  जगाने
 आया

 कच्छ  कश्मीर  की  जीतों  पर,  गान  विजय  के
 गाने  आया”

 उपाध्यक्ष  महोदय,  यह  कवि  की  कल्पना  कोरी
 कल्पना  ही  नहीं  है-

 फिर  मिला  प्रदर्शन  का  दर्शन  इन  पीली  टोपी
 वालों  का....

 ‘Dr. M_  5,  Aney:  Sir,  I  rise  on  a  point
 of  order.
 discussion  of  the  motion.  The  speech
 Can  be  in  any  language;  [  do  not  mind
 it.  But  when  it  comes  to  entertaining
 us  by  allowing  musical  speeches,  I  say
 that  it  is  a  waste  of  time  of  the  House.
 You  must  stop  it.  The  time  of  the
 House  should  be  devoted  for  more  im-
 portant  work.

 Mr.  Deputy-Speaker:  There  is
 point  of  order.

 no

 Shri  Kapur  Singh  (Ludhiana):  It  is
 not  a  point  which  you  can  pass  over
 so  casually.  The  point  which  has

 1852

 The  time  is  allotted  for  the.



 1853  No-Conjidence

 [Shri  Kapur  Singh]
 been  raised  by  the  hon,  Member  is  a
 very  weighty  one.  Firstly,  when  we
 are  discussing  this  motion  We  cannot
 be  entertained  by  anybody.  Secondly,
 no  speech  can  be  made  by  reading
 from  notes....  (Interruptions).

 Mr.  Deputy-Speaker:  There  is  no
 point  of  order.

 Shri  Kapur  Singh:  Even  if  a  mem-
 ber  reads  written  poetry?

 Mr.  Deputy-peaker:  Yes,  she  can
 read  poetry.

 आती  कमला  चौधरी  :  उपाध्यक्ष  महो-

 दय,  मैंने  आपसे  पहले  ही  आज्ञा  मांग  ली  थी  कि
 मैं  अपनो  भाषा  में  ही  बोलना  चाहतों हूं  1

 Shrimati  Yashoda  Reddy  (Kurnool):
 In  Rajya  Sabha  Shri  Maithili  Charan

 Gupta  has  spoken  in  verse  to  which
 Shri  Deshmukh  has  replieq  in  verse...
 (interruptions),

 आऔमती  कमला  चौधरी:

 फिर  मिला  प्रदर्शन  का  दर्शन,  इन  पीली  टोपी
 वालों  का.....

 आ रामेश्वरानन्द  (करनाल) :  उठा-
 अध्यक्ष  महोदय,  मेरा  व्यवस्था  कामरान  है.

 उपाध्यक्ष  महोदय:  आप  बैठिए।

 ह  रामेदवरानन्द :  मेरी  बात  तो  सुन
 लीजिए।

 उपाध्यक्ष  महोदय:  सर  शार,  आप

 बैठ। ए

 ी  रामेश् वरा नन्द  मेरा  व्यवस्था का
 जश्न  है।

 उपाध्यक्ष महोदय  :  आप  बैठ  जाएं  और
 कृपा  कर  शान्ति  से  सुनिए 1

 गी  रामेध्वरानन्व:  मेरा  व्यवस्था  का
 अप  है,  अगर  कोई  सदस्य  अपना  समय  लगा

 AUGUST  25,  1965  Motion  1854

 कर  पूरा  कर  सकता  है,  तो  क्या  कोई  नाच  कर
 भी  अपना  समय  पूरा  कर  सकता  है?

 Mr.  Deputy-Speaker:  No,  I  am  not
 allowing  it.

 ओलती  कमला  चौधरी:  स्वामी  जी
 हर  बार  अपना  भाषण  कविता  से  प्रारम्भ
 करते  हैं।

 नीली,  काली,  टोपी  बदलीं,  रंग  निखरा
 सुन्दर  मालों  का

 प्रसन्न  हुआ  मन,  जगी  एकता,  राजनीति  के
 टूटे  जाले

 पर,  गाली  जैसे  नारे  सुन,  चुभे  हृदय  में  मानों
 भले 1

 दुश्मन  घर  में  घुसा  हुआ....

 आओ  रामेश् वरा नन्द :  किसने  घुसाया?

 Shrimati  Lakshmikanthamma  (Kha-
 mmam):  When  an  hon,  lady  Member
 speaks  does  not  normal  courtesy  de-

 mand  that  male  Members  should  give
 her  a  patient  hearing?

 15  hrs.

 आओ  रामेव्वरानन्द :  मेरा  व्यवस्था  का
 प्रशन  है।

 Mr,  Deputy-Speaker:  Order,  order.
 In  this  House  poems  have  been  read
 in  the  past,  even  on  budget  debates.
 So,  there  is  no  point  of  order,  I  would
 request  Shrimati  Lakshmikanthamma
 to  sit  down  and  the  hon.  Member  to

 finish  her  speech  soon.

 alt  रामेश् वरा नन्द: क्या  हम  लोगों  से
 घोड़ा  कहा  जा  सकता  है?

 आगामी कमला  चौधरी  :
 दुश्मन घर  में  घूसा  हुआ,  हम  पर  चला  रहा  है

 गोली



 1855  No-Confidence

 येमतवाले  खेल  हहे हैं,  बोल  रहे हैं  उलटी  बोली।
 जूझ  रहे सेनानी  अपने,  जो  दिल  रखते  परवाने  का
 आज  समय  था  उद्बोधन का,  अवसर था  गर्व

 मनाने का
 लाल  बहादुर  की  सफल  नीति  परदा  पुष्प

 चढ़ाने  का

 अवसर  का  बड़ा  तकाजा  था,  सहयोगी  हाथ
 बढ़ाने  का

 देश  संगठित  खड़ा  हुआ  है,  पत्थर  की  दीवारों  सा
 यह  उलटी  सीख  सिखाते  हैं,  रंग  जमाते  मातम

 जैसा

 आतम  अगर  मनाना  था,  रखते  टोपी  का  काला
 रंग

 सूरदास खल  कारी  कांवरि  चढ़े  न  दूजा  रंग
 जग  में  शोक  चिन्ह  का  सूचक  काला  ही  रंग

 कहाता  है

 बाला  रंग  सुहाग  का  सूचक  यह,  करुणा  नहीं
 जगाता  है।

 अधान  मंत्नी  की  सुझ  बूझ  को  जग  ने  खूब  सराहा
 है

 वृद्ध  विरोधी  राजा  जी  ने,  हाथी  का  दिया
 इशारा  है

 फिरभी  विश्वास  नहीं  बिहार  कांड  रचे  जाते  हैं
 कथनी  करनी  के  अन्तर  से  बगुला  भक्त  बचे

 जाते  हैं

 दुश्मन  हमला  करता  है  तो  कायरता  का  दोष
 लगाते हैं

 हम  सोचें आने  बढ़ने  की तो  खतरा  खतरा
 चिल्लाते हैं

 कहते  चीन  चला  जाएगा,  ये  अमरीका  के  हामी
 बात  दुरंगी क्यों  कहते  हैं  सदा  मसानी  नामी

 आमी

 विज  गोत  उभर  न  पाए,  ये  शंका  का  विष
 घोल रो  हैं

 जनता  से  कहते  हम  तो  सरकारी  पोलें  खोल
 रहे  हैं।

 BHADRA  3,  1887  (SAKA)  Motion  1856

 जनता  भेद  प्रदर्शन  न  का  नहीं  समझे  कुछ  पाई  है
 इस  दंगल  से  आज  महोदय,  सब  ओर  निराशा

 छाई है
 सभी  चकित हो  देख  रहे  हैं,  क्यों  राजनीति का

 बदला  ढंग
 दुश्मन  लाभ  उठाते  हैं,  फैला  कोसा  जहरीला

 रंग

 अविश्वासों के  प्रस्तावों  से,  क्यों  पढ़े  तबररे
 जाते हैं

 पावन  वाणी  के  द्वारा  यह  क्यों  छोड़े  करें
 जाते हैं

 कभी  खटकती  अपने  मन  में,  हैं  लोहिया  जी  नहीं
 हमारे

 वरना  उनकी  भी  सुनते  कुछ  हम  सब  नई नई
 मल् हारें।

 विकट  समस्या  महंगाई  की,  सब  को  ही  आज
 खटकती  है,

 सीधी  सच्ची  बात  गले  में  इनके  किस  लिए
 अटकती  है।

 आयोजन,  परिवार  नियोजन,  जनता  में  पाप
 बताते  हैं,

 बढ़ा  नहीं  उत्पादन  ये  सरकारी  शापा  बताते  हैं  1

 क्या  सरकारों  ही  पर  केवल  जन  संख्या  की
 जिम्मेदारी ?

 प्रधानमंत्री करने  जायें  धर  धर  की  पहरेदारी  ?
 एक  आढ़ती  मिल  राह  में,  अपने  जाने  पहचाने

 ह

 दर्जन  भर  हैं  बच्चे  उनके,  बस  एक  आंख  से
 काने हैं,

 पूछा  मैंने  साह  साहब,  तुम  क्यों  बनेअदर्शनकारी?
 प्रभाव  पड़ा  जनता  पर  कैसा,  कितनी  सफल

 हुई  तैयारी 1

 बोले  गटई  बैठ  गई  है,  महंगाई  महंगाई  लिखे
 थे,

 जोश  भरी  वी  गाली  हमने  कुछ  नारे  सचमुच
 तीखे  थे।
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 [श्रीमती  कमला  चौधरी]
 पैर  थके  दिल  डूब  रहा  है,  अपने  राम  चले  कब

 पहल,

 राजनीति  से  काम  हमें  क्या,  फिर  भी  करना
 था  कुछ  छल बल |

 महंगाई  हमको  वरदान  दिन-दिन-दनी  बढ़े
 बढ़ौतरी

 बात  खरी  है  इससे  बढ़कर  अपनी  कौन  सगी
 सहोदर |

 रोजगार  चलाना  है  तो  फिर  लेना  सब  की
 हमदर्दी है,

 जनता  से  हम  भी  कहते  हैं,  सरकारों की  बेदर्दी
 है।

 अगर  हां  में  हां  मिलाना  है,  हम  नहीं  किसी  से
 पीछे हैं,

 इसगुण  के  ही  कारण  हम  पर  स्वर्ण  देवता  रीझे
 हैं।

 आऔकपूरसिह:आन  ए  प्वाइन्ट आफ
 आधार,  सर  (इंटरप्शांस)  |  प्वाइंट  आफ
 ताईर  सर  ।भाषण  देने  आए  हैं  या  रंग  मंच
 की  कीडा  है,

 लोक  सभा  के  गौरव  पर  यह  अधिक  भयंकर
 पीड़ा है।
 आदमी  कमला  चौधरी  :  उपाध्यक्ष  महोदय,

 मैं  आगे  चलती  हूं  1

 गाहक  को  हम  सीख  सिखाते,  मुश्किल  है  धन
 आज  कमाना

 सरकारी बंदिश  के  कारण  बड़ा  कठिन  है  अन्न
 जुटाना।

 हमने  निज  भंडारों  का,  बेच  दिया  है  दाना
 दाना,

 लेकिन खूब  हमें  आता  है,  गेहूं,  चावल  चना
 छिपाना |

 यदि  सरकारी  धंदे  में  फंसते  तो,  काम  विरोधी
 दल  आते  हैं,

 रिश्वत  से  काम  नहीं  चलता,  तो  शरण  इन्हीं
 की  जाते  हैं।

 AUGUST  25,  1965  Motion  185%

 रंगों  में  विश्वास  नहीं  है,  हम  नहीं  किसी  रंग
 के  आदी  हैं,

 बात  कहेंगे  मन  की  सच्ची, हम  खरे  मुलम्मा-
 वादी  हैं।

 राशन  सब  पर  लग  जाए,  हम  तो  लाखों  लाख
 कमायेंगें,

 यही  हमारी  राजनीति  है,  सोने  के  ढे  र  लगायेंगे  ।

 टोपी  धरी  जेब  में  बोले  ये  वोटर  खूब  समझते
 हैं

 है  बंदिश  बंधी  चुनावों  की,  इस  कारण  रंग
 निखरते  हैं।

 फिर  यों  बोले  पानी  देना,  पैर  हमारे कांप  रहे
 हैं

 शायद  सी०आई०डी०  वाले  अपने  ही  को
 भांप  रहे  हैं।

 उपाध्यक्ष  महोदय,  प्रधान  मंत्री  जी

 से  एक  अंतिम  बात  कर  कह  मैं  समाप्त  कर
 रही  हूं।
 अधान  मंत्री  से  रोमान  के  द्वारा  मेरा  अतिदोहन

 है

 नुस्खा  समझी  या  यह  मेरा  नम  निवेदन  है।
 जिन्हें  अजी  हुआ  दिमागी  इनका  कुछ  उपचार

 ् करायें

 उंडी  उंडी  मालिश  चुप्पी  तेल  सुगंधि  उन्हें
 दिलाये ं1

 अब  मिले  आज्ञा  अविश्वासों  की  होली  हमें
 जलाना है

 बटन  दबा  कर  सारे  जग  को,  बहुमत  अपना
 दिखलाना  है।

 यही  छोड़ो,  गद्दी  छोड़ो  आसान  बहुत  है  चिल्लाना
 कठिन  बड़ा  है,  अध्यक्ष  महोदय,  सत्ता  के

 रसगुल्ले  खाना  |

 थ्री  मौर्य  (अलीगढ़)  उपाध्यक्ष

 महोदय,  “जब  पेट  में  रोटी  होती  है  तो  शबनम
 लगते  मोती  हैं”  ।  देश  गम्भीर  परिस्थिति
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 भें  सेकुलर  रहा  है,  देश  के  दरवाजे  पर  दुश्मन
 खड़ा  हुआ  दस्तक  दे  रहा  है,  देश  की  जनता
 भूख  से  आहि  आहि  कर  रही  है,  शोधित

 ओर  फैली हुई  है,  भ्रष्टाचार  का  बोल-

 बाला  है।  बेकारी  और  भ्रष्टाचार  दोनों  तेजो
 से  बढ़ते  हुए  चले  जा  रहे  हैं,  उस  समय  में  इस
 देश  के  सर्वोच्च  सदन  में  इस  तरह  की  हलका
 कविता  करके हंसी  और  मजाक जब  उड़ाया

 जाता  है  तो  बहुत  ही  दुख  होता  है
 ।
 मैं  नहीं

 समझता हूं  किस  तरह  से  देश  क  रक्षा  यह
 दल  कर  सकता  है।

 ह  चंद्रमणि लाल  चौधरी  (महुआ)  :
 आन  ए प्वाइंट आफ  आर्डर  सर  ।  अगर

 माननीय  सदस्य  में  जुर्रत  है  तो  किसी  मर्द
 का  मुकाबला  करें  |  क्यों  औरत  के  मुकाबले
 में  वह  आ  खड़े  हुए  हैं।  मर्द  को  यह  शोभा
 नहीं  देता  है  कि  औरत  से  इस  तरह  से
 मुकाबला करे  ।

 श्री  मौर्य  :  मेरी,  उपाध्यक्ष  महोदय,
 आपसे  प्रार्थना  है  कि  इस  समय  को  जो  माननीय
 सदस्य  ने  लिया  है,  मेरे  समय  में  न  गिना
 जाए।

 उपाध्यक्ष  महोदय,  हर  सरकार के  तीन
 सर्वप्रथम  कत्तव्य  होते  हैं।  कोई  भी  सरकार
 हो,  चाहे  वह  सत्तारूढ़  कांग्रेस  दल  की  सरकार
 हो  अथवा  विरोधी  दल  की  सरकार  बने,
 ये  तीन  कत्तव्य  उसको  निभाने ही  होंगे  ।

 जब  सूरज  निकलता  है  तो  वह  डूबता  भी  है।
 उसको  कोई  रोक  नहीं  सकता  है  ।  विरोधी
 दल  की  भी  सरकार  बनेगी,  इसको  कोई
 रोक  नहीं  सकता  है  ।  तीन  कौन  से  सरकार

 के  कत्तव्य  हैं  यह  मैं  आपको  बतलाना
 चाहता हुं  Lt  गोरों  कं  भाषा  में  a  To.  अ

 To  maintain  the  integrity  of  the  na-
 tional  boundry,  No.  2:  to  do  the  wel-
 fare  of  the  community  and  No.  3:  to
 maintain  the  rule  of  law..

 BHADRA  3,  1887  (SAKA)  Motion  1860

 यानी  देश  की  सरहदों  की  रक्षा  करना,
 देश  के  अवाम की  भलाई  के  काम  करना,
 जनता  के  कल्याण  के  कार्य  करना  और  इंसाफ
 करना  |  इन  तीन  कार्यों  में  से  कोई  भी  कार्य
 करने  में  कांग्रेस  सरकार  नितान्त  असफल
 रही  है।  यही  कारण  है  कि  रिपब्लिकन  पार्टी,
 जो  कि  एक  विरोधी दल  है,  अन्य  विरोधी

 दल  के  साथ  कांग्रेस  सरकार  के  विरुद्ध  अविश्वास
 का  अस्तिव  पेश  करने  में  शामिल  हुई  है  ।

 खाद्य  की  समस्या  बहुत  ही  गम्भीर  हो
 चुकी  है  ।  देश  के  कोने  कोने  में  लोग  भूखे
 मर  रहे हैं।  भूख  से  कराहते  हुए  इंसानों  की
 आवाजें  आ  रही  हैं  ।  लेकिन  कांग्रेस  के  ये

 तक  उनकी  आवाजें  नहीं  पहुंच  रही  हैं।
 इसका  कारण  यह  है  कि  ये  अपना  पेट  भर
 लेते  हैं  और  सो  रहते  हैं  ।  लेकिन  इस  सत्य  से

 अला  नहीं  सकता  है  कि  देश  में  भुखमरी
 है  और  भूख  से  मर  रहे इंसान  ने  मजबूर  हो
 कर  गल्ले  की  दूकानों  को  लूटना  शुरू  कर
 दिया  है  -  इस  प्रकार  की  लूट  खसोट  के  मैं
 पक्ष  में  नहीं  हुं  लेकिन  साथ  ही  मैं  यह  समझता
 ह  कि  जब  उनको  खाने  को  नहीं  मिलता  है
 तो  वें  क्या  करें।  वें  लोग  वहां  पर  कानून
 तोड़ने वाले  नहीं  हैं,  बे  कानून  मानने  वाले
 हैं।  उन्होंने  अपने  पेट  की  ज्वाला  को  शान्त
 करने  के  लिए,  गल्ले  की  दूकानों  को  लूटा  है।
 आज  गल्ले  की  दूकानों  की  यह  लूट  कल  को

 इस  देश  में  होने  वाले  विद्रोह  की  शतक  है  ।

 कोई  भी  उस  विद्रोह  को  रोक  नहीं  सकता  है  1

 जो  अनिवार्य  वस्तुयें  हैं,  जो  आवश्यक  वस्तुयें
 हैं,  वे  देश  के  हर  नागरिक  को  मिलनी  चाहियें  ।
 भूखें  को  रोटी  चाहें  अमरीकी. ही  क्यों
 हो,  नंगे  को  कपड़ा  चाहे  टुकड़ी  ही  क्यों
 न  हो  और  खाना  बदोश  को  मकान
 चाहे  उड़ी ही  क्यों  न  हो।  आज

 हम  शान्त  रहेंगे  क्योंकि  दुश्मन  से  हम  घिरे
 हम  हैं  1  लेकिन  इन  तीन  चीजों  को  देने  का
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 [आ  मौतें]

 अवैध  तो  आपको  किसी  न  किसी  तरह  से
 करना  ही  होगा  -  अगर  आप  इसमें  असफल
 होते  हैं,  ऐसा  करने  में  असमथ  होते  हैं  तो  आज
 नहीं  तो  कल,  कल  नहीं  तोपरसों  आपको
 हमारे  विद्रोह  का  मुकाबला  करना  होगा  ।

 आज  हम  दुश्मन  की  वजह  से  शान्त  हैं।  लेकिन
 अनिवार्य  वस्तुएं  देश  के  हर  नागरिक  को
 मिलनी  ही  चाहियें  a  अगर  आप  भूखे  को
 रोटी  नहीं  दे  सकते  हैं,  नंगे  को  कपड़ा  नहीं
 दे  सकते  हैं,  रहने  के  लिए  उसको  मकान  अथवा
 ओं पडी  नहीं  दे  सकते  हैं,  तो  क्या  आप  सरकार
 चलाने  में  समर्थ  हो  सकते  हैं?  कोई  भी
 सरकार  हो,  तानाशाही  सरकार  हो  या
 राजा  महाराजाओं की  सरकार  हो,  बड़े  बड़े
 नवाबों की  सरकार  हो,  हर  सरकार
 जनता को  रोटी  कपड़ा,  मकान  देने  की

 व्यवस्था  करती  है  और  पहले  भी  किया
 करती  थी  ।  सभी  सोचते  हैं  कि  जनता  भखी

 न  मरे  ny  लेकिन  आज  यहां  पर  देश  में  भुखमरी
 होरही  है।

 इस  भुखमरी का  कारण  क्या  है?
 इसका  कारण  हमारी  गलत  नीति  है।  हमारी
 पंचवर्षीय  योजनाओं  का  ध्यान  देश  की  जमीन
 और  खेती  की  ओर  नहीं  रहा  है,  जहां  से
 हमारे देश  की  राष्ट्रीय  आमदनी  की

 प्रतिशत  आमदनी  होती  है,  उस  खेती  की  ओर
 नहीं  रहा  है  और  न  ही  इस  देश  के  “साधनों
 का  पचास  प्रतिशत  भाग  इस  देश  की  ज़मीन
 पर  खर्च  हुआ  है,  देश  के  किसान  पर  खर्च
 हुआ  है,  देश  के  खेतिहर  मजदूर  पर
 खर्चे हुआ  है  '  उनको  पानी  मुफ्त या
 कम  दर  पर  मिलना चाहिये  था,  उनको

 बीज  मुफ्त  या  कम  दर  पर  मिलना  चाहिये
 था,  उनको  खाद  मुफ्त  या  कम  दर  पर
 मिलनी  चाहिये  थी  ।  इन  चीजों  पर
 योजनाओं का  धन  खर्च  नहीं  हुआ  है।
 यही  वजह  है  कि  आज  तीन  योजनायें  समाप्त
 करने  के  बाद  भी  इस  देश  के  लोग  भूखों
 मर्रा  हैं  या  उन  देशों  से  जहां  पर  मौसम

 AUGUST  25,  1985  Motion  1862

 अपना  अच्छा  नहीं  होता है  जितना  कि  इस
 देश  में  होता  है,  भीख  मांग  कर  अनाज  ला
 रहे हैं।

 इस  देश  की  नीति  क्या  रही  है  ?  यहां
 पर  मसानी  साहब  मौजूद  हैं  ।  उनकी  बात
 की  मैं  मुखालिफत  भी  नहीं  करता  हूं  और
 नही  मैं  उनकी  बात  का  समर्थन  करता  हूं
 वे  एक  विशेष  तरीके  की  खेती  में  विश्वास

 करते  हैं।  लेकिन  मैं  यह  जरूर  कहना
 चाहता  हूं  कि  खेती के  सम्बन्ध में  कांग्रेस
 सरकार की  जोनीति  रही  है  वह  ऐसी
 रही  है  48  मझधार  में  खड़े  हों।  कोई  काम
 चलेगा  इस  पार  या  उस  पार  ।  किस  तरह
 से  इस  देश  की  उपज  बढ़  सकती  है  ।

 “Either  let  the  land  of  the  Nation  go
 to  the  tillers  of  the  soil  or  mechaniz-
 ed  farming  is  the  answer  to  the  prob-
 lem.”

 या  तो  आप  देश  की  |भूमि को  उन  किसानों

 के  हाथ  में  दे  दो  जो  कि  खुद  अपने  हाथ  से
 खेती.  करते  हैं,  अपने  हाथ  से  हल  चलाते  हैं
 या  फिर  यहां  पर  मेकेनाइज्ड फालिंग  आप
 होने  दें  ।  यही  दो  बातें  हैं  जिन  में  से  एक
 को  चून कर  इस  देश  की  उपज  को  आप

 बढ़ा  सकते  हैं,  इस  अन्न  की  समस्या  को  हल
 कर  सकते  हैं  ।  अगर  इन  दो  बातों  में  से
 किसी एक  को  आप  कर  लें  तो  देश  की  यह
 समस्या हन  हो  सकती  है,  इसका  हल
 निकल  सकता  है,  वर्ना  जिस  मंझधार  में  आप
 खड़े  हैं,  उस  मंझधार  से  कोई  काम  नहीं
 अल  पायेगा  ।  भेरी  यह  प्रार्थना है  कि
 यादेश आज  जिन  नीतियों पर  चल  रहा
 है  उन  नीतियों  में  परिवर्तन  करो  ।  हां,  मैं
 कहना  चाहता  हूं  कि  अगर  देश  की  भूमि
 उस  किसान  के  हाथ  में  जायेगी,  उस  मजदूर
 के  हाथ  में  जायेगी  जो  हल  चलाता  है  तो
 जहां  हमारी  उपज  बढ़ेगी  वहां  बेकारी  की
 समस्या  भी  हल  होगी  ।  लेकिन  अगर  इस  देश
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 में  मेकेनाइज्ड  फार्मिंग  को  बढ़ावा  दिया

 हजारों  एकड़ के  फर्म  बनाये  जाएंगे तो  बेकारी
 बढ़  जाने  का  अन्देशा  है  ।  उससे  उपज  की
 समस्या  तो  हल  हो  जायेगी  लेकिन  बेकारी

 बढ़  जायेगी  ।  यहां  जहां  पर  बेहतरीन मजदूर
 की  बात  आती  है,  इस  देश  में  सब  से  ज्यादा
 दुखी  समाज  यह  खेतिहीन  मजदूर  हैं,  वे  मजदूर
 हैं  जो  कि  हल  चलाते  हैं,  अपनी  भूमि  में  नहीं
 बल्कि  मजदूरी  पर  दूसरों  के  खेत  में  ।  उनकी
 समस्या के  आसरे  में  मैं  “ऐग्रीकल्चरल लेबर  इन
 इंडिया”  नामक  रिपोर्ट  से  कोट  करना  चाहता
 हूं:

 “The  landless  agricultural  labour
 households  in  1956-57  accounted
 for  57  per  cent  of  al]  agricultural
 labour  households  ag  against  50
 per  cent  in  1950-51”

 खेतिहर  की
 की  पंचवर्षीय  योजनाओं  के  साथ  साथ  बढ़ती
 जा  रही  है।  उसी  के  साथ  साथ  इस  रिपोर्ट
 के  पन्ने  15  पर  लिखा  है  कि  उन  लोगों  की
 रोजाना  की  आमदनी,  पर  कैपिटा  इनकम,
 मजदूरी  भी  घटती  जा  रही  है  -  वह  इस
 प्रकार  है:

 “The  average  daily  wage  rates
 of  casual  adult  male  workers  em-
 ployed  in  agricultural  operations
 declined  from  109  nP  in  1950-51
 to  96  nP  in  1956-57.  The  average
 daily  wage  of  women  workers  de-
 clined  from  68  nP.  in  1950-51  to
 59  nP  in  1956-57  There  was  a
 general  fall  in  wage  level  in
 1956-57  over  that  of  1950-51."

 जो  उनकी  रोजाना  की  आमदनी  घटती  जा  रही
 है यहां पर  पर  कैपिटा  फो  कस  फे  दिन  को
 आमदनी  के  बारे  में  बहुत  सी  बातें  आ  चुकी
 हैं।  मैं  कहना  चाहता  हुं  कि  इस  देश  में  10

 करोड़  लोग  ऐसे  हैं  जो  अति शोधित,  सर्वहारा
 समाज  से  आते  हैं,  जो  शेड्यूल्ड  कास्ट्स

 और  गेइपूल्ड  ट्राइबल  की  बिरादरी  से,  पिछड़े
 समाज  से  आते  हैं  -  आज  जो  बेहतरीन  मजदूर
 हैं  देहातों  में  उनकी  एक  दिन  की  आमदनी

 BHADRA  3,  1887  (SAKA)  Motion  1864

 दस  नये  पैसे  से  ज्यादा  नहीं  है।  जब  इस
 तरह  की  व्यवस्था  है  तब  हमें  इस  पर  विशेष
 ध्यान  देना  होगा  ।

 जहां  कांग्रेस  की  ओर  से  अक्सर  बहुत  सी
 बातें  कही  जाती  हैं  वहां  यह  भी  कहा  जाता  है  कि
 विरोधी  दल  ठोस  सुझाव  दें  ।  क्या  मैं  ठोस
 सुझाव  नहीं  दे  रहा  हूं  कि  अपनी  परती  पड़े  हुई
 जमीन  को  उन  लोगों  के  बीच  में  बांट  दो  जो
 खेतिहर  मजदूर  हैं।  अभी  भी  इस  देश  में
 दो  करोड़  एकड  भूमि  ऐसी  है  जहां  कलही  हल
 चल  सकता  हैलैकिन  यह  जमीन  जंगलों  के  लिये
 रिजर्व  रक्खी  गई  है  ।  वहां  पर  कोई  जंगल
 नहीं  है।  नहर  के  किनारे  की  भूमि  रिजर्व  है
 लेकिन  उसका  कोई  उपयोग  नहीं  हो  रहा
 है।  रेलों  के  किनार ेक  जर्मन  रिज  है
 लेकिन  उस  का  कोई  उपयोग  नहीं हो  रहा
 है, वह  सारी  भूमि  बेकार  पड़ी हुई  है।
 3  करोड़  एकड़  भूमि  ऐसी  है  जिसमें  कुछ
 कठिनाइयों के  बाद  और  परेशानी  के  बाद
 हल  चलाया  जा  सकता  है  ।  उसके  बाद

 5  करो  एकड़  भूमि  ऐसी  है  इस  देश,  में
 जिसमें  बहुत  पैसा  खर्चे  करने  के  बाद  हल
 चलेगा  7  इस  तरह  से  अभी  इस  देश  में
 9  या  10  करोड़  एकड़  भूमि  ऐसी  है  जहां

 पर  हल  चलाया  जा  सकता  है  ।  पर  आप
 लोग  कौन  हैं  1  कांग्रेस  के  लोग  ।  मेरा  मतलब
 आपसे  नहीं  है  कांग्रेस  के  मुख्य  मुख्य  नेताओं
 स ेहै  जो  आंख  होते  हुए  भी  देख  नहीं  सकते,

 जो  कान  होते  हुए  भी  सुन  नहीं  सकते  और  जो

 बुद्धि  होते  हुए  भी  चिन्तन  नहीं  कर  सकते  |

 आज  ऐसे  लोगों  को  ठोस  सुआव  इस  सदन  में
 और  सदन  के  बाहर  दिये  गये,  लेकिन  उन्होने
 बराबर  उनको  ठुकराया,  कभी  उनको  इस्तेमाल
 करने की  कोशिश  नहीं  की  और  कभी  देश  को

 उनसे  फायदा  पहुंचाने  की  कोशिश  नहीं
 की Ey

 डी आईआर के  दुरुपयोग  के  बारे  में
 मे  कहना  चाहता  हूं  कि  उन  का  बहुत  भधिक
 दुरुपयोग  हो  रहा  है

 ।
 यह  मैं  ही  नहीं  कहता

 विरोधी  दल के  लोग  नहीं  कहते,  अटकी
 कांग्रेस के  लोग  भी  कहते  हैं,  इस  सदन
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 [श्री  मौतें]
 में  नहीं  कहते  लेकिन  बाहर  कहते  हैं  1
 और  यहीं  नहीं  ।  आप  के  एक्स  एटार्नी

 जनरल  कहते  हैं  ।  मैं  18  अगस्त  के 'वेट्रि-
 याट”  से  कोट  कर  रहा  a

 “Emergency  misused:  Madras,
 Aug.  17:  Mr.  M.  C.  Setalvad,  for-

 mer  Attorney-General  of  India
 said  here  yesterday  the  continu-
 ance  of  the  emergency  now  ap-
 approaching  the  close,  of  its  3rd
 year,  and  the  Presidential  Order
 depriving  citizens  of  their  right  to
 move  the  court  for  infringement
 of  fundamental  rights  were  a
 negation  of  the  rule  of  law  and
 had  caused  a  slur  on  the  fair
 name  of  constitutional  and  demo-
 cratic  government.”.

 जो  अटारी  जनरल  इस  देश  के  रह  चुके  हैं,
 वे  यह  कहते हैं  कि  डी०  आई  कार  का
 दुरुपयोग हो  रहा  है  ।  खुद  मुन्ने  गिरफ्तार

 किया  गया  है  ।  चार  मुकदमें मेरे  ऊपर  लगाये
 गये  ।  गिरफ्तार  होने  के  बाद  मुझे  कुछ  कांग्रेस
 नेताओं  के  aet  हाजरी  लगानी  पड़ी  ।  उसके

 बाद  मुकदमें  वापस  ले  लिये  गयेऔर  मूल  को
 छोड़  दिया  गया  |  यह  क्या  है  |  क्या  यहडी०
 आई०  आर०  का  दुरुपयोग  नहीं  है।  मैं

 आपसे  यह  कहना  चाहता  हें  कि
 डी

 आई०  आर
 का  हथियार आप  के  हाथ  में  है  लेकिन  यह
 समय चक्  है इस  समय  आप  का  निशान  ऊपर
 हैऔर  हमारा  निशान  नीचे  हैं जब  यह  समय  का
 चक  धड़केगा  तब  दुनिया  की  कोई  शक्ति,  स्वयम
 विधाता भी  उसको  रोक  नहीं  सकेगा i  एक  दिन

 होगा  जब  हमारा चक  पर  निशान ऊपर  होगा
 और  आप  का  निशान  नीचे  होगा  1  फिर  इतिहास
 दोहराया  जायेगा।  आप  करो  मुगल  सल्तनत

 की  तवारीख याद  करता  हुं  ।  बेटे  ने  बाप को
 गिरफ्तार  किया,  उसका  बेटा  जब  जवान  हुआ
 तब  उस  ने  अपने  बाप  को  गिरफ्तार  किया
 और  यह  सिलसिला लगातार  चलता  रहा  |
 हम  नहीं  चाहते  कि  इस  देश  में  ऐसी  विपत्तियां
 आयें  ।  हम  चाहते  हैं  कि  यहां  पर  विचार
 विमश  हो,  विचारों  की  आजादी  रहे,  अपने
 जजबात  और  ख्यालात  को  पूरी  कवित  के  साथ,

 No-Confidence  AUGUST  25,  1965  Motion  1866

 पूरी  विद्वता  के  साथ,  पूरी  क्षमता  के  साथ  रखने
 की  कोशिश की  जाये  ।  अगर  यह  बात  नहीं
 होती  है  तो  कोई  लाभ  हमारा  होने  वाला  नहीं
 है।

 डा०  राम  मनोहर  लोहिया को  गि रफू-
 तार  किया  गया  ।  किस  में  ।  डी०  आई०

 आर  में  |  बहुत  से  कम्यूनिस्टों को  गिरा-
 तार  किया  गया  डी०  आई०  आर  में  ny

 जब  बहुत  से  लोगों  की  जेल  में  मरने  तक  की
 नौबत  आ  जाती  है  तब  यह  कहा  जाता  है  कि
 किसी  को  चिन्ता  नहीं  करनी  चाहिये  ।  मैं

 कहना  चाहता  हूं  कि  इस  डी+  आई०  आर०

 का  दुरुपयोग  छोड़ो  ।  हम  चाहते हैं  कि  देश
 एक  रहे।  कहीं  ऐसा  न  हो  कि  जब  हमें  दुश्मनों
 ने  चारों  तरफ  से  घेर  रक्खा  है,  उत्तर-पूर्व  में  लाल
 चीन  ने  घेर  रक्खा  है  और  पूरव  तथा  पश्चिम

 में  पाकिस्तानी घेर  रक्खा  है  और  तब  देश  में
 टूट  फूट  हो  जाये और  हम  दुश्मन  के  शिकार  हो
 जायें  ।  इस  तरह  का  इतिहास  इस  देश  का
 रहा है

 1

 मैं  शोधित  समाज  के  बारे  में  कहना  चाहता
 हैं  कि  इस  समाज  के  लोग  इस  देश  के  में  10
 करोड़ की  तादाद  में  हैं  जिनको  इस  देश  की
 लोक-शाही  में  कोई  हिस्सा  नहीं  मिला
 इनको  यहां  के  एडमिनिस्ट्रेशन  में  कोई

 पर  रिजर्व सीट  से  आ  जाते  हैं,  लेकिन  इस

 से  कुछ  नहीं  होता  ।  इस  देश  की  व्यवस्था
 चलाने  में  और  इस  देश  की  एडमिशन-ट्रेंडी  को
 चलान ेमें  आज  हिन्दुस्तान के  अछूत  कहे  जाने
 वाले  हॉडुल्ड  कास्टस  और  बोल्ड  ट्राई  के

 10  करोड़  लोगों  का  कोई  सहयोग  नहीं  लिया
 जाता  है।  आज  मैं  पूछना  चाहता  हूं  कि  क्या  आज
 कहीं  पर  कोई  भी  कमिश्नर  अछूत  कहे  जाने
 वाले  किसी  प्रदेश  में  हैं,  किसी  भी  हाई  कोर्ट
 का  जज  आज  अछूत  कर  जाने  वाला  हैं,  किसी  भी
 देश  में  अछूत  कदे  जाने  वाला  हमारा  अम्बैसेडर
 है।  आज  अमरीका  के  अन्दर  नंगे  लोग  हैं
 जिनको  यहां  के  अछूतों  के  वरा वर  भी  अधिकार

 नहीं  हैं,  जिनकी  हमारे  संविधान  ने  गारंटी  की
 है.  आज  उन  नीग्रो  लोगों  को  अमरीका  सरकार
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 अम्बैसेडर  बना  कर  विदेशों  में  भेजती  है  t  क्या
 इस  10  करोड़  की  तादाद  में  कोई  ऐसा  विद्वान
 नहीं  मिलता  है  जो  विदेशों  में  जाकर  इस  देश  का
 प्रतिनिधित्व कर  सके  ।  मैं  कहना  चाहुंगा
 कि  इस  लोक  शाही  का  मैं  कोई  महत्व  नहीं
 समझता जिस  में  cy  करोड़ की  तादाद  वाले
 लोगों  को  भूला  दिया  जाये,  और उन  को
 विश्वास में  न  लिया  जाये  ।  जव  फौज  में
 भरती का  सवाल  आता  है,  तो  भंगी,  चमार,

 धानुक  तथा  अन्य  छोटी  जातियों  को  भरती
 नहीं  किया  जाता  है  ।  महार  लोगों  ने  बड़ी
 बहादुरो  दिखलाई  है  लेकिन  जब  भरती  का
 सवाल  आता  है  तो  कहते  हैं  कि  भंगी,  चमार,
 तेली,  तम्बोली,  गडरिया,  नाई,  पासी,  महार,
 धानुक आदि  लोगों  को  भरती  नहीं  किया
 जायेगा  ।  मैं  पूछना  चाहता  हूं  कि  क्या  इस
 देश को  बचाने  में  इन.  इन  कौमों  की
 आवश्यकता  नहीं  है।  जब  इस  मुल्क
 को  रक्षा  करने  का  सवाल  था,  दुश्मनों
 से  मुकाबला  करने  का  सवाल  था,  तब  इस  देश
 के  पूर्वजों  ने  पहले  भी  बहुत  मार  खाई  है,  और
 आज  भो  मार  खाने  का  डर  है  |  आप  को  सारे
 हिन्दुस्तान को  एक  मान  कर  चलना  है  1

 मैं  कुछ  थोड़ा  सा  काश्मीर  के  बारे  में  भी
 कहना  चाहता  हूं  ।  आज  काश्मीर के  सम्बन्ध

 में  हमारी  आंखें  खुल  जानी  चाहियें  ।  काश्मीर
 भारत  का  है।  आज  पूरी  दुनिया  भी

 हमारे  हाथ  से  उसे  नहीं  छोन  सकती  लेकिन
 वह  तभी  हो  सकता  है  जब  किसी  भी  भारतीय
 को  आजादी  हो  कि  वह  काश्मीर  में  अपनी
 सम्पत्ति  बना  सके।  अगर हम  ऐसा
 करदें  तो  पूरी  दुनिया  भी  काश्मीर  हम  से  नहीं
 ले सकती  i  काश्मीर तो  आप  की  कुचाल  की
 नीति से  जा  रहा  है  क्योंकि आप  सोचते  कुछ
 हैं  और  करते  कुछ  हैं  ।  बोलते  किधर  हैं

 और  चलते किधर  हैं  ।  इससे काम  नहीं  चल
 सकता  है  ।  काश्मीर  के  बारे  में  बाबा  साहब
 डा०  अम्बेडकर ने  इस्तीफा  दिया  था  ।

 उन्होंने  पाकिस्तान  के  बारे  में  भी  सन्  1935

 मेंएक  किताब  लिखी  थी  उस  में  लिखा  या:
 965  (Ai)  LSD.—8.,
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 “Pakistan  or  Partition  of  India”.

 इस  के  बारे  में  कहा  गया  कि  उस  वक्त  कि  यह
 पागल  आदमी  की  सूझ  है  ।  उन्होंने  सन्
 1935  में  यह  लिखा  था  जिस  के  बारे  में  कहा

 गया  था  कि  पागल  की  सूझ  है  लेकिन  मैं  नक्शा
 निकाल  कर  दिखला  सकता  हूं  कि  पाकिस्तान
 का  वही  नक्शा  है  जो  उन्होंने  अपनी

 कविताओं  में  दिखाया  था  ।  काश्मीर  के  बारे
 में  उन्होंने  कहा  था  कि  काश्मीर  का

 हल  इस  तरह  से  होना  चाहिये  लेकिन

 उस  वक्त  आदरणीय  स्वर्गीय  प्रधान  मंत्री
 आ  जवाहरलाल  नेहरू  ने  उस  को  मजाक  में
 टाल  दिया  था  ।  आज  पूरा  विश्व  हमारे
 खिलाफ है  i  रूस  का  इरादा औ  हमारे
 लिये  अच्छा  नजर  नहीं  आता  है  ।  जब  तक
 हम  स्वयं  मजबूत  नहीं  है,  जब  तक  हम  एक
 नहीं हैं,  काश्मीर को  अपनी  शक्ति के  सा थ
 अपने  पास  रक्खें,  तब  तक  हम  काश्मीर  की
 रक्षा  नहीं  कर  सकते  ।

 अन्त  में  जो  नो  कांन्फिर्डेस मोशन  श्री
 मसानी  साहब  ने  रक्खा  है  मैं  उस  का  समर्थन
 करता  हूं  ।  साथ  ही  साथ  यह  भी  कहना  चाहता
 हूं  कि  जहां  तक  दुश्मन  से  लड़ने  की  बात  है,
 हमारी  जान  भी  देश  के  लिये  हाजिर  है,  लेकिन
 जहां तक  कांग्रेस  सरकार  से  लड़ने  की  बात  है
 हम  उस  वक्त  तक  लड़ते  रहेंगे  तब  तक  देश
 के  बच्चे  बच्चे  को  रोटी,  कपड़ा  और  मकान
 नहीं मिल  जाता  1

 उपाध्यक्ष  महोदय :  थी  तुलना  दास
 जाधव |

 आओ  बिशनचसखर  सेड  (एटा)  उप
 ध्यक्ष  महाजन,  मैं  ने  परतों  भो  नितेंदर  किया
 ओर  कन  भी  निवेदक  किया

 Mr.  Deputy-Speaker:  I  am  going
 party-wise.

 Shri  Bishanchander  Seth:  All  right

 श  तुल शो दास  जव  (नांदेड)  :
 उपाध्यक्ष  महोदय,  हाउस  के  सामने  यह  जो
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 [श्री  तुलसीदास  जाधव]
 अविश्वास का  प्रस्ताव  है  इस  पर  तो  बहुत  सी  का  जीवन  का  स्तर  जितना  ऊंचा  उठना  चाहिए
 बहस  हुई,  जैसा  कि  कई  अन्य  वक्ताओं  ने  भी  उतना ऊंचा रूस  में  उठा  और  न  चाईना  में
 कहा,  मेरी  भो  यही  राय  है  कि  जब  देश  की  उठा |
 ऐसो  नाजुक  हालत  है,  उस  वक्त  विरोधी

 पार्थियों  ने  यह  अस्तिव  लाकर  ठोक  नहीं  किया  ।
 हो  सकता  है  कि  जो  सरकार  चलाने  वालो  पार्टी  हम  हिन्दुस्तान  के

 लोग  एक
 नया  योग

 यह  अस्तिव  लाना  चाहिए,  इस  पर  विरोधी
 और  लोकतंत्र  के  रास्ते  से  करना  चाहते  हैं

 पार्थियों  को  विचार  करना  चाहिए  था  ।

 15.31  brs.

 (Dr.  Sarosmm1  Manrsur  in  the  Chair]

 इस  प्रस्ताव पर  बहस  के  दौरान  विरोधी

 पार्थियों  ने  कई  विचार  सदन  के  सामने  रखे  हैं।
 गये 17  या  18सालों में  जो  कुछ  करना  चाहिए
 था  वह  नहों  हो  सका  ऐसा  विरोधी  पार्टी  वाले
 कहते  हैं  और  कांवरे  a  वाले  भी  कुछ  अपने  दिल  में
 यह  कहते  हैं  और  कुछ  बाहर  भी  कहते  हैं  ।  लेकिन
 डस  का  एक  कारण  है  ।  यह  देश  पूरानी
 सर जाम शाही पद्धति  में  से  बाहर  निकल  रहा  है
 और  उससे  निकलने के  बाद  सही  रास्ते  पर
 चलने में  देरी  तो  होती  ही  है  1

 दूसरी  बात  यह  है  कि  रूसऔर  चीन  या

 दूसरे  देश  जहां  डिक्टेट री है और  जहां  लोक-
 जाही  का  प्रयोग  नहीं  हो  रहा  है,  ऐ  से  देशों  में
 आज  मुसाफ़तें  पैदा  हो  गयी  हैं  ।  हमने  कुछ
 दिन  पहले  पढ़ा था  कि  रूस  में  भी  अनाज
 की  कमी  हो  गयो  और  उसने  अमरीका  से  गल्ला
 मंगाया  ।

 आज  दुनिया  में  नए  नए  अभोग  चन  रहे
 हैं  जिससे  किलोगों  का  जीवन  स्तर ऊंचा  उठे।
 शुक  तो  कै गोट लिस्ट  सिस्टम  अमरीका  में  चलता
 है  ,  वहां  लोगों  का  जोवन  स्तर  ऊंचा  हुआ  है।
 वहां  पर  एक्सप्लाईटेशन  भी  है।  कुछ  लोग
 उसको  दूर  करना  चाहते  हैं  ।  इसलिए  रूस

 और  दसरे  देशों  ने  प्रयोग  किया।  लेकिन  लोगों

 इसमें  देरी  तो  होगी,  लेकिन  देरी  होने  के  साथ
 साथएकनयाअनुभवहोताहै  |  हमकोअम-

 रिकी  या  दूसरे  देशो ंकी  बराबरी नहीं  करनी
 चाहिए  ।  देखा  जाए  तो  आज  हम  तेजी  के
 साथ  हमने  जो  कांस्टीट्यूशनल  पास  किया  है
 उसके  अनुसार चल  रहे  हैं।  जो  हमारे  राज्य
 कर्त्ता है ंउनसे भूल  हो  सकती  है लेकिन  उस  भूल
 के  दूसरे लोग  भी  जिम्मेदार  होते  हैं  और  यह
 मानी  हुई  बात  है  कि  अन्तर्योग  भी
 उस  भूल  के  लिए  जिम्मेदार हैं  -  तो  इस
 देश  का  विधान  ऐसा है  कि  हम  बहुत तेजी
 से  नहीं  चल  सकते  हैं।  हमको  अपनी

 उन्नति  की  ओर  तेजी  से  चलना  चाहिए  t
 इसमें  चाहे  विरोधी  दल  हों  या  कोई  और  हो,
 किसी  के  दो  मत  नहीं  हो  सकते  ।

 जहां  तक  काश्मीर  का  प्रश्न  है,  चाहे
 वह  विरोधी  पार्टी  के  लोग हों  या  कोई  और  हों,
 उनको यह  नजर  आ  गया  है  कि  जव  डेमोकिसी

 में  कोई  चीज  को  लोग  बार  बार  कहते  हैं
 तब  सत्ता  चलाने  वाली  पार्टी  को  वह  करनी
 पड़ती  है।  डि मार्क सी में  यह  बात  है  कि  चाहे
 राज  चलाने  वाले  के  दिल  में  कोई  भी  बात हो
 और  वह  अच्छी  वात  हो  और  वह  उसको  तेजी
 से  चलाना  चाहता  हो,  लेकिन  अगर  लोगों  को
 वह  नहीं  जंचती  तो  उसको  नहीं  किया  जा
 सकता  ।  इसलिए  राज  चलाने  वाले  को  देखना
 पड़ता  है  कि  जिस  चीज  को  वह  तेजी  से  चलाना
 चाहता  है  उसमें  लोगों  की  राय  उसके  साथ

 हैया  नहीं  है।  इसी  दृष्टि  से सरकार को  चीन
 के  बारे  में  या  पाकिस्तान  के  बारे  में  अपनी  नीति
 बनानी  होती  है  ।
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 चीन  ने  हमारे  ऊपर  हमला  किया,  उस

 समय  हम  उसके  लिये  तैयार  नहीं  ये  और  हमारी
 गलती  हो  गयी  -  इसीतरह से  अब  पाकिस्तान
 के  इनफिलट्रेटर हमारे  देश  में  आ  रहे  हैं  ।
 तो इसको देख  कर  हाउस  में  और  देश  में  यह
 विचार  होता  है  कि  सरकार  को  इस बारे में

 सावधान  रहना  चाहिए  ।  इतना  ही  नहीं  बल्कि
 जहां  से  हम  पर  पाकिस्तान  हमला  करता  है
 स  ठिकाने  तक  हम  चले  जांए  ऐसा  विचार
 21

 तो  जहां तक  काश्मीर का  प्रश्न  है,  जैसी

 दूसरे  लोगों  की  राय है,  भेरी  भी  यह  राय  है
 कि  हमको  यह  नहीं  सोचना  चाहिए  कि
 अमरीका  और  इंग्लैंड  हमारी  इस  हमले  से
 रक्षा  करेंगे।  जिस  पर  हमला  होता  है  उसका
 फर्ज  है  कि  वह  हमले  का  विरोध  करे
 और  विरोधी  को  पीछ  हटाए  ।  हो  सकता है
 कि  अगर  भारत  पाकिस्तान के  लोगों  को  हटाए
 तो  दूनिया  के  दूसरे  राष्ट्र  अमरीका,  इग्लैंड
 और  यू०  एन०  ओ०  आदि  अगर  पावर  का
 अमतोली करमे  के  लिए  अगर  हस्तक्षेप  करने
 के  लिए  आगे  आवें  तो  भारत  पर  इमला  न
 हो इस बात के बारे कें  बारे  में  अनको  गांरटी  देनी
 चाहिए  ।  यह  मुझे  काश्मीर  के  बारे  में
 कहना है  |

 ‘35.36  hrs.
 [Mr.  SPEAKER  in  the  Chair.)

 दूसरी  बात  मूल  कच्छ  के  बारे  में  कहनी
 है  ।  पाकिस्तान  ने  इस  देश  पर  हमला  किया
 या  ।  इसबारे  में  कदम  उठाने  के  पहले  सरन
 कार  को  सभी  से  राय  लेनी  पड़ी  क्योंकि  यहां
 डि मार्क सी  है  ।  डेमॉक्रैसी  का  तत्व  यही  है
 किक ोई भी  काम  सभी  के  विचार  से  करना
 होता  है  ।  इसी  पुष्टि  से  कच्छ  के  बारे  में
 सरकार  ने  दुनिया  के  साथ  विचार  करके
 कदम  उठाया,  और  उसमें  हिदुस्तान  ने  कुछ
 अवांया  नहीं,  उसमें  कोई  हार  नहीं  हुई  1

 अब  रहा  सवाल  प्लान  के  बारे  में  ।
 जो  यह  सही  है  कि  प्लान  को  कार्यान्वित  करने
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 में  कुछ  गलतियां हो  सकती  हैं।  हो  सजता है
 कि  ऐसा  कुछ  हुआ  हो  ।  अनाज के  बारे  में
 देश  में  बड़ी  बुरी  हालत  है  यह  बात  सही  है।
 लेविन  इसमें  केवल  इसी  प्रकार का  दल  है
 यह  मैं  नहीं  मानता  ।  देश  की  हालत यह  है
 कि  यहां  आबादी  तेजी  से  बड़  रही है।  हमारे

 रहन  सहन  का  स्तर  भी  बढ़े  रहा  है  और  हम
 आगे  बढ़ते  जाते  हैं,  लेकिन  जो  देश  का  उत्पादन

 है  वह  उतनी  तेजी  से  नहीं  बढ़ता  है  I  हो
 सकता  है  कि  इसमें  सरकार  का  खास  करके
 दोष हो  ।  लेकिन  मेरे  विचार  में  इसमें  सबका
 हिस्सा  है  -  सरकार  किसान  को  उत्पादन
 बढ़ाने  में  मदद  कर  रही  है।  हो  सकता  है  कि
 उसको  जितनी  सहायता  चाहिए  उतनी  न  मिल
 पाती हो  ।  लेकिन  इस  काम  में  सब  लोगों  को
 कोशिश  करनी  चाहिए  कि  देश  का  उत्पादन  बढ़ें।
 देश  के  लगों  के  जीवन  के  स्तर  को  बढ़ाना  चाहिए
 इसमें  तो  कोई  दो  मत  नहीं  हो  सकते  ।  मंत्रा-

 लय  ने  जो  विवरण  दिया  है  इस  फूड  मिनिस्टरी
 में  जो  लोग  हैं  उनको  मैं  एक  विनती  करना
 चाहता हूं  ।  यहां  अन्न  उत्पादन  में  कमी  होने
 और  खाद्यान्न संकट  के  बारे  में  विरोधी  सदस्यों
 ने  सरकार  को  सख्त  आलोचना  की  है  वह  एक
 दम  असत्य  नही ंहै  क्योंकि  इससे  तो  कोई
 इन्कार कर  नहीं  सकता  है  कि  देश  में

 अन्न  की  कमी  है  और  अभी  हमें  उसका  प्रबन्ध
 करना  वाकी  रहता है. है  ।  लेकिन ऐसा  तो  नहीं
 समझना  चाहिए  कि  अनाज  कोई  जानबूझ-
 कर  कम  पैदा  किया  गया  हैं  ।  आज  खाद्यान्न

 की  कमी  हर  जगह  अनुभव  की  जा  रही  है
 और  यह  उसी  तरह  है  जैसे  कि  जब  फलू  आता
 है  तो  उसकी  लपेट  में  दौ  सौ  पौंड  तक  का
 तगड़ा  आदमी  भी  आकर  बीमार पड़  जाता
 है  लेकिन  इसके  मानी  यह  तो  नहीं  हो  जाते
 हैं  कि  बह  तगड़ा  आदमी  बीमार  होना  चाहता
 था  इसलिए  बह  बीमार  पड़ा  c  फलू की  हवा
 चलने  पर  जिस  तरह  से  आम  तौर  पर  लोग
 बीमार  पड़  जाया  करते  हैं  वही  हालत  आज
 खाद्यान्न  के  सम्बन्ध  में  हो  रही है  -  आज
 अनाज  की  कमी  एशिया  के  दूसरे  देशों  को  भी
 होरही  है।  जरूरत  अज  इस  बात  की  है  कि
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 [श्री  तुलसीदास  जाधव]

 जनता  और  सरकार  और  सभी  विरोधी  पक्ष
 वाले  आपस  में  बैठकर  गम्भीरतापूर्वक  खाद्यान्न
 के  मामले  पर  विचार  करके  खाद्य  उत्पादन
 बढ़ाने  का  उपाय  करे  ।

 मैं  इस  अवसर  पर  थोड़े  से  सुझाव  सरकार
 को  देना  चाहता हूं।  महाराष्ट्र के  बारे  में
 मैं ने  देखा  है  कि  महाराष्ट्र में  या  बिहार  में
 अनाज  की  बड़ी  तंगी  है  और  उसको  लेकर  जनता
 में  एक  गड़बड़ी  और  असन्तोष  भी  पैदा  होता
 है  और  वहां  इसको  लेकर  गोलाबारी  भी  हुई
 है  ।  आगे  ऐसी  नौबत  देश  में  न  आने  पावे

 इसके  लिए  सरकार  को  काश्तकारों  को  समय  पर
 हर  अकार  की  सहायता देनी  चाहिए  ।  बजाय

 इसके  कि  काश्तकार  अपनी  कठिनाईयां  लेकर
 हमारे  पास  आयें  हम  खुद  उनकी  तरफ  चले
 जायें  और  उनको  कहें  कि  जो  कोई  आपको

 सहूलियत  चाहिए,  मदद  चाहिए,  जो  कोई  कर्जा
 चाहिए  वह  हम  आपको  देते  हैं  और  समय  पर
 आप  उनको  वह  सब  सहायता  प्रदान  करे  ताकि
 वे  अधिक  अन्न  का  उत्पादन  कर  सकें  ।

 आजकल  अनाज  के  मामले  में  कम  से
 कम  महाराष्ट्र  में  एक  मोनोपली  चलती
 है  जिसमें  सरकार  ही  खरीद  करती  है  और
 सरकार ही  बेचती  है  ।  उससे  कई  कठिनाईयां

 भी  उत्पन्न हुई  हैं  ।  वहां  शहरों  और  देहातों
 में  जो  अनाज  बांटा  जाता  है  उसमें  बहुत  फर्क
 है  ।  जैसे  मेरे  पहने  कुछ  भाईयों  ने  कहा

 16  किलो  बम्बई  शहर  में  मिलता  है  और  देहात
 में  तीन  किलो और  कभी  कभी  तो  आधा  किलो
 ही  महीने  के  लिए  मिलता  है  ।  मेरी  प्रार्थना
 है  कि  देहातों  के  साथ  इस  बारे  में  जो  अन्याय
 किया  जा  रहा  है  वह  बन्द  होना  चाहिए  और

 उन्हें  भी  शहरों  के  समान  अनाज  मिलना  चाहिए
 क्योंकि  यह  जो  प्रोड्यूसर्स  हैं  जो  कि  अनाज  पैदा
 करने  वाले  लोग  हैं  उनके  लिए  यह  जरूरी  है
 कि  बेट  भर  अन्न  दिया  जाये  ताकि  वे  मन  लगा
 कर  काम  कर  सकें  ।
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 दूसरी  बात  यह  है  कि  वहां  बाजार  अनाज
 का  खुला  नहीं  रहता  है  जबकि  दसरे  प्रान्तों  में
 बाजार खुला  होता है  |  इसलिए वहां  सरकार
 जब  खरीद  करती  है  तो  बाजार  में

 अनाज  बेचने  के  लिये  परवानगी नहीं देती है नहीं  देती  है
 इस  तरह  से  रोक  लगाने  का  परिणाम  यह  हो
 रहा  हैकि  अनाज  बचा  कर  घर  में  रखने  से  उसका
 आव  100  रुपए  क्विंटल  होता  है  लेकिन  अगर
 बाजार  खुला  रखा  जाय  और  अनाज  को  बेचने
 दिया  जाय  तो  उसमें  आपस  में  कम्पीटीशन  होगा
 और  उससे  भाव  कम  होगा  ।

 यह  जोनल  सिस्टम  से  बड़ी  तकलीफ
 होती  है  और  इसी  का  परिणाम  हम  यह  देख
 रहे  हैं  कि  हमारी  सरहदों  के  उस  पार  35
 और  40  रुपए  भाव  है  जबकि  महाराष्ट्र  में
 वही  अनाज का  भाव  100  पए  और  125
 रुपए  क्विंटल  होता  है  |  इस  तरह  की  भावों
 भें  भारी  असमानता  उचित  नहीं  है  और  मेरा

 यह  सुआव  है  कि  यह  जोनल  सिस्टम  समाप्त
 कर  देना  चाहिए  ।

 देश  में  कितना  खाद्यान्न  पैदा  होता  है  इसके
 कुछ  आंकड़ें  मंत्रालय  की  ओर  से  दिये  गये  हैं  :

 सन्  61-62 में  82.7  मिलियन  टन  अनाज
 पैदा  हुआ,  62-63  में  78.42  मिलियन
 टन  अनाज  पैदा  हुआ,  63-64  में  80.2
 मिलियन टन  और  64-657  88.4  मिलि-
 यन  टन  अनाज  उदा  हुआ  ।  मेरी  समझ  में
 यह  आंकड़े  कुछ  ठीक  नहीं  है  क्योंकि उसके
 मुताबिक  कम  से  कम  12  प्रेस  लोगों  को  मिलना
 चाहिए  लेकिन  वह  मिलता  नही ंहै  ।  इससे

 जाहिर  होता  है  कि  इन  आंकड़ों  में  कोई  गलती
 है  1  आंकड़े  ठीक  निकालिये  और  जितनी

 कमी  खाद्यान्न  की  हमारे  देश  को  है  वह  बाहर
 से  और  स्वयं  अपने  देश  में  ज्यादा अन्न  पैदा
 करके  पूरी  करने  क॑  कौशिश  करनी  चाहिए  ।

 बस  इतना ही  मुझे  कहना था  ।
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 Dr.  U.  Misra  (Jamshedpur):  I  am
 Tising  to  support  this  motion  of  no-
 ‘confidence  because  this  Government
 has  lost  all  mora]  right  to  rule  though
 constitutionally  ang  legally  they  may
 continue  for  a  long  time,  Many  Mem-
 bers  from  this  side  spoke  that  a  gov-
 ernment  which  could  not  give  even
 one  meal  to  millions  of  people  and  a
 government  which  ignored  and  by-
 passed  the  Constitution  by  continuing
 the  DIR  eternally  in  order  to  keep  the
 oppocition  inside  the  jails  and  con-
 veniently  misrule,  such  a  government
 has  no  right  to  exist.  Every  section
 of  the  people  in  this  country  is  dis-
 satisfied.  Go  anywhere;  no  section  of
 the  people  is  satisfied,  be  it  the  small
 trader,  businessman  or  even  a  small
 industrialist,  Even  engineers  and
 doctors  also  are  not  satisfied,  In  the
 Central  Government  as  well  85  in
 Bihar,  there  was  a  mass  resignation
 of  doctors  and  teachers  who  are  the
 most  innocent  Section  of  our  Society
 They  come  like  workers  and  labourers
 to  demonstrate  in  front  of  Parliament.
 Why  does  this  happen?  Because  liv-
 ing  has  become  impossible.  The  mini-
 mum  wage  of  an  agricultural  landless
 labourer  is  fixed  at  1.12.0  whereas
 in  my  constituency  one  Keg,  of  rice
 is  not  available  for  that  price.  Life
 has  become  impossible  and  even  per-
 ons  getting  Rs.  1000  ang  above  are
 कण  satisfied,  because  they  coulg  not
 a’so  mak2  both  ends  meet  if  more
 than  oMg  member  of  the  family  is  not
 earning,  The  price  of  every  com-
 modity  has  gone  up  and  there  is  no
 hope  that  prices  can  be  controlled.
 ‘Government  has  failed  to  contro]  the
 Prices  and  hold  the  price  line  in  spite
 of  their  repeated  promises.  Today
 why  has  this  happened?  Because  to-
 day  there  is  a  race  going  on,  Those
 who  have  got  the  money  concentration
 during  these  17  years  of  rule  or  mis-
 rule,  they  could  not  concentrate  and
 consolidate  their  money  concentration
 un'ess  they  have  political  power.  So,
 there  is  a  race  to  purchase  individual
 Congress  ruling  party  members  or
 @roups  in  order  that  political  power
 ‘Can  be  retained  with  them.  The  pos-
 ‘sibility  of  money  concentration  will
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 be  there,  Those  who  are  in  political
 power  are  getting  panicky  and  as  soon
 33  one  becomes  Chief  Minister  or  से
 group  comes  to  power  there  is  the
 race  for  becoming  rich  overnight  so
 that  they  can  also  retain  power.  In
 this  race  the  new  class  is  born,  a  class
 of  contractors,  class  of  touts  and  8
 class  of  Congressmen  also,  A  new
 class  is  born,  Over  and  above  that,
 under  them  another  class  belonging
 to  that  group  is  the  class  of  anti-social
 elements,  unproductive  even  ij  the
 village  labour.  I  can  give  an  instance.
 I  first  went  as  a  doctor  to  a  town  with
 Rs,  75  as  my  salary,  I  was  in  Tata’s
 service,  Then  I  came  to  draw  Rs.  375
 after  two  years  of  service  to  the
 people’  But  I  know  a  man  who  was
 working  with  me  as  my  personal  ser-
 vant  in  my  house.  After  Indepen-
 dence,  he  went  into  trade,  the  trade
 of  illicit  liquor,  and  he  is  now  a  man
 earning  a  crore.  and  he  has  got  a  grip
 even  over  the  administration.  This
 class  has  got  a  social  grip.

 आओ  हुक्म  चन्द  कछवाय:  नाम  क्या
 ह

 Dr.  U.  Misra:  Ido  not  want  to
 mention  the  name  because  he  ic  not
 here  to  defend  himself.

 Mr,  Speaker:
 otherwise,  Shri
 follow  him  up!

 Dr,  ए.  Misra:  That  class  has  got
 the  grip,  ang  the  ignorant,  simple
 people  of  society  are  in  the  octopus
 grip  of  that  class,  So,  any  healthy
 thinking  is  not  possible  in  our  society
 There  is  a  general  frustration  in  the
 whole  structure  of  society  now.  Re-
 cently,  an  eminent  Congress  leader
 ang  many  other  Congress  leaders  told
 me  that  Rs,  5  lakhs  to  Rs.  7  lakhs  were
 spent  in  the  by-election  in  Orissa.
 Wherefrom  diq  this  money  come,  and
 where  did  it  go?

 Do  not  tell  the  name;
 Kachhavaiya  wili

 An  hon.  Member:  It  was  Jost.

 Dr.  U.  Misra:
 or  gained.
 that,

 They  may  have  lost
 I  am  not  concerned  about

 But  the  question  is,  wherefrom
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 [Dr.  ए.  Misra]
 did  this  money  come  ang  where  did  it
 go.  This  money  came  obviously  from
 the  people  who  are  given  to  hoarding
 ang  playing  with  the  people’s  food,  I
 was  at  Cuttack  at  that  time,  and  I
 saw  what  was  happening,  After  Rs.
 60,000  to  70,000  was  collected  from  the
 wholesale  traders,  ~he  price  of  every
 commodity  went  up  by  one  anna  or
 two  annas,  and  nobody  coulg  prevent
 that.  This  race  has  createq  corruption
 ang  has  created  frustration  in  society
 and  no  amount  of  sadachar  or  Nanda-
 ji's  efforts  can  correct  it.

 There  is  so  much  of  frustration  in
 our  society.  I  will  give  you  one  exam.
 ple.  There  was  an  engineer  who  was
 drawing  over  a  thousand  rupees,  and
 he  has  an  educated  wife,  highly  edu-
 cated—M.A.,  Ph.D  They  were  talking
 satirically  rather.  But  even  then,  this
 reflects  the  talk  of  the  intellectuals
 of  our  country.  The  wife  wanted  the
 son  to  be  sent  to  Aurobindo  ashram  for
 education.  The  husbang  said,  “no-
 thing  doing;  I  will  put  him  as  an  ap-
 prentice,  so  and  so,  an  il-
 licit  wine  dealer,  so  that  at  the  age
 of  25  he  will  become  the  Chief  Minis-
 ter  and  at  the  age  of  35  he  will  be-
 come  the  Prime  Minister.  This  is
 the  way  of  thinking  even  in  intellec-
 tual  society,

 I  met  one  engineering  student  in
 Madras  while  I  was  coming  here  by
 train.  He  i3  a  first-class  3.3८
 He  told  me  that  his  father  sent
 him  for  engineering  course.  “I  did
 not  want  to  join  the  course,
 but  1  wanted  to  become  a  Min-
 ister.”  उ  asked  him  why.  He
 replied,  “Why  not?  A  man  under  the
 tree  and  even  earning  Rs,  50,  a  third-
 class  man,  has  now  minted  money  and
 has  become  a  Minister  now.  I  am  a
 first-class  B.Sc.  Why  can’t  I”.  This
 is  the  way  of  thought  of  the  intellec-
 tuals  that  ig  going  on  in  our  country.
 I  do  not  know  what  will  be  the  fate
 of  this  nation  whatever  party  we  many
 belong  to.

 Mr.  Speaker:
 time  is  up.

 The  hon,  Member's
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 Dr.  U,  Misra:  I  will  take  just  two
 minutes  more,  Sir,  1  cannot  speak  cut
 all  that  1  wanteg  to  speak,  So,  what
 has  happeneg  now?  You  see,  in
 everything,  the  communists,  or  the
 leftists.  But  what  happened  in  Bihar?
 In  Monghyr  and  Saharsa  and  other
 districts,  the  jet  crop  wag  no;  there.
 Thousands  of  people  went  in  search  of
 food,  and  for  three  or  four  months.
 this  situation  continued  but  nothing
 wa;  done.

 An  hon,  Member:  It  is  wrong.

 Dr.  U.  Misra:  After  that,  we  wrote-
 to  the  Food  Minister  also  to  build  up.
 a  food  reserve  in  North  Bihar  where-
 communication  is  impossible,  but  no-
 thing  was  done.  The  students,  imme-
 diately  after  the  schools  reopened,
 struck  work,  and  they  went  to  see
 the  Chief  Minister.  The  Heavens.
 would  not  have  fallen  if  the  Chief
 Minister  had  spoken  a  few  kind.
 words  to  the  students,  But  no;
 he  refused  to  meet  them,  and
 then  there  was  all  this  spontane-
 ous  anarchy,  (Interrupticn).  Se,
 the  situation  was  in  nobody's
 hands.  The  Chief  Minister  himself
 admitted  that  rice  was  sold  at  Rs,  55
 per  maund  in  Patna  and  at  Rs.  80  in
 Purnea,  They  could  not  solve  the.
 problem,  while  this  was  the  state  of
 affairs.  All  the  trade  union  officers
 are  in  jail,  and  all  the  leaders  of  the-
 Opposition,  even  MLAs  have  been  put
 into  jai]  under  the  DIR.  Dr.  Lohia  went
 there  and  he  was  put  in  jail.  Every-
 body  now  is  put  in  jail—it  is  all  safe
 running  for  them—and  whatever  will
 happen  is  nobody's  responsibility!

 Mr,  Speaker:  The  hon.  Member's
 time  is  up.

 Dr,  ए.  Misra:  I  will  finish  now.
 Though  I  cannot  go  to  the  extent  of
 saying  that  the  DIR  is  a  paper  tiger—
 it  is  Shri  Masani’s  wishful  thinking
 that  this  is  a  paper  tiger—I  feel—and’
 Shri  Masani  may  not  be  feeling  the
 teeth  of  the  paper  tiger.  This  much
 I  know.  Like  Bhasmasura,  the  rulinz
 Congress  party  has  taken  advantage  of
 the  simplicity  and  innocence  of  the
 people  for  doing  all  this.  Shivjj  gave
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 the  power  to  Bhasmasura  to  destroy
 evil,  but  then  Bhasmasura  tried  to  de-
 stroy  Shivji  himself  with  that  power.
 Similarly,  the  time  will  come  when
 the  people  will  rise  and  this  janata,
 which  ig  the  incarnation  of  God  him-
 self,  will  rise,  and  what  is  said  in
 that  famous  stanza  of  the  Gita  “Sam-
 bhavami  Uge  Uge”  will  happen.  That
 much  I  can  hope  for.

 Shri  Krishna  Menon  (Bombay  City
 North):  Mr.  Speaker,  Sir,  for  the  last
 two  days  aNd  more  now,  this  House
 bras  been  debating  every  aspect  of
 Government  policy  and  administration
 and  it  is  well  that  it  should  be  so;
 having  regard  to  the  extraordinary
 circumstances,  both  internal  and  exter-
 nal,  it  should  engage  the  concern  of
 this  House.  But  it  is  a  matter  of  deep
 regret—I  shall  come  to  it  later—that
 this  debate  should  take  place  in  tne
 context  of  a  motion  of  no-confidence
 in  the  Government,  because  when  the
 country  is  faced  with  an  external
 enemy,  not  in  the  normal  context
 with  which  we  have  lived  all  these
 years  but  faced  with  an  invasion,  there
 is  no  room  for  the  expression  of
 no-confidence  in  the  Government  at
 this  stage.  It  is  significant,  and  I
 think  I  should  say  this  in  fairness
 that  the  Mover  of  this  motion  him-
 self  has  expressed  his  regret  in  hav-
 ing  taken  this  course  of  action.  I  wish
 his  conviction  had  taken  precedence
 over  his  party  political  judgment.  The
 debate  has  covered  all  fields  and  it  is
 not  my  intention—I  have  neither  the
 time  nor  the  capacity  for  it—to  go  over
 all  those  fie'ds.  But  broadly  speaking,
 the  attack  of  the  mover  has  been  in
 relation  to  the  relations  of  our  country
 to  the  rest  of  the  world  in  all  its  im-
 Plications  and  the  other  jn  regarg  to
 our  economic  and  social  development.
 That  i:  to  say,  the  attack  has  been  one,
 on  what  is  broadly  called  our  foreign
 Policy  and  the  other  on  planning  I
 will  dea]  with  the  second  of  these  first.
 16  hrs.

 It  can  not  be  said  that  the  speeches
 from  the  combined  but  hetergenous
 opposition  can  give  us  any  clue  es  to
 what  is  the  remedy,  because  while
 they  all  agree  on  this  one-line  reso-
 lution,  the  umbrella  that  covers  all
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 sins  of  Government  they  all  seein  to
 differ  on  the  remedy.  But  it  is  signi-
 ficant  that  the  parties  that  represent
 the  wealth,  the  privilege,  and  private
 enterprise  are  for  economic  anarchy
 and  are  opposed  to  planning.  In  this
 country,  which  mistakenly  is  called  a
 poor  country,  but  is  in  reality  a  coun-
 try  of  poor  people,  there  is  no  alter-
 native  to  our  survival  as  a  civilised
 nation,  except  a  planned  «economy.
 The  main  objection  to  planning  is
 that  our  planning  has  gone  wrenég.
 The  argument  is  like  this:  You  have  2
 head;  therefore  you  are  likely  to  hav:
 a  headache,  therefore,  you  cut  off
 your  head!

 The  gravamen  of  the  charge  is
 that  the  coming  plan  is  too  big.  1
 wonder  what  the  main  jeader  of  the
 opposition  would  think  if  the  entire
 development  were  handeq  over  to
 private  enterprise,  whether  then  he
 would  say  it  is  too  big  or  not.  It  is
 only  the  greater  degree  of  control  by
 the  community  that  is  objected  to.
 If  this  debate  were  not  in  this  con-
 text,  some  of  us  would  have  to  say
 the  reverse  of  it,  that  the  degree  of
 community  control  is  not  as  much  as  it
 should  be  nor  the  pace  and  size  of
 development  such  as  it  should  be.  I
 make  no  reservation  in  saying  that  in
 voting  against  this  motion,  one  would
 be  performing  a  national  duty,  be-
 cause  while  it  may  be  partly  true  that
 our  parliamentary  methods  are  fami-
 liar  in  other  parts  of  the  world,  those
 who  do  not  wish  us  well  would  point
 a  finger  and  scorn  at  us  saying.
 even  when  this  country  is  invaded
 we  cannot  get  together!  Therefore,
 it  is  as  well  to  say  that  we  have
 come  now  to  the  stage  in  the  history
 of  this  House  where  this  no-confi-
 dence  motion  is  like  a  cut  motion;
 that  is  to  say,  you  ask  to  cut  a  rupee
 in  a  Grant  in  order  that  the  govern-
 ment  to  spend  and  spend  more.  This
 no-confidence  motion  is  not  intended
 to  remove  the  government,  because
 the  opposition  know  very  well  that
 they  cannot  remove  this  government
 this  year  or  in  years  to  come,  because
 the  people  want  a  planned  economy.
 a  policy  of  peace  in  the  world  and
 also  to  keep  our  frontiers  secure.
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 [Shri  Krishna  Menon]
 The  main  problem  that  disturbs  all

 our  minds  is  the  invasion  of  India.
 Very  nearly  18  years  ago,  Pakistan
 invaded  India  ang  then,  as  now,  we
 called  it  by  other  names—infiltration.
 intrusion,  raiders  and  so  on.  Then,
 as  now,  large  number  of  people  had
 come  across  from  our  neighbouring
 country,  infringing  not  only  our  sove-
 reignty,  but  taking  the  first  step  to-
 wards  what  they  hope  will  be  the
 reconquest  of  India,  and  their  the
 dreams  of  the  former  empire  which
 they  think  was  theirs.  After  18  years,
 we  should  accept  this  fact  that  this
 is  not  just  a  frontier  raid,  not  a  pene-
 tration  here  or  there.  Whenever
 there  is  either  a  peace-talk  or  dialogue
 or  conference  or  intervention  by
 honest  brokers,  who  are  not  always
 honest,  it  is  only  a  chapter  in  this
 long  history  of  the  attempt  to  take
 us  out  and  it  so  appears  to  me—I
 may  be  wrong—that  even  the  parti-
 tion  agreement,  as  Mr.  Jinnah  said,
 “I  wil)  go  and  sit  on  a  desolate  is-
 land  rather  than  be  in  India”,  that
 was  not  a  desire  to  go  away  from  us.
 but  only  to  take  the  first  step  in  order
 to  absorb  the  whole  of  this  territory.

 I  think  jt  is  important  at  the  pre-
 sent  time,  though  some  people  may
 think  it  is  past  history,  to  throw  our
 minds  back  to  the  position  in  1947
 in  regard  to  Kashmir.  From  1947  till
 now,  though  there  have  been  threats
 time  after  time,  there  have  been  no
 invasions  on  this  scale.  But  the  argu-
 ments,  the  conditions,  are  just  the
 same  today  as  in  1947  At  that  time,
 when  our  representative  in  the  U.N.O.
 under  instructions  from  our  Prime
 Minister,  pointed  out  that  Pakistan
 has  invaded  India  and  told  the  Secu-
 rity  Council  on  the  15th  January
 about  this,  this  is  what  Government
 of  Pakistan  inormed  the  Security
 Council.  I  do  not  think  they  will
 even  change  the  words;  they  will
 probably  repeat  them:  Pakistan  said:

 “The  Pakistan  Government  em-
 phatically  deny  that  they  are
 giving  aid  and  assistance  to  the  so-
 calleqd  invaders  or  have  commit-
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 ted  any  act  of  aggression  against
 India.  On  the  contrary,  and
 solely  with  the  object  of  main-
 taining  friendly  relations  between
 the  two  dominions,  the  Govern-
 ment  of  Pakistan  continue  to  do
 all  in  their  power  to  discourage
 the  triba]  movement  by  all  means
 short  of  war.”

 This  was  what  was  said  at  that  time,
 but  thig  did  not  last  very  long.  A
 few  months  later,  the  Government  of
 Pakistan  informed  the  United
 Nations:

 “The  movement  of  tribesmen
 into  Kashmir  had  in  fact  to  be
 canaliseq  through  the  north-
 western  frontier.  Further,  tribes-
 men  obtained  petrol  from  local
 sources  in  Pakistan  and  made  use
 of  railways  and  motor  transport.”

 That  is  to  say,  under  severe  cross-
 examination  in  the  Security  Counc
 at  that  time,  they  admitted  that  they
 had  come  across  this  territory.

 Having  done  that  and  denied  the
 invasion,  Sir  Zafrulla  Khan  address-
 ing  the  Security  Counci)  said.  “this
 is  all  propaganda  by  India.  We  never
 invaded  them”.  Later,  Sir  Owen
 Dixon,  who  was  an  eminent  Austrahan
 jurist,  not  a  politician  in  any  case
 and  certainly  not  a  person  who  1
 given  to  exaggerated  statements,  in-
 vestigating  the  matter,  said  this:

 “I  wag  prepared  to  take  the
 view  that  when  the  frontier  of  the
 State  of  Jammu  and  Kashmir
 Was  crossed  on,  1  believe,  20th
 October—a  few  days  after  our  in-
 dependence—by  hostile  elements.
 it  was  contrary  to  international
 law  and  that  in  May,  1948,  1
 believe,  units  of  the  regular  Pakis-
 tani  forces  moved  into  the  terri-
 tory  of  the  State.  That  too  war
 inconsistent  with  international
 law."—a  very  restrained  wavy  of
 saying  that  it  has  been  invaded.”
 When  the  Wnited  Nations  Com-

 mission  for  India  and  Pakistan  came
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 here  and  elements  of  Pakistani  troops
 were  discovered  by  them  at  Poonch,
 when  Pakistan  wag  faced  with  this
 fact  in  the  Security  Council,  Sir
 Zafrulla  Khan  said,  “Yes;  we  have
 invaded  India.  There  are  three  batta-
 lions  of  Pakistan's  army  in  Poonch,
 because  if  we  did  not  invate  India,
 India  would  have  invaded  us.”  That
 is  the  law  of  the  snake.  The  snake
 strikes  a  man,  because  it  is  afraid  of
 being  struck  by  the  man.

 Since  then,  various  steps  have  been
 taken  and  I  need  not  have  to  apolo-
 gise  for  going  into  this,  because  the
 whole  of  our  relations  since  then
 have  depended  upon  what  is  called  the
 cease-fire  agreement.  It  ig  as  well  to
 recal]  now  that  this  cease-fire  agree-
 ment  was  not  concluded  by  a  country
 that  was  being  defeated  by  a  power-
 ful  army,  not  by  a  retreating  army.
 Under  instructions  of  the  then  Prime
 Minister.  the  Security  Council  was  in-
 formed  in  these  terms:

 “We  stopped  a  victorioug  army.
 We  could  have  settled  the  issue.
 We  were  stronger  at  that  time  and
 God  forbid,  if  our  country  were
 invaded  again,  we  should  still  ren-
 der  g  food  accoun;  of  ourselves.
 But  in  obedience  to  the  Charter
 we  restrained  the  action  of  our
 military  forces.  Instead  of  ob-
 taining  what  we  could  have  ob-
 tained  by  use  of  force,  we  conti-
 nue  to  negotiate,  having  accepted
 the  idea  of  negotiation:.”

 That  is  how  thig  cease-fire  agree-
 ment  came  into  existence.  1  the
 coming  months,  there  will  be  a  great
 deal  of  debate  as  to  whether  we  have
 violated  agreements  in  the  past  in  this
 connection.  J  very  much  regret  I
 hearg  from  the  other  side  that  we
 have  already  set  up  a  precedent  in
 breaking  agreements  we  have  made.  I
 Want  tO  say  with  such  knowledge  as
 I  have  that  we  have  not  either  in
 word  or  in  law  or  in  spirit  violated
 any  agreement  we  have  undertaken  to
 the  United  Nations.  We  never  at  any
 time  gave  an  undertaking  that  we
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 could  have  plebiscite  in  Kashmir
 without  conditions.

 This  is  the  position.  Our  army
 was  withdrawn  and  the  cease-fire  line
 was  drawn,  There  is  not  the  time  to
 go  into  it,  but  we  have  repeatedly
 stated  that  the  cease-fire  line  is  purely
 an  armistice  line.  What  is  the  evi-
 dence  of  1?  In  the  earlier  part  of  this
 debate,  Senator  Warren  Austen,  who
 represented  the  USA,  told  the  Security
 Counci]  that  when  the  British  with-
 drew  from  the  Indian  States  as  they
 were  then,  the  sovereignty  of  those
 States  lapsed  to  the  present  Dominion
 of  India.  Therefore,  the  sovereignty
 of  the  whole  of  Kashmir  rests  with
 India.  That  was  the  position  of  United
 States  in  1947-48—whatever  might
 have  happeneg  afterwards.

 So  the  cease-fire  line  was  drawn  in
 this  way  and  a  Commission  for
 supervision  was  set  up.  It  should  also
 be  saiq  that  in  all  these  arrangements
 while  the  Government  of  India  ac-
 quiesced  We  were  never  a  party.  We
 said  if  a  Commission  wants  to  come,
 this  is  a  hospitable  country  and  we
 would  not  say  no.  But  we  were  not
 a  party.  But,  anyway,  that  position
 having  been  reached  a  Commission
 for  supervision  on  this  line  was  creat-
 ed.  On  either  side  of  the  cease-fire
 line—of  the  national  line—it  is  some-
 where  about  500  yards  of  territory
 into  which  neither  of  our  countries
 are  supposed  to  send  in  any  armed
 troops.  Since  the  conclusion  of  the
 cease-fire  agreement  till  almost  today
 there  ha;  been  no  time  no  day,  no
 month,  no  year,  in  which,  in  that  so-
 called  demilitarised  belt,  Pakistan  has
 not  infiltrated  her  troops  and—unfor-
 tunately  the  Defence  Minister  may
 not  be  able  to  say  so—the  Commis-
 sion  of  Observers  has  always  con-
 doned  it  by  various  technicalities.
 That  is  to  say,  Pakistani  personnel
 came  armed  and  then  the  Observers
 are  told  these  are  not  Pakistani  sol-
 diers,  they  are  either  civilians  or  peo-
 Ple  inside  Indian  occupied  Kashmir
 who  are  discontented  with  their  Gov-
 ernment.  Therefore,  no  action  has
 steps  were  tried  at  that  time.  Pakistan
 been  taken  in  this  way.  So  various
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 [Shri  Krishna  Menon]
 steps  are  tried  at  that  time.  Pakistan
 has  never  carried  out  what  she  was
 expected  to  do.

 What  is  the  position?  Our  purpose
 at  this  time,  after  having  been  invad-
 ed  in  this  way,  is  to  reiterate  our
 position  without  any  reservation  what-
 soever.  In  all  these  18  years  of  con-
 troversy  we  have  at  no  time  sur-
 rendered  the  position  of  our  sovereig-
 Nty  over  the  entire  territory  which
 was  under  the  suzerainty  of  the  Maha-
 raja  of  Jammu  and  Kashmir  which
 acceded  to  us.  That  is  to  say,  we
 have  saiq  that  the  entire  territory  of
 Jammu  and  Kashmir  is  part  of  the
 Union  of  India  and  by  inference,  there-
 fore,  the  invasion  of  Kashmir  is  the
 invasion  of  India  and  there  can  be  no
 withdrawa]  from  that  position.  Our
 demand  alwayg  has  been,  and  stated
 in  express  words  in  1957,  that  Pakis-
 tan  should  vacate  this  aggression.
 We  have  always  saiq  we  afe  willing
 to  negotiate  with  her,  but  not  to  nego-
 tiate  to  surrender  our  sovereignty  but
 to  discover  ways  and  means  whereby
 Pakistan  can  vacate  her  aggression.

 It  is  not  sufficient  at  this  stage,
 Mr.  Speaker,  merely  to  say  from  our
 side  that  this  was  the  position.  When
 these  discussions  were  going  on  the
 position  of  India  was  placed  before
 the  U.N.  Commission  (UNCIP)  which
 Was  negotiating  with  the  Prime  Min-
 ister  at  that  time.  The  Commission
 gave  us  this  assurance,  which  is  not  a
 private  letter  but  a  document  that
 has  been  circulated  to  both  sides—it
 is  now  before  the  Security  Cauncil
 as  document  called  Annexure  V  X/
 PS  762.  There  is  a  note  which
 sets  out  the  following  assurance
 given  by  the  United  Nations  Com-
 mission  for  India  and  Pakistan
 before  India’s  acceptance  of  the  cease-
 fire  resolution.  We  accepted  the  re-
 solution  in  these  conditions.  One  is
 that  the  responsibility  of  the  security
 of  the  State  rests  with  Ind‘a—the
 State  meaning  the  entire  State.  In
 another  part  of  the  resolution  it  is
 definitely  stated  that  it  is  the  respon-
 sibility  of  the  Government  of  India  to
 maintain  law  and  order  in  all  the  lines
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 of  the  cease-fire—that  is  to  say,  there
 were  various  rivulets  in  various  places.
 The  second  part  saiq  that  the
 sovereignty  of  the  Jammu  and  Kash-
 mir  Government  over  the  entire  terri-
 tory  of  the  State  shall  not  be  brought
 into  question.  This  is  what  is  being.
 argued  by  Pakistan.  Thirdly,  it  said
 that  the  plebiscite  proposal  was  not
 binding  upon  India  if  Pakistan  does
 not  implement  parts  (i)  and  (ii)  of
 the  resolution—that  is  to  say,  they  do
 not  go  out,  and  they  should  have  gone
 out  in  1948.  Then  it  said  that  there
 shall  be  no  recognition  of  the  so-called
 Azad  Government  and  the  territory
 occupied  by  Pakistan  shall  not  be  con-
 solidated.  What  Pakistan  has  done  is
 that  under  Article  1  (ii)  of  the  then
 Pakistan  Constitution  they  have  an-
 nexed  our  territory—I  will  say  mere
 about  that  in  a  moment.  Then  it  said.
 reversion  of  the  administration  of  the
 vacaieqd  area—that  is  to  say,  where
 Pakistan  ha;  illegally  occupicd  the
 United  Nations  have  asked  them  to  go
 out.  What  the  Commission  told  us  was
 reversion  of  the  administration  of  the
 vacated  areas  in  the  north  to  the  Gov-
 ernment  of  Jammu  and  Kashmir  and
 its  defence  to  the  Government  of
 India—that  is  to  say,  the  internal  ad-
 ministration  was  to  be  carried  on  hv
 the  State  Government  and  the  defence
 of  it  was  to  be  carried  on  by  the  Gov-
 ernment  of  India  who  were  to  main-
 tain  garrisons  for  preventing  incur-
 sions  of  tribesmen  and  guard  the  main
 trade  routes.  This  has  reference  to
 Gilgit  and  other  areas  where  all  those
 caravan  routes  and  various  other
 places  were  to  be  guarded  ४  the
 Indian  army.  Then  it  was  said  that
 the  Azad  Kashmir  forces  shall  be
 disbanded  and  disarmed.  Lastly,  ex-
 clusion  of  Pakistan  from  all  affairs  of
 Jammu  and  Kashmir.  It  was  one  of
 the  articles  of  the  agreement  that
 even  in  the  discussion  of  the  plebiscite
 there  was  no  question  of  Pakistan
 taking  part  in  the  plebiscite,  it  was
 always  India  in  consultation  with  the
 United  Nations.

 Now,  since  then  has  gone  on  incur-
 sions  across  our  frontier,  across  the
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 cease-fire  lines  which  i;  not  our  fron-
 tier,  somewhere  about  hundreg  times
 a  year,  and  we  have  made  numerous
 complaints.  The  general  policy  of
 the  Commission  has  been  as  though
 there  is  a  cricket  match  where  there
 is  scoring  by  each  side—if  there  is  one
 violation  given  againct  them,  there  is
 one  violation  given  against  us—and
 this  has  gone  on  in  this  way.

 It  may  also  be  saiq  here  that  this
 cease-fire  observation  corps  consists
 mainly  of  the  military  allies  of  Pakis-
 tan  so  much  so  when  the  SEATO
 agreement  was  concludeg  in  1954  the
 Government  of  India  made  it  clear
 wo  the  United  States  that  she  being
 the  main  SEATO  power  it  would  not
 be  proper  for  her  to  take  on  this
 neutra]  position,  and  although  the
 Government  of  the  United  States  and
 we  were  at  loggerheads  in  regard  to
 SEATO,  our  relations  with  them  were
 very  good  and  therefore  without  much
 argument  it  Was  agreeq  that  the
 United  States  personnel  would  be
 withdrawn  from  the  observer  corps.
 Since  then,  since  1954,  there  have
 been  no  Americans  in  the  observer
 corps.  There  have  been  Australians.
 Canadians  and  various  other  members
 of  the  SEATO.  Therefore,  it  was  only
 right  that  if  this  observer  corps  conti-
 nues  we  should  insist  that  they  would
 have  to  be  manned  by  personnel
 whose  neutrality  is  not  in  question  at
 all.  Furthermore,  it  has  been  part  of
 the  propaganda  and  various  endea-
 vours  have  been  made  over  the  years
 to  try  and  bring  into  Kashmir  ele-
 ments  or  units  of  a  United  Nations
 Emergency  Force—that  is  to  say,  to
 internationalise  this  so-called  dispute
 in  regard  to  Kashmir  the  same  way
 the  Cyprus  dispute  was  internationa-
 lised,  and  to  import  into  the  territory of  Jammu  and  Kashmir  United
 Nations  Emergency  Forces.  The  Gov-
 ernment  of  India  at  that  time  said  that
 in  no  circumstances  would  we  allow
 foreign  armies  to  come  in  to  our  terri-
 tory  and  they  are  on  our  territory
 whether  they  come  on  this  side  of  the
 cease-fire  line  or  they  come  on  the
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 other  side  of  the  cease-fire  line.
 Therefore,  the  idea  was  withdrawn.

 Pakistan  has  not  only,  therefore,  not
 withdrawn,  she  has,  contrary  to  the
 terms  of  these  resolutions,  strengthen.
 eq  her  hold  over  areas  occupied  by
 her.  In  that  part  of  Kashmir  undet
 Indian  administration,  unti]  the
 Chinese  invasion,  the  Government  oi
 India  have  been  scrupulously  careful
 not  even  to  extend  by  a  few  feet  our
 airfields  and  things  of  that  character.
 But,  on  the  other  hand,  in  Gilgit
 Pakistan  built  airfields  etc.  they  cut
 away  Chitral  from  the  territory  of
 Jammu  and  Kashmir,  they  surrender-
 ed  territories  to  the  Uniteq  States  to:
 build  bases  in  the  north  and  now,  on
 3rd  March  1963,  the  so-called  Sino-
 Pakistan  Treaty  was  concluded  and
 was  followed  by  the  boundary  proto-
 co]  a  few  months  iater  thereby  hand-
 ing  over  to  China,  not  as  was  first
 said  to  be  as  ४  temporary  arrange-
 ment,  2,000  square  miles  of  Indian
 territory.  Therefore,  whatever  were
 the  basis  of  the  cease-fire  agreement,
 that  ha;  disregarded.  Now,  in  recent
 days,  some  5,000  personnel  of  this
 army,  for  the  first  time  after  the  1947
 invasion  by  Pakistan,  have  entered  our
 territory.  The  people  of  Kashmir,  the
 Police  and  the  army  elements  and
 whatever  other  force,  were  available,
 when  the  facts  were  known,  they  have
 operated  and,  according  to  Govern-
 ment  statements,  large  numbers  of  in-
 filtrators  have  either  been  taken
 prisoners  or  killed.  I  do  not  think
 that  one  should  be  accused  of  being:
 blood-thirsty  but  when  there  is  in-
 filtration  of  this  kind,  with  all  great
 Tespect  to  the  Prime  Minister  1
 would  submit  that  it  js  not  right  to
 insist  that  the  army  should  take  them-
 prisoner;  they  should  be  shot  at
 sight  and  they  should  not  remain  any - where,  It  is  nota  war  according  to  th
 ordinary  or  normal  meaning  of  the
 word.  When  they  are  penetrating  into
 the  vital,  of  our  nation  the  question
 that  we  have  to  ask  ourselves  is  this.
 We  do  not  know  what  numbers  have
 penetrated.  No  Government,  however
 efficient,  will  be  able  to  say  how  many
 people  penetrated.  It  is  all  guess.
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 work.  When,  for  example,  the  Ameri-
 cans  say,  there  are  50  many  Viet
 Cong  guerillas  or  the  Viet  Cog  troops

 ‘say  there  aTe  30  many  American
 spies,  they  are  all  only  estimates,  10
 this  particular  case,  it  is  impossible
 even  for  Pakistan  to  say  how  many
 people  have  come  across.  But,
 broadly  speaking,  there  are  about
 4.000  or  5,000  of  such  people.  What
 we  have  to  concern  ourselves  is  about
 the  fact  that  even  if  we  eliminate
 1.000  either  by  imprisonment  or  09
 extermination,  there  still  remains  in
 the  territory  of  Kashmir  4,000  Pakis-
 tani  garrisons,  penetrating  or  dis-
 persed  all  over  the  area  and  with  a
 great  deal  of  propaganda  conducted  by
 them  on  the  one  hand  and,  thanks  to
 our  general  liberal  attitude  to  oul
 own  people  in  the  matter  of  expres-
 sion  of  opinion  on  the  other—it  is  not
 a  question  of  Parliament  or  parliamen-
 tary  procedures  like  a  vote  of  no-
 confidence  or  at  least  a  cut  motion—
 when  propaganda  is  carried  on  botn
 in  the  territory  of  Kashmir  and  in
 the  territory  of  the  Union  with  regard
 to  the  secession  of  these  areas,  taking
 the  position  that  Pakistan  has  not
 invaded  us,  then  I  think  we  have  a
 serious  situation,  in  the  context  of  an
 invasion.  Whatever  may  be  the  justi-
 fication  in  a  country  like  ours,  where
 we  claim  the  freedom  of  speech  or
 even  irresponsible  speech,  which  is  not
 a  very  important  matter  in  normal
 times,  I  think  the  time  has  come  to
 call  a  halt  to  this  kind  of  propaganda
 which  supports  in  one  way  or  the
 other,  whether  it  be  philosophic,  whre-
 ther  it  be  political,  religious  or  any
 ‘other,  the  suggestion  or  argument
 that  any  part  of  this  territory  should

 ‘go  over.  No  citizen  of  India  who
 accepts  our  Constitution  can  take  up
 this  position.

 Secondly,  while  it  is  entirely  left
 to  the  Government  of  the  day  to
 decide  what  steps  must  be  taken,  I
 think  it  is  for  us  to  express  the  opi-
 nion  that  priority  has  to  be  given  to
 the  removal  of  these  4,000  infiltrators
 who  have  already  come  in,  because  it
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 is  not  a  question  of  4,000  foreigners
 shaking  the  foundation  of  the  police
 or  military  or  other  structure  in  that
 territory;  but,  it  is  a  frontier  area  of
 a  kind  where  for  over  17  years  there
 have  been  sabotages  of  various  ways,
 either  by  bombs  or  by  cutting  of  tele-
 graphic  wires  or  cutting  telecommu-
 nications  and  there  is  a  threat  civilian
 population,  the  confidence  of  the
 People  being  shaken,  and  their
 means  of  livelihood  affected,
 when  there  are  a  large  number
 of  outsiders  who,  for  some  reason  or
 the  other,  seem  to  be  immune  to  the
 penal  action  that  we  might  take.  There-
 fore,  the  Government  has  to  be  sup-
 ported  in  all  measures  that  may  be
 taken,  either  through  the  police  in  the
 area  itself  or  through  the  police  im-
 ported  from  some  other  State,  as  we
 have  done  in  Nagaland,  or  by  asking
 the  army  to  carry  out  combing  out
 operations  with  the  help  of  the  people
 of  Pakistan.

 Regarding  the  remedy  that  is  sug-
 gested—I  do  not  know  whether  it  is
 a  remedy;  perhaps  jt  is  only  a  thought
 expressed—in  some  of  the  opposition
 speeches—I  do  not  want  to  pin-point
 them—that  we  should  abandon  non-
 alignment,  while  I  do  not  want  to  be
 accused  of  sticking  to  phrases,  if  we
 abandon  non-alignment,  what  do  we
 have?  We  have  alignment.  But  align-
 ment  with  whom?  The  suggestion  is
 that  we  should  seek  the  Western
 alliance.  But  Pakistan  has  been  fa
 Western  ally  all  along.  Therefore,  it
 will  really  lead  us  to  the  logical  con-
 clusion  that  we  should  join  Pakisian
 which  has  invaded  us.  That  is  a
 strange  kind  of  logic.  Secondly,  if
 a  country  which  is  invaded  is  to  seek
 assistance  from  elsewhere,  it  is  the
 experience  of  the  whole  of  South  East
 Asia  that  the  local  populations  are
 then  isolated  from  it  and  the  popular
 resistance  is  not  there.

 While  I  do  not  want  in  any  way  to
 be  regarded  as  placing  the  blame  on
 anybody’s  door.  I  think  we  have  to
 be  particularly  careful  that  we  do  not
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 unconsciously  succumb  to  the  propa-
 ganda  that  the  populations  inside
 Kashmir  are  not  entirely  wih  the  ad-
 ministration,  or  are  not  hostile  to  the
 people  coming  in.  The  ordinary  po-
 Pulation  anywhere  when  faced  by  the
 enemies  in  superior  numbers,  you
 cannot  expect  them  to  stand  up  for
 political  principles  or  to  make  indivi-
 dua!  sacrifices.  If  in  a  village,  for
 example,  half  a  dozen  foreign  army
 people  with  considerable  re-
 sources  come  and  put  _pres-
 sures  of  one  kind  or  another
 over  the  ignorant  people,  or  isolate
 the  people,  certain  consequences
 follow.  But  there  is  no  doubt  at  all
 in  my  mind—and  I  am  not  one  of
 those  Members  of  Parliament  who
 have  recently  gone  tc  Kashmir;  I
 don't  have  to;  I  think  प  have  some
 knowledge  of  this  matter—I
 have  no  doubt  at  all  that  a
 very  significant  part  of  the
 resistance,  that  a  very  significant
 Part  of  the  opposition  and  the  grea-
 test  part  of  the  disappointment  to  the
 invader  has  come  from  the  fact  that
 the  people  of  Kashmir  will  not  help
 the  invaders.  I  think  we  should  not
 be  apologetic  about  it  and  we  should
 not  allow  it  to  remain  unknown
 to  the  world.  In  regard  to  Kashmir
 we  have  been  the  unconscious  victims
 of  other  peoples’  propaganda,  whether
 they  are  small  matters  or  big  matters.
 In  1947  it  was  the  people,  men  and
 women  and  children  of  Kashmir,  who
 held  the  invaders  at  bay.  They  paid
 the  largest  price  in  lives.  in  the  sacri-
 fice  of  the  resources,  of  their  honour,
 comfortability  etc.  in  the  early  days
 before  the  armed  forces  of  India  could
 turn  the  tide  of  battle  at  Titwal  in
 the  following  April,  Therefore  it  is
 very  important—well,  I  should  express
 what  I  feel  about  it—that  in  this
 House  we  do  not  lend  ourselves  to  the
 idea  that  when  the  people  come  from
 the  other  side,  the  Kashmir  people
 here  are  only  waiting  to  join  them,
 even  though  that  is  the  propaganda
 that  is  put  on.

 In  that  connection  there  was  a  sug-
 gestion  made  by  one  of  the  leading
 members  of  the  opposite  side,  either

 BHADRA  3,  1887  (SAKA)  Motion  1892

 here  or  elsewhere,  that  the  area  of
 Srinagar  should  be  placed  under  the
 control  of  the  army.  It  is  my  respect-
 ful  suggestion  or  submission  that  no
 more  undesirable  suggestion  or  pro-
 cedure  than  this  can  be  thought  of.  It
 means  that  we  cannot  trust  the  people
 over  there,  If  it  means  that  Kashmir
 can  be  held  only  by  the  force  of  arms,
 then  we  have  handed  over  to  the
 enemy  a  propaganda  weapon  of  the
 greatest  magnitude.  In  our  system  the
 army  like  the  civil  service  carries  out
 the  orders  of  the  government.  They
 are  the  instruments  of  policy;  they
 ware  not  the  makers  of  policy.  Any
 suggestion  that  there  should  be  a  mili-
 tary  government  in  any  part  of  tha
 area  is  a  free  gift  of  good  propaganda
 value  to  Pakistan  and  other  enemies.

 Secondly,  so  far  as  the  United  Na-
 tions  and  the  world  context  is  con-
 cerned,  while  it  is  not  for  me  but  for
 the  government  of  the  day  to  take
 decisions  as  are  required,  I  would
 Jbs-  to  express  the  opinion
 that  I  have  been  rather  con-
 cerned  by  seeing  press  re-
 ports—of  course,  one  can  only  place
 a  flegree  of  limited  credence  on  them
 —that  there  have  been  some  sugges-
 tions  of  sending  over  the  Under  Sec-
 retary  General  to  India  in  connection
 with  this  matter.  Now  the  position
 is  that  this  country  is  invaded.  It  is
 not  a  question  of  anybody  coming
 here  for  negotiations,  even  though  we
 have  been  accustomed  to  India  and
 Pakistan  being  treated  as  equals  in
 spite  of  one  being  the  invaded  and  the
 other  invader.  Even  in  the  past,  we
 have  never  agreed  to  the  United  Na-
 tions  intermediaries  coming  here,  All
 that  we  said  was  that  we  are  a  hospi-
 table  country,  if  they  come  we  shall
 not  turn  them  away.  Now  to  invite
 any  kind  of  mediation  or  anything  of
 that  kind  would  be  to  accept  equality
 with  the  invader  in  this  matter,
 which  is  wrong.

 I  would  also  like  to  submit  to  the
 Prime  Minister  that  if  is  part  of  our
 rights,  nn  the  one  hand,  and  is  part
 of  what  the  Government  may  consider
 useful  on  the  other  that  the  United
 Nations  should  without  any  further
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 ‘delay  publish  the  report  of  the  UN
 Observer,  General  Nimmo,  the  Aus-
 tralian  General,  who  has  been  there
 for  ten  years.  I  do  not  want
 at  this  stage  10  pick  out
 individuals  and  say  anything.
 There  is  certainly  93  report.
 Either  that  report  is  in  favour  of  us
 “or  against  us.  Even  if  it  is  against
 as,  let  us  see  it.  Then  we  know  the
 truth.  If  the  report  is  against  us,  it
 would  have  been  published  long  ago.
 There  is  the  belief  that  the  report  is
 -held  down  under  pressure  from  Bri-
 tain  and  her  friends.  If  this  is  the
 case,  it  is  a  serious  matter.
 Therefore,  let  us  see  that  report,  That
 does  not  belong  to  anybody  in  parti-
 cular;  *  belongs  to  the  United  Na-
 tions  in  the  sense  that  the  Security
 Council  has  empowered  the  appoint-
 ment  of  the  observer  corps.  If  there
 is  any  need  for  a  meeting  of  the  Secu-
 rity  Council,  it  should  be  called  for.
 In  any  case,  his  report  should  be.
 ‘without  any  further  delay,  made  avai-
 lable.  Secondly,  it  is  essential  that
 whatever  we  have  to  say  on  this
 matter  should  ‘be  communicated  to
 the  Secretary-General  with  the  request
 that  it  should  be  circulated.  Tha;  is
 to  say,  they  should  form  part  of  the
 Uniteg  Nations’  documents  which  any-
 body  cansee.  Otherwise,  the  propa-
 ganda  will  go  on  from  one
 side.  For  the  last  15  years
 the  Great  Powers  of  the  world
 have  afl  the  time  supported  Pakistani
 aggression.  While  they  have  said  to
 us  in  the  beginning  of  every  meeting
 that  they  are  not  in  it,  we  have  dis-
 covered  when  the  meeting  went  on  and
 when  they  drafted  the  resolutions
 whefe  their  sympathies  were.  It  is
 only  our  policy  of  non-alignment,  in-
 dependence,  our  policy  of  not  being
 tied  to  one  side  or  the  other  that  has
 prevented  in  the  last  sixteen  years
 the  United  Nations  from  passing  a
 resolution  against  us.

 The  time  has  come  now  when  those
 who  believe  in  freedom,  those  who  are
 against  aggression,  should  ccme  for-
 ward  and  say  that  aggression  has  been
 committed  and  not  merely  look  at  it
 as  a  piece  of  intrusion  or  anything
 of  that  character.
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 The  allegation  is,  so  far  as  Kashmir

 is  concerned,  that  the  Government  of
 Kashmir  does  not  have  too  much  in-
 fluence  on  the  Central  Government  in
 regard  to  day-to-day  matters,  that
 there  is  a  great  deal  of  whisper
 of  lack  of  confidence  in  the  local  popu-
 lation,  that  there  are  not  enough
 opportunities  given  to  them  to  defend
 their  own  homelands  and  that  the
 cease-fire  line—though  it  is  quite
 several  hundred  miles  long,  the  in-
 vading  people  do  not  come  all  long
 it  and  there  are  only  a  few  points
 to  which  they  come—it  should  be
 properly  sealed.  I  yield  to  no  one  in
 thinking  that  the  reoccupation  of  the
 occupied  areas  is  in  furtherance  of
 our  rights  and  duties.  We  had  in  the
 past  said  that  we  would  not  change
 this  position  by  force  of  arms,  het
 now  arms  have  been  forced  upon  us
 and,  therefore,  defence  becomes
 offence  in  this  case.

 While  it  is  true  that  the  Northern
 areas—Gilgit,  Chitral  and  other
 areas—are  part  of  India,  our
 first  concern  immediately  is  to
 see  that  those  who  have  pene-
 trated  are  either  exterminated  or
 interned  or  put  in  concentration  camps
 or  in  some  way  sterilised  so  far  as
 effective  striking  power  is  concerned
 because  the  fact  that  with  the  power
 they  may  do  anything  creates  so
 much  of  effect;  the  morale  of  the

 It  is
 a  very  difficult  problem.  It  is  easy
 enough  to  say  that  only  a  small  num-
 ber,  about  2.500  or  5,000,  comes;  they
 are  distributed  in  this  way;  the  seal-
 ing  of  the  ceasefire  line  should  be
 done  this  way  so  that  nobody  comes
 through  that.  There  was  an  unfortu-
 nate  suggestion  quite  inadvertently
 made  the  Government  sometime  ago
 that  we  should  go  in  for  negotiations
 with  regard  to  patrolling  of  this  belt
 which  is  not  in  the  Agreement.  There
 is  no  question  of  negotiations.

 These  are  the  few  suggestions  that
 I  have  to  make.  I  do  not  intend  to
 traverse  over  the  whole  area  of  the
 debate  that  has  gone  in  this  House.  I
 once  again  say  that  I  interrupted  in
 this  debate  only  to  express  the  view
 that  it  is  not  in  our  interest  at  the
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 present  time  that  we  should  press  this
 motion  to  a  vote.  especially  when  this
 one  line  motion  has  been  spoken
 of  from  so  many  different  angles  and
 each  argument  cancels  out  the  other.
 We  had  an  opportunity  to  debate  in
 the  same  way  as  a  cut  motion  gives
 an  opportunity  to  debate.  Govern-
 ment  have,  no  doubt,  benefited  by
 whatever  is  said  from  this  side  or
 that  side.  What  is  more  all  Govern-
 ments  haVe  more  access  to  informa-
 tion  and  are  more  conditioned  by  facts.
 That  is  the  way  of  modern  govern-
 ments.  That  is  why  the  opposition  is
 not  successful.  Government  have  more
 resources  than  the  opposition  in  any
 country.  Therefore,  I  would  submit
 that,  in  spite  of  the  strong  feelings,
 the  mover  of  this  motion  should  allow
 his  convictiong  and  not  his  emotional
 reaction  of  a  partv  character  to  gov-
 ern.  He  should  in  my  submission
 override  party  considerations.

 Mr.  Speaker:  The  Hon.  Members
 should  be  prepared  to  sit  one  hour
 longer  today.

 The  Minister  of  Finance  (Shri  T.  T.
 Krishnamachari:  Mr.  Speaker,  Sir,
 though  the  mover  of  the  motion  and
 some  of  those  who  followed  him  had
 intimated  that  they  were  going  to
 delve  deep  into  the  economic  policies
 of  Government,  they  have  somewhat
 disappointed  us  and  have  let  us  off
 lightly.  In  one  sense,  Sir,  although  the
 Finance  Minister  is  an  integral  part  of
 the  Government.  he  sometimes  wel_
 comes  the  Opposition's  criticism  be-
 cause  it  he'ps  him  in  undertaking  cer-
 tain  unpopular  tasks  like  cutting  down
 expenditure  and  economising  in  admi-
 nistration.

 Anyway,  if  I  had  looked  for  any
 such  support  from  the  Opposition,  I
 must  say  that  I  was  disappointed.
 Besides,  the  circumstances  under
 which  we  are  debating,  which  the
 hon.  Member  who  spoke  before  me
 mentioned,  are  rather  peculiar,  though
 in  no  sense  new.  We  have  been  deal-
 ing  with  this  situation  of  enemies  at
 the  frontier  for  the  last  three  years
 now,  and  I  am  happy  to  say  that  we
 have  not  been  deterred  in  carrying
 out  our  normal  obligations  to  the
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 people  and  implementing  the  policies
 which  we  have  outlined  to  them,  not-
 withstanding  these  other  preoccupa-
 tions.

 I  shal]  not  quarrel  with  the  hon.
 Mover  of  the  motion.  There  is  no
 meaning  in  doing  so.  This  Parliament
 will  have  four  more  live  sessions  be-
 fore  it  ends,  and  I  suppose  we  expect
 four  more  motions  of  no-confidence
 being  tabled,  single  line  ones,  per-
 haps,  and  that  is  why  we  get  inured
 to  this  kind  of  process.

 But  there  is  one  significant  factor
 in  this  debate,  if  I  may  say  so,  if  it
 is  not  considered  impertinent,  that  on
 this  side  of  the  House  we  had  a  very
 large  number  of  speakers  who  showed
 not  only  an  intimate  knowledge  of
 what  was  happening  in  the  govern-
 mental  apparatus  but  also  a  keen
 awareness  of  the  situation  present  in
 the  country;  and  if  the  Opposition
 had  done  some  service  to  us  for  which
 we  owe  some  thanks  to  them,  they
 have  really  weakened  up  the  back-
 benchers  on  this  side  of  the  House to  a  sense  of  reality  and  to  a  sense
 of  sharing  of  the  responsibility  with
 those  of  us,  the  unfortunate  people
 who  are  either  made  or  angry,  who
 are  sitting  on  the  front  Treasury
 Benches.

 T  hope  the  House  will  forgive  me  if
 I  only  deal  with  one  or  two  Members
 of  the  Opposition  who  have  spoken
 on  subjects  relating  to  my  particular
 responsibility.  The  larger  areas  co-
 vered  by  the  Opposition  will  be  dealt
 with  by  the  Prime  Minister  tomorrow.
 IT  would  also  beg  to  be  forgiven  if  I
 make  reference  to  only  two  hon.
 Members  in  my  speech;  it  is  not  be-
 cause  I  want  to  pinpoint  anything
 that  they  said  as  being  objectionable,
 but  because  they  have  covered  the  area
 with  which  I  deal.

 T  have  listened  with  great  attention
 to  whatever  they  have  said.  Mv  col-
 league  the  Food  and  =  Agriculture
 Minister  has  dealt  with  the  food  situ-
 ation  at  length,  and  even  if  he  is  held
 up  to  perhaps  a  measure  of  condem-
 nation  that  he  is  not  in  a  fit  position
 to  oscupy  the  chair  occupied  by  two
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 distinguished  Members  of  the  Cong-
 ress  Party  in  the  p2st,  1  have  no  doubt
 that  he  felt  equal  to  the  situation  when
 he  was  dealing  with  the  subject  on
 the  floor  of  the  House.  Therefore,  I
 shall  only  deal  with  a  few  issues  of
 economic  policy.  Besides,  the  House
 will  have  an  opportunity  of  again  ask-
 ing  for  my  head  on  a  charger  a  few
 days  hence  when  they  discuss  the
 Finance  (No.  2)  Bill  of  this  year.  I
 do  not  propose,  therefore,  to  defend
 those  proposals  here  in  detail.  Never-
 theless,  it  may  be  that  the  circum-
 stances  that  are  prevailing  or  probably
 a  sense  of  responsibility  which  my
 hon,  friend  Shri  N.  Dandeker  had  in
 the  past  and  which  is  still  perhaps
 overhanging,  makes  him  and  his
 friend  moderate  in  their  criticism.

 There  is  one  note  from  which  nei-
 ther  the  Prime  Minister  nor  I  will
 draw  any  comfort.  I  think  that  Shri
 M.  R.  Masani  when  he  was  speaking
 towards  the  end  perhaps  indicated
 that  the  Prime  Minister  was  not  to
 blame  and  even  suggested  that  it  may
 be  that  my  humble  self  might  come
 within  that  umbrella,  and  that
 we  were  perhaps  prisoners  of  what  he
 considered  to  be  the  evil  and  diaboli-
 cal  men  in  the  Planning  Commission.
 Well,  may  be,  if  I  want,  I  could
 take  shelter,  but  I  do  not  think  I
 would  do  so;  I  do  not  propose  to  de-
 fend  my  colleague,  the  Deputy  Chair-
 man  of  the  Planning  Cominission,  be-
 cause  even  though  he  cannot  speak  in
 this  House,  he  will  have  ample  opp-
 ortunities  to  defend  the  pulicies
 which  he  supports.

 The  gravemen  of  the  chargesheet
 seems  to  rest  on  three  or  four  proposi-
 tions  in  the  economic  field.  It  has
 been  suggested  that  all  our  planning
 is  mistaken,  that  we  have  mismanaged
 the  internal  finances  of  the  country,
 that  we  have  allowed  prices  to  rise
 in  the  process:  and  finally,  that  we
 have  brought  the  country  to  the  brink
 of  bankruptcy.  We  had  a  further  ela-
 boration  on  this  price  question  by  the
 hon,  Member  for  Gonda....  (laugh-
 ter.).—Whatever  that  name  is,  if  it
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 causes  some  amusement,  I  am  plea-
 sed  about  it  because  I  do  hold  that
 banter  is  a  part  of  the  job  of  a  poli-
 tician,  to  please  and  amuse.  He  came
 up  with  a  mass  of  figures  in  support
 of  these  charges.

 I  would  like  hon.  Members  to  exa-
 mine  the  charges  made  initially  by
 the  Deputy  Leader  of  the  Opposition,
 the  Mover  of  the  Motion,  and  latter-
 ly  by  Shri  Dandeker.  Shri  Dandeker
 felt  that  prices,  particularly  food-
 grain  prices,  have  risen  rapidly....

 Dr.  M.  5.  ‘Aney:
 Dandoker,

 Not  Dandeker  but

 Shri  T.  T.  Krishnamachari:
 ever  it  is.

 What -
 May  be  my  pronunciation

 is  wrong.  But  I  would  like  to  tell  my
 hon.  friend  that  the  family  has  sett-
 led  down  in  Madras  and  we  have  a
 particular  pronunciation  of  the  name
 which  sticks  to  my  mind.

 He  said  that  prices  have  risen—
 Undoubtedly  they  have  and,  there-
 fore,  we  are  in  the  midst  of  jnflation.
 He  argued  that  the  farmer  is  getting
 less  than  what  he  should,  that  even
 the  price  support  we  have  given  to
 him  is  not  adequate.  At  the  same
 time,  he  says  that  the  landless  labour-
 er,  who  has  to  pay  for  his  foodgrains,
 where  he  is  not  given  in  kind,  has  to
 pay  a  higher  price;  that  the  indus-
 trial  worker  is  hardpressed,  the
 middle  classes  are  hard  put,  that
 there  is  no  saving.  Well,  is  there  not
 somewhere  there  some  contradiction?
 That  the  agriculturist  is  not  getting
 what  he  should  may  all  be  true,  but
 if  you  raise  prices  a  little  further  up,
 somebody  will  have  to  pay.  Finally,
 he  made  the  point  that  we  should

 not  control,  the  whole  policy  of  con-
 trol  is  wrong—so  that  the  middlemen
 must  be  free  to  charge  whatever  the
 traffic  will  bear!

 I  do  not  want  to  deal  with  this
 Position  except  to  suggest  to  hon.
 Members  that  they  can  form  their
 own  judgment.  That  is  exactly  why
 we  ‘feel  that  some  kind  of  contro]  is
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 necessary.  I  would  not  like  to  leave
 things  in  such  a  way  that  the  country
 becomes  a  big  zone  for  the  operation
 of  market  forces,  because  market
 forces  do  not  operate,  I  have  no
 doubt  in  my  mind  that  since  the  com-
 mencement  of  the  second  world  war,
 this  country,  along  with  several  other
 countries  perhaps,  has  been  the  para-
 dise  of  the  sellers.  The  buyers  is  in
 no  position  to  dictate  prices.

 Also  Shri  Dandeker  objects  to  this
 somewhat  excessive,  undoubtedly  ex-
 cessive,  even  choking,  credit  squeeze.
 But  if  we  do  not  do  that,  wouldn’t
 that  mean  that  prices  will  go  up  fur-
 ther?  It  is  not  his  business.  His
 business  is  only  to  point  out  what  he
 thinks  is  wrong  and  not  to  suggest
 any  remedies,  except  to  suggest  ‘give
 up  all  controls;  that  is  what  Shri
 Kidwai  did’.  I  happened  to  be  a
 colleague  of  Shri  Kidwai';  when  he
 decontrolled.  That  was  when  we
 had  a  bumper  crop  that  year.  We
 had  a  bumper  crop  not  only  that  year
 but  also  the  next.  Therefore,  the  lack
 of  contro]  did  not  affect  the  country
 adversely."  I  come  back  to  planning.
 Of  course  Mr,  Dandeker  <lso  mention-
 ed  that  they  were  not  against  all
 forms  of  planning.  Some  planning
 which  would  suit  the  vested  interests
 in  the  country  is  permissible  so  that
 they  can  plan  and  increase  their
 wealth.  That  is  why  Mr.  Dandeker
 said  that  he  did  not  ask  for  scrapping
 of  planning  altogether.  I  think  some-
 body  pointed  out  here—even  if  they
 did  not,  it  would  be  correct  zo  ‘say
 originally  the  concept  of  planning  in
 India,  though  it  started  in  the  prewar
 days  by  the  late  Prime  Minister  and
 Subhash  Chandra  Bose,  the  vested
 interests  in  the  country  took  it  up  in
 the  inter-war  period  and  we  have  had
 the  Bombay  plan  which  may  perhaps
 be  regarded  as  the  basis  of  planned
 thinking  thereafter.

 To  talk  of  a  pause  in  planning  as  if
 one  can  leave  the  complex  and  diffil-
 cult  problems  to  the  tender  mercies
 of  laissez  faire  even  for  a  year  or  two,
 I  may  submit  in  al]  humility  is  nothing
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 short  of  intellectual  confusion  or  jug-
 glery  with  words,  Mr.  Masani
 accused  me  of  impertinence.  I  do
 not  know  if  he  meant  in  the  generic
 sense.  It  is  not  always  necessary  for
 tum  to  apologise  for  what  he  says.  He
 accuses  me  of  impertinence  for  in-
 troducing  proposals  which  while
 meeting  current  needs  are  also  con-
 ducive  to  pave  the  way  for  resource
 mobilisation  for  the  Fourth  Plan.  Of
 course,  I  suppose  in  his  way  of  think-
 ing  it  is  impertinent  for  me  to  think
 of  the  Fourth  Plan.  We  are  not  merel:
 thinking  of  Fourth,  we  are  also  think-
 ing  of  the  Fifth  Plan.  In  many
 things,  particularly  in  the  field  of  in-
 dustrialisation,  in  the  field  of  achiev-
 ing  self-sufficiency,  we  are  thinking
 in  terms  of  ten  years,  not  five  years.
 Maybe,  it  may  be  an  exaggerated  form
 of  impertinence,  If  that  is  so,  I
 Plead  guilty.

 The  question  of  figures  of  the
 Plan  was  tackled  by  both  the  hon.
 Members  on  the  Opposition.  The
 Prime  Minister  had  indicated  to  the
 Planning  Commission  that  they  should
 target  on  the  basis  of  an  investment  of
 Rs.  19,000  crores,  that  is  to  say,  in-
 cluding  current  outlay  a  plan  of
 Rs.  21,500  crores,  I  admit;  1  have
 said  50  often;  there  are  certain  pre-
 sumptions  in  the  resources  that  we
 nave  envisaged.  May  be,  all  of  them
 are  not  jn  sight;  some  of  them  are
 just  veiled  by  cloud  or  cloak  or  some-
 thing  thinner  than  that,  But  there
 are  imponderables  even  in  the  as-
 sumption  of  resources.  Even  so  they
 are  within  our  competence,  provided
 the  country  has  a  mind  for  jt  and  the
 Government  of  the  day  goes  about  it
 in  the  manner  it  should,  The  Prime
 Minister  has  made  it  very  clear  that
 even  in  this  question  of  investment  in
 the  Plan,  we  shou!d  fight  inflation  or
 deficit  financing  and  the  implementa-
 tion  of  the  Plan  from  year  to  year  will
 have  to  correspond  with  the  over-
 riding  considerations  that  the  value
 of  money  should  not  depreciate.
 It  should  at  any  rate  generate  no  in-
 flation.  Even  the  size  of  the  Plan—
 so  Much  was  being  mentioned  about
 it.  I  would  like  hon,  Members  to
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 compare  it  in  regard  to  the  invest-
 ment  in  the  previous  Plan,  and  they
 would  find  that  after  all  the  rate  of
 Progression  has  not  been  geometrical
 but  has  been  arithmetical.  Even  in
 regarg  to  the  slight  increase  in  the
 Plan;  we  are  told  that  whereas  the
 size  of  our  investment  effort  is  in-
 creasing,  there  has  been  no  correspon-
 ding  increase  in  the  rate  of  growth  of
 the  economy.  Here  again,  my  hon.
 friend  chooses  to  overlook  a  simple
 arithmetical]  fact.  Ags  the  national
 income  increases  one  needs  larger  and
 larger  volume  of  investment  to  main-
 tain  the  same  rate  of  growth.  When
 the  total  national  income  for  exam-
 ple,  is  Rs.  10,000  crores  an  investment
 of  Rs.  1,500  crores  per  year  May  well
 be  sufficient  to  bring  about  an  increase
 in  the  nationa)  income  of  say,  four  to
 five  per  cent,  When  the  national  in-
 come  is  Rs.  20,U00  crores,  one  might
 need  Rs.  3,000  crores  a  year  to  bring
 the  rate  of  growth  to  the  same  figure,
 and  a  higher  amount  for  increasing
 the  rate  of  growth.  That  is  where
 some  of  these  comparisons  that  are
 made  in  regard  to  the  rate  of  growth
 in  Pakistan  and  India  are  misleading.
 Despite  our  relations  with  Pakistan
 now.  I  am  not  one  of  those  who  de-
 cry  anything  that  is  being  done  in
 Pakistan  to  raise  the  standard  of
 living  of  the  people,  Certainly  a  pros-
 peroug  neighbour  will  probably  avoid
 many  of  the  things  that  have  been
 happening  today  and  I  would  certain-
 ly  welcome  a  fast  rate  of  growth
 with  regard  to  Pakistan.  But  the
 base  is  something  where  the  progres-
 sion  shows  a  bigger  rate  than  what  it
 would  be  in  a  country  where  the  base
 is  a  bigger  one.

 I  quite  agree  if  the  hon,  Member
 says  “Do  not  increase  the  investment
 for  investment’s  sake”,  because  that
 is  not  the  idea.  I  have  said  so  in  so
 many  words  in  my  statement  in  this
 House  on  the  19th  August.  Investments
 ang  useful  only  because  they  contri-
 bute  to  higher  production  and.  pro-
 ductivity  and  ultimately  to  higher
 rates  of  savings  and  reduced  reliance
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 on  foreign  aid.  Even  about  this,  we
 have  to  watch  constantly  the  returns
 that  we  get  on  our  investments.  We
 On  our  part  are  certainly  not  wedded
 to  any  rigid  pattern  in  regard  to  in-
 vestment  as  such,  or  in  regard  to  the
 king  of  returns  that  we  ought  to  get on  investments,  though  latterly  we
 have  been  insisting  that  the  return  on
 investments  already  made  and  which
 have  been  completed,  where  the  pro-
 gress  on  investment  had  been  comple-
 ted,  should  become  higher  so  as_  to
 generate  more  resources  for  the  Plan.

 A  lot  was  said  about  the  public
 sector,  I  think  this  is  one  of  the
 sectors  which  lends  to  easy  ridicule
 when  one  just  states  the  figures.  But
 I  am  perfectly  sure  that  my  hon.
 friend  Shri  Masani  dig  not.  really
 mean  what  he  said  because  he  is  an
 experienced  industrialist,  He  knows
 that  in  many  industries  dividends  are
 not  paid  in  the  initial  years;  for  10
 years  or  12  years,  no  dividends  are
 paid.  In  spite  of  the  fact  that  at  the
 time  of  the  floatation  of  the  company
 the  share  goes  up  20  times  its  original
 face  value,  people  do  not  see  the
 dividends.  In  fact,  in  some  of  the
 companies  for  which  he  was  an  ad-
 viser—I  do  not  know  if  he  still  is—
 like  TELCO,  for  a  long  time, it  was
 lagging  behind,  but  for  the  foolish  act
 of  one  of  the  previous  Commerce  and
 Industry  Ministers  when  he  invited
 TELCO  to  take  up  automobile  manu-
 facture  when  it  just  shot  up;  it  is
 now  a  very  prosperous  concern.
 This  happens  in  every  case,  in  the  case
 of  concerns  for  which  Shri  Masani  is
 an  adviser.  I  can  tell  you—I  am  one
 of  those  persons  who  by  no  means  is
 satisfied  with  the  way  the  public
 sector  has  been  behaving  in  certain
 respects—that  we  made  a  lot  of  mis-
 takes,  and  I  think  we  will  continue
 to  make  mistakes.  But  if  we  are
 afraid  to  make  mistakes  we  will  never
 do  anything.  If  you  do  not  want  to
 get  into  the  water  you  will  never
 learn  to  swim.

 I  qo  plead  guilty,  if  the  guilt  had
 been  laid  at  my  doors,  that  in  1955,  I
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 dragged  the  country  along  to  commit
 itself  to  three  steel  plants,  all
 at  once,  without  knowing  any-
 thing  about  the  technology  of  steel.
 Also  the  expansion  of  the  two  private
 steel  plants  was  taken  up.  30,  five
 steel]  plants  were  started  off  round
 about  June,  1955  without  the  know-
 how,  the  material  ang  technical  abi-
 lity.  But  I  am  glad  I  did  it.  I  am
 glad  today  we  can  have  at  least  6
 million  tonnes  of  steel  available  to
 us.  Of  course,  if  I  had  failed,  I  would
 have  been  condemned,  But  that  would
 not  have  mattered  very  much,  only
 one  person  being  condemned.  Now
 that  it  has  succeeded,  the  country  is
 the  better  for  it—6  million  tonnes  as
 against  the  technical  opinion  of  peo-
 ple  in  the  steel  industry  that  India
 would  not  need  at  the  end  of  the
 second  plan  more  than  2  or  2.3  mil-
 lion  tonnes.  These  mistakes  have  to
 be  undertaken,  but  I  am  quite  sure
 that  we  can  do  better.

 When  I  went  to  the  Bhopaj  factory
 ib  years  back,  I  came  back  a  very
 sad  man,  because  an  enormous  amount
 of  investment  was  made  and  some  of
 the  shops  were  not  opened.  But  now
 when  I  went  there  two  months  ago,
 practically  all  the  shops  were  work-
 ing.  In  some  of  the  shops,  they  were
 so  busy  that  they  did  not  bother  to
 look  up  and  see  the  visitors  who  were
 coming,  because  they  were  paid  piece-
 rate  wages  and  they  were  intent  on
 working.  We  saw  substantial  mate-
 rial  being  turned  out.  But  we  have
 other  bottlenecks.  What  is  produced
 in  Bhopal  is  not  being  taken  to  the
 destination  because  of  some  kind  of
 lack  of  coordination.  But  the  factory
 itself  has  started  moving  and  it  is  a
 giant.  Once  it  moves,  along  with  the
 other  power  and  energy-material
 producing  plants,  we  wil]  be  probab-
 ly  self-sufficient  at  the  end  of  the
 fourth  plan  in  regard  to  thermal
 power  equipment.

 Therefore,  what  Mr.  Masani  said
 about  the  return  from  the  public  sec-
 tor  enterprises  is  not  quite  correct.

 We  have  taken  up  this  responsibility
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 of  having  a  close  watch  on  the  pub-
 lic  sector  enterprises  by  creating  a
 bureatl  of  public  sector  enterprises.

 Mr.  Masani  said  that  in  1961-62,  46
 Central  Government  undertakings  in-
 curred  a  loss  of  Rs.  12.88  crores.  It
 has  to  be  realised  that  out  of  a  total
 investment  at  the  close  of  that  year
 of  Rs.  1133  crores,  only  Rs.  280  crores
 hag  been  invested  in  running  con-
 cerns.  The  balance  was  spread  over
 undertakings  under  construction,  In-
 stead  of  clubbing  them  together,  if
 each  concern  is  shown  separately  and
 a  period  of  gestation  is  allowed  for
 each  one  of  them,  this  kind  of  ag-
 gregating  them  and  showing  them  up
 ag  failures  would  not  be  possible.  In
 the  total)  Undertakings  under  con-
 struction  were  Rs.  171  crores;  pro-
 motional  development  undertakings
 Rs.  18  crores;  Hindustan  Stee]  Rs.  664
 crores,  various  units  of  which  though
 completed  had  yet  to  be  fully  com-
 missioned,  because,  as  I  said,  a  period
 of  gestation  is  inherent  in  the  deve-
 lopment  of  steel  industry.  28  running
 concerns  accounted  for  a  net  profit  of
 Rs.  8.5  crores  for  the  year,  The  work-
 ing  of  the  Hindustan  Steel  resulted  in
 a  loss  of  Rs.  19.5  crores.  It  may  be  an
 accounting  fault.  We  have  linked
 the  townships  with  the  Hindustan
 Steel,  so  that  the  capital  cost  per
 ingot  tonne  goes  up  by  Rs.  1900,  If
 we  take  it  out,  then  it  will  come  down.
 With  the  second  and  third  develop-
 ment  in  the  Hindustan  Steel  factories,
 I  am  sure  they  will  reach  a  capital  cost
 per  ingot  tonne  which  wil]  compare
 favourably  with  another  concern,  the
 TISCO,  though  we  would  not  reach
 the  efficiency  of  TISCO,  which  has
 certain  inherent  advantages.

 Therefore,  it  is  not  fair  to  say  our
 public  sector  has  failed  and  we  have
 lost.  The  position  in  subsequent
 years  has  progressively  shown  im-
 provement.  The  annual  report  in
 1963-64  placed  on  the  Table  of  the
 House  on  9th  March  analysed  work-
 ing  of  60  undertakings  of  the  Central
 Government.  The  net  profit  of
 these  undertakings;  has  increas-
 ed  to  Rs.  18  crores  and  _  the
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 working  of  Hindustan  Steel  has  also
 shown  progress.  Other  running  con-
 cerns  numbering  33  in  1963-64  earned
 a  grozs  profit  of  Rs,  29  crores  as
 against  Rs.  24.5  crores  the  previous
 year,  maintaining  the  percentage  of
 gross  profit  to  capital  employed  at
 75.

 I  do  not  want  to  trouble  the  House
 with  details  of  this  nature.  But  I
 know  that  Mr.  Masani,  being  an  ex-
 tremely  knowledgeable  person,  knows
 that  the  presentation  of  the  working
 of  public  sector  concerns  in  the  pro-
 per  way  would  not  substantiate  the
 charge  he  has  made.

 Again,  Sir,  I  would  like  to  say  that
 even  these  depreciation  charges  and
 development  rebates  of  these  concerns
 add  substantially  to  the  resources
 position  of  the  Plan,

 17  brs.
 I  shall  not  speak  very  much  on  the

 details  of  the  Plan.  I  think  my  hon.
 friend,  Shri  C.  Subramaniam,  has
 jealt  with  that.  Whatever  we  did  in
 ‘he  past—and  I  think  what  we  have
 cone  in  the  past  in  regard  to  agricul-
 ture  has  been  substantial—is  some-
 thing  about  which  we  need  not  be
 ashamed,  because  the  increase  in  the
 quantum  of  foodgrains,  though  it  is
 not  adequate  for  our  needs,  has  been
 very  substantial.  Therefore,  I  will
 not  dea,  with  that  subject.

 He  also  mentioned  that  it  is  wrong
 for  anybody  to  say  today  that  agricul-
 ture  by  itself  means  that  no  industria-
 lisation  ig  needed,  In  fact,  we  have,
 in  the  Planning  Commission  and  out-
 side,  definitely  set  the  base  as  agri-
 culture  and  everything  follows  from
 it.  Jhe  need  for  agriculture,  the
 inputs  that  are  needed  for  agriculture,
 the  power  that  is  needed  for  agricul-
 ture,  the  transport  that  is  needed  for
 agriculture,  the  marketing  and  storage
 facilities  needed  for  agriculture  have
 all  to  be  taken  into  consideration.
 That  takes  us  to  a  base  of  industriali-
 sation  from  which  we  cannot  escape.
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 One  matter  to  which  My  hon.  friend, Shri  Masani,  referred,  and  which  also
 became  an  object  of  ridicule  so  far
 as  the  Government  was  concerned,  is
 the  question  of  import  substitution,  I
 think  he  more  or  less  said  that  it  is
 something  which  is  not  possible,  If
 he  meant  that  import  substitution  is
 not  possible  in  the  aggregate,  that  is
 to  say  the  amount  of  money  you  have
 to  spend  on  imports  will  remain  not:
 only  stationary  but  rise  with  any
 development  of  industry  and  agricul-
 ture  in  the  country,  I  agree  with  him.
 That  is  not  our  idea,  I  agree,  we
 need  more  imports  and  those  imports
 in  the  ultimate  analysis  wil]  have
 to  be  found  by  exports,  because  I
 foresee  that  by  the  end  of  the  Fourth
 Plan  periog  this  country  will  be  im-
 porting  roughly  about  Rs.  600  crores
 worth  of  raw  materials  that  our  in-
 dustries  need  and  which  we  cannot
 produce  in  our  country.  We  can  ban
 cotton  from  coming  in  and  produce  a
 substitute  or  even  grow  more  cotton.
 But  we  cannot  ban  sulphur,  rock  sul-
 phate,  copper,  zinc,  lead,  tin,  mercury
 and  so  on.  These  are  things  which  we
 have  to  import.  Even  if  we  produce
 steel  and  metals  that  we  want  to  pro-
 duce,  probably  alloy  and  special  steel.
 aluminium  and  certain  other  basic
 things,  this  country  cannot  produce
 every  thing  in  any  adequate  quan-
 tity.  Therefore,  if  he  says  complete
 import  substitution  is  not  possible,  प
 agree.  On  the  other  hand,  this  ques-
 tion  of  stopping  of  imports  where  we
 can  find  a  substitute,  where  we  can
 increase  industrialisation  in  this  coun-
 try,  is  something  we  not  only  have
 to  undertake  in  a  more  vigorous  Man-
 ner  but  we  have  to  do  it  all  the  time.
 That  is  why  I  said,  speaking  the  other
 day,  that  the  industrial  potentia]  of
 the  country  is  so  great  that  if  we
 harness  it—of  course,  undoubtedly,
 partly  with  the  carrot  and  partly  with
 the  stick—the  result  is  bound  to  be
 useful  to  the  country.

 I  will  only  mention  a  new  factor.
 I  had  a  discussion  with  a  number  of
 cement  producers  about  whom  my
 hon.  friend,  Shri  Dandeker,  knows
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 very  well.  I  do  not  know  what  im-
 pression  was  finally  left,  but  1  felt
 that  I  have  indicated  to  them  that  a
 little  more  than  doubling  of  produc-
 tioa  will  ultimately  pay  not  only  in
 the  context  of  the  need  of  the  country
 and  the  profits  they  will  make  but
 also  the  repayment  of  the  extra  cost
 that  they  will  undertake  by  borrow-
 ing.  They  will  be  able  to  repay  over
 a  period  of  6  to  7  years.  ‘hat  is
 where  the  idea  of  import  substitution
 comes  in,  the  idea  of  oncouragement
 comes  in  and  the  idea  of  putting  in
 more  resources  comes  in  so  that  we
 help  the  people  to  pay  back  what
 they  borrow.  That,  1  think  is  the
 point  which  my  hon,  friend,  Shri
 Dandeker  made,  the  dependance  of
 the  private  sector  on  institutional
 credit  largely  provideq  by  govern-
 ment.

 My  friends  on  the  other  side  would
 say:  why  do  you  provide  credit  to  the
 private  sector.  It  is  really  finding  an
 argument  for  it.  I  have  no  doubt  that
 if  the  private  sector  will  get  the
 money  from  the  market,  will  tell  the
 people  that  they  are  going  to  make  a
 return  soon,  that  Government  will
 give  25  per  cent  on  equities  as  a  sort
 of  gift  in  order  to  ‘over  the  los;  in
 the  waiting  period,  I  have  no  objec-
 tion  at  all.  I  have  no  desire  that
 the  private  sector  should  come  to  the
 public  gector  for  their  finances.  But
 if  they  are  not  prepared  to  do  that,
 I  have  to  do  something,  Because,  I
 want  to  use  the  existing  tools  in  the
 country  for  the  purpose  of  develop-
 ment.  I  am  prepared  to  provide  the
 lacunae,  It  is  not  I  want  to  do  it,  but
 1  have  to  do  it  because  I  have  to  make
 them  develop,  which  is  precisely  why
 I  meet  these  people  and  ask  them  to
 go  ahead,  saying  that  if  this  is  the
 amount  of  foreign  exchange  that  you
 need,  we  will  provide  it  but  it  will
 have  to  come  down  progressively.
 This  is  something  for  which  I  think
 the  Government  should  not  be  blam-
 ed.  If  the  private  sector  for  various
 Teasons  15  not  able  to  find  the  money,
 is  not  able  to  mobilise  the  savings
 then  we  find  the  money.  But  he  says
 “No,  it  is  all  due  to  your  taxation
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 policies”.  Well,  let  us  be  a  little  real-
 istic.  I  have  brought  down  the  rates
 of  personal  taxation.  Assuming  this
 House  wil]  agree—I  am  afraid  it  would
 not,  but  assuming  this  House  agrees— to  my  bringing  down  the  level  by
 another  25  per  cent,  will  that  gene-
 rate  the  savings  unless  these  people
 provide  them  with  attractive  offers
 and  canvass  for  that?  What  is  hap-
 pening  really  is,  as  I  said  before,  that
 these  honourable  people  who  are  in
 industry,  sitting  in  their  offices  in
 their  air-conditioned  rooms,  want
 somebody  to  come  as  their  brokers  so
 that  they  can  put  in  their  flotations.
 I  think  Shri  Dandeker,  being  a  realist,
 should  know  that  if  the  private  sector
 wil]  not  go  and  canvass  where  it  is
 necessary  for  the  expansion  of  the
 existing  units,  the  public  sector  will
 have  to  come  in.

 There  is  one  funny  thing.  I  would
 onty  say  it  is  funny  because  if  one  is
 serious  one  ‘has  got  to  be  sad  about  it.
 In  many  civilised  countries  they  have
 a  bi-partisan  foreign  policy.  Appa-
 rently,  in  our  country  we  do  not
 have  even  that.  Even  our  foreign
 policy  is  not  supported  by  people
 outside.  That  is  what  my  hon,  friend,
 Shri  Krishna  Menon,  saida  few  mi-
 nutes  back.  It  is  a  very  surprising
 thing.  In  the  United  Kingdom  a  few
 weeks  back,  in  a  state  of  things  where
 the  two  parties  are  more  or  less

 equally  poised,  juxtaposed—perhaps
 a  difference  of  one  or  two  votes—the
 opposition  supports  the  government  in
 its  economic  policy  broadly,  namely,
 that  thereisnmo  need  for  them  to  de-
 value,  that  the  pound  can  be  main-
 tained.  Here  hon,  Members,  learned,
 semi-learned  and  not  so  learned,  with
 purposes  and  intentions  honourable
 sometimes,  not  so  honourable  at  other
 times  say:  the  country  hag  become
 bankrupt.  the  rupee  has  no  value,  it
 has  depreciated:  therefore,  devalue  it.

 I  quite  agree  that  it  is  the  duty  of
 the  opposition  to  oppose,  but  there  is
 some  point  at  which  the  national  in-
 terest  must  prevail  over  its  propa-
 ganda  effort.  IT  have  no  doubt  that



 1909  No-Confidence

 {Shri  T.  प  Krishnamachari|
 many  people  of  the  opposition  know
 that  it  is  our  country,  the  prosperity
 of  the  country  is  one  in  which  we  all
 share,  no  matter  who  js  going  to  be  at
 the  head  of  the  government  for  the
 time  being,  and  there  are  certain
 things  which  one  should  not  say.  I
 think  my  hon.  friends  opposite,  some
 of  them  at  any  rate,  have  stil]  links
 with  U.K.  I  wish  they  follow  the  policy
 that  they  follow  in  U.K,  in  matters  of
 common  national  interest.  Well,  may
 be,  I  do  not  know;  our  politics  ix
 different  and  I  have  yet  to  learn,

 One  point  was  mentioned  about  the
 rate  of  growth.  I  agree  that  greater
 growth  is  necessary.  But  may  1  te!l
 my  hon.  friends  that  during  the  last
 year  there  has  been  a  significant  rise
 in  the  rate  of  growth.  I  am  not  going
 to  postulate  any  figures.  I  have  two
 figures  before  me;  one  is  7.5  and  an-
 other  is  73,  What  happens  in  regard
 to  rate  of  growfffjs  that,  if  you  make
 an  investment,  even,  if  it  does  not  pay
 immediately,  it  starts  paying  a  little
 later.  What  you  should  do  is  to  see
 that  the  rate  of  growth  is  accelerated.

 Sir,  I  do  not  propose  to  touch  on
 the  price  situation;  my  hon.  friend
 has  already  spoken  about  it.  The  price
 situation  is  something  about  which
 we  are  “concerned.  Rise  in  prices
 defeats  several  objectives:  it  defeats
 the  aims  of  the  planners;  it  defeats
 the  basic  purposes  for  which  we  are
 here,  namely,  to  raise  the  standard  of
 living  of  the  people.  As  I  said,  there
 is  no  escape  from  it  except  to  control
 as  far  as  possible  those  forces  which
 have  been  raising  the  prices.  It  is  all
 right,  rise  in  price  means  that  the  pro-
 ducer  gets  a  little  more.  We  shall
 probably  try  to  get  it  out  af  him  some-
 way  so  that  he  can  make  the  savings
 available  to  help  develop  the  economy.
 It  does  not  matter.  But  when  the  up-
 per  class  of  producers  bold  the  addi-
 tional  income  that  comes  from  the
 market,  then  they  do  something  anti-
 social  in  the  same  way  as  a  dealer
 does,  That  is  really  our  problem  to-
 day,  a  problem  which  we  have  to  look
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 at  from  the  national  point  of  view,  No
 single  remedy  is  going  to  help  to  cure
 this  situation.  Mention  was  made  of
 other  countries,  May  I  point  out  here
 that  between  1950  and  1964  the  whole- sale  prices  in  India  increased  at  the
 average  compound  rate  of  2.5  per  cent
 per  annum.  It  has  gone  up  since
 then.  During  the  same  period  the
 wholesale  prices  in  Australia  increas-
 ed  at  the  rate  of  3.2  per  cent,  in
 France  at  the  rate  of  4.5  per  cent,  in
 New  Zealand  at  the  rate  of  3  per  cent,
 in  Sweden  at  the  rate  of  3.5  per  cent
 and  in  the  United  Kingdom  at  the  rate
 of  2.7  per  cent.  Excepting  the  U.S.A.
 and  one  or  two  other  countries,  in
 every  country  it  has  been  rising.  May
 be  there  has  been  a  leap  in  one  year
 so  far  as  we  are  concerned.  But  the
 latest  indications  are  undoubtedly
 somewhat  more  gratifying  and  that  is
 what  the  Fourth  Plan  will  seek  to
 take  advantage  of.

 Some  of  the  hon.  Members  men-
 tioned  about  the  import  of  raw  mate-
 rials.  I  do  not  know  what  success  we
 will  have.  My  own  feeling  is  that  we
 might  be  able  to  get  some  assistance
 for  raw  material.  The  small  and
 medium  industries  are  innumerable,
 may  be  40,000  or  50,000  units,  of  which
 we  have  no  statistical  evaluation.  If  we
 can  get  raw  material,  then  they  will
 start  raising  their  production  to  8  leve|
 which  will  help  us  get  the  indus-
 trial  output  of  15,000  a  year.  Basically
 all  that  we  need  in  this  connection  is
 not  only  a  Plan,  but  faith  in  the  Plan
 and  faith  in  ourselves  and  also  deter-
 mination.  Mr.  Dandeker  mentioned
 that  we  had  estimated  our  foreign  ex-
 change  as  nearly  Rs.  4000  crores.  That
 is  gross  ani  not  net.  If  you  deduct
 Rs.  1,400  crores,  it  means  Rs,  2,600
 crores  gross.  If  it  does  not  come,  then
 we  shall  have  to  tighten  our  belt  a
 little  more,  After  all,  if  foreign  aid
 comes,  it  accelerates  the  pace,  but  if  it
 does  not,  then  we  shall  have  to  work
 harder.  The  question  is  whether  the
 country  is  prepared  for  it.  That  brings
 me  more  or  less  to  the  end  of  the  main
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 points  raised  by  some  of  the  hon.  Mem-
 bers;  there  ig  not  anything  much  said
 by  other  people;  they  have  broadly
 covered  these  two  fields.

 I  would  only  like  to  conclude  in  this
 way.  We  are  glad  anyway  that  what
 people  had  to  say  and  what  people  say
 outside  and  which  we  read  in  the  press
 in  a  garbled  way  has  been  put  toyether
 in  the  House,  and  we  are  even  more
 glad  that  it  has  made  my  c2lleagues
 on  this  side  react,  and  react  scmewhat
 forcefully,  which  strengthens  them  in
 their  determination  that  we  should  go
 ahead  with  our  Plan  and  that  we  be-
 lieve  in  a  philosophy  of  Plan,  and
 that  the  people  that  sare  there  in  the
 Treasury  Benches,  whom  the  Gods
 have  made  mad  or  angry  are  not  the
 people  who  are  leading  them  to
 something  wrong,  but  that  they
 themselves  believe  in  something
 which  might  look  wrong  to  the
 Opposition.  While  it  is  no  doubt  true
 that  the  Sanskrit  words  for  what  my
 hon?  Triend  Shri  N.  Dandeker  said  are
 ‘Vinaashakaale  viparitabuddhih’,  I
 leave  it  to  the  House  to  judge  for
 whom  it  is  a  vipaashakala  and  who
 has  got  viparitabuddhih’.

 et  ओंकार  लाल  बैरवा  (कोटा)  :
 अध्यक्ष  महोदय,  आपने  जो  मुझे  बोलने  का

 अवसर  दिया  है,  उसके  लिए  मैं  आपको  धन्यवाद
 देता हूं  |

 मैं  हमारी  सीमा  पर  जो  हमारे  बहादुर
 जवान  वीर  गति  को  प्राप्त  हुए  हैं.  जो  ब्रिगेडियर

 तथा  दूसरे  अफसर  वीर  गति  को  प्राप्त  हुए
 हैं,  उनको  श्रद्धांजलि पित  करता  हूं  ।

 मैं शास्त्री जी  को  भी  धन्यवाद  देता  हूं
 जिन्होंने  आज  हमें  बड़ी  अच्छी  खबर  काश्मीर
 के  बारे  में  सुनाई  है  और  बताया  है  कि  हमने
 चौकियां  वापसले  ली  हैं।  उन्होंने  यह  भी
 कहा है  कि  हम  सोमा  पार  कर  गण  हैं  1
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 इसके  लिए  मैं  उनको  धन्यवाद  देता  हूं  ।

 लेकिन  मैं  कहना  चाहता  हं  कि  कहीं यह
 कबड्डी  का  खेल  न  हो  जाए,  कहीं  आगे  बढ़
 कर  आप  वापस  न  लौट  आयें  ।  ईमानदारी
 से  अगर  मोर्च ेपर  आप डट  ही  गए  हैं तो
 जो  बंच  साहब  आ  रहे  हैं,  राष्ट्र  संघ  के  भक्षक
 आ  रहे हैं,  उनके  तथा  ब्रिटेन  के  दबाव  में
 आपन  जायें 1

 17.17  hrs.
 (Mr.  Deputy-Speaker  in  the  Chair]

 कहीं  सा  न  हो  कि  कबड्डी  का  खैल  खैल  कर
 और  जीत  कर  आप  हार  जायें  ।  अगर
 सरकार  ने  जीता  हुआ  मोर्चा  पाकिस्तान  को
 वापिस कर  दिया  तो  यह  सरकार  इस कुर्सी

 पर  बैठने  लायक  नहीं  रह  जाएगी  ।  आगे
 बढ़  कर  आप  वापिस न  हटें,  पीछे  न देखें  1

 अविश्वास  के  प्रस्ताव  इसलिए  लाये

 जाते  हैं  कि  सरकार  चेते।  इनके द्वारा  सरकार
 को  चेता  दिया  जाता  है  ।  अभी  जन  संघ
 का  यहां  पर  प्रदर्शन हुआ  था।  उसी के  कारण
 सरकार  को  इतनी  चेतना  मिली  और  उसने
 मुद्दो  साहब  को  भारत  आने  से  रोक  दिया  |

 उसी  के  कारण  काश्मीर  में  सीमाओं  को  पार
 कर  लिया गया  है  '  जो  हमारी  चौ क्यां  थीं
 उनको उसी  के  कारण  ले  लिया  गया  है।
 उसी  के  कारण  हम  आगे  बढ़ते  चले  जा
 रहे हैं  1

 हमारे  श्री  रघुनाथ  सिह  जी  ने  कहा था
 कि  फासिस्ट ों  द्वारा  इस  पालियामेंट  को

 घेर  लिया  गया  था  1  मैं  समझता  हं  कि  शायद
 उनकी  अक्ल  का  दिवाला  निकल  गया है  जो
 उन्होंने इस  तरह  की  बात  कही  ।

 जब  हमने  काश्मीर में  कदम  उठाया है
 तो  एक  तिहाई  भाग  लेकर  ही  जो  कि  पाकी-

 स्तान  के  पास  काश्मीर  का  है,  हमें  शान्त  नहीं
 हो  जाना  चाहिये  at  हमें  लाहौर  तक  आगे
 अड़ना  चाहिए  और  अखंड  भारत  का  जो
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 [ओंकार  लाल  बैरवा]

 जन  संघ  ने  नारा  लगाया  है  उसको  चरितार्थ
 करना  चाय  ।  काश्मीर  को  लेकर  ही
 डा०  श्यामाअसाद  मुकर्जी  ने  अपना  बलिदान

 किया  था।  हेम  अखंड  भारत  देखना  चाहते  हैं
 और  भारत  को  ची  रूप  में  देखना  चाहते  हैं
 जो  रूम  उसका  1947  से  पहले  था  ।  यह
 लड़ाई  क्यों  हुई.  किस  तरह  से  काश्मीर  पर
 हमला  हुआ  ?  आपको  पता  होना  चाहिये
 कि  कलकता  में  भी  यही  दिन  था,
 असम  के  अन्दर  भी  यही
 दिन  था,  इशर  मिलनी  के  अन्दर  भी
 यही  दिन  था  जिस  दिन  सी  यावर  हाउस  जला
 था,  और  मो  दिन  काश्मीर  पर  हमला
 हुआ  था  1  ये  कम्यूनिस्ट  और  मुस्लिम  लोगो
 जो  किनारे  देश  के  अन्दर  यं  चमांर्गी  बन  कर
 बैठे  हुए  हैं  इनको  ओर  से  हमें  खबरदार  रहना
 होगा  ।  ये  त्रिश्यासवानी हैं  1  ये  कई  अकार
 के पाव ड  रच  करके  सरकार  केखिनाफ रेश
 विरोधी  कार्रवाइयां करने  हैं।  उन के  खिलाफ
 हमें  बहुत  सहित  कदम  उठाना  चाहिये  |  आज
 भूख  हड़ताल  की  धमकियां  दी  जा  रही  हैं  कि
 भूल  हड़ताल  कर  दी  जायेगी  और  कर  रहे
 हैं।  नन्दा  जी  को  कोम  रहे  हैं,  सरकार को
 कोस  रहे  हैं  लेकिन  उनको  थोड़ी  सी  शर्म
 आने  चाहिये  कि  उन्होंने  देश  का  कितना
 नुक्सान  किया  है  ।  उस  नुक्सान  के  लिये
 वहीं  जिम्मेदार  हैं  ।  इस  आपत्तिकाल  के
 अन्दर  7  करोड  और  3  करोड़  का  नुक्सान
 करके  आज  वह  रिहाई  को  मांग  कर  रहे  हैं।

 ठीक  है  1  लेकिन  आज  शेख  अब्दुल्ला को
 छोड़  कर  कहीं  ऐसा  न  हो  जाये  कि  जिसके
 कहने  से  हम  कोई  समझता  कर  लें  1  बंच
 आरहे हैं,  संयुक्  राज  के  विशेषज्ञ  आ  रहे
 हैं,  यहां  पर  ब्रिटिश  जासूस  हैं,  सब  मिल  कर
 अगर  हमारी  वही हुई  सैना  को  रोक  कर  के

 समझौता  कर  लें  तो  यह  सरकार  के  लिये
 बहुत  बुरा  बात  होगी  |  हमने  देखा  है  कि
 काश्मीर  में  जव  हमारा  सेवायें  पूरी  ताकत  से
 लड़  रही  थीं  उस  वक्त  नेहरू  लियाकत  समझौता
 करके  पाकिस्तान  ने  अपना  पीठा  छड़ा  लिया
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 था।  जब  चाइना ने  हम  पर  हमला  किया
 तब  हम  मार  खाते  रहे  और  कोई  समझौता
 कराने  नहीं  आया।  जब  हमने  आगे  बढ़ने  की
 कोशिश  की  और  आगे  बढ़े  तो  लंका  कै  वारा
 हमारे  ऊपर  एक  समझौता  थोप  दिया  गया  ।

 लंका  ने  समझौता  थोप  दिया  और  हमने  उसे

 मान  लिया तथा  हमारी  सेनायें  पीछे  हट  गईं  I

 कहीं  ऐसा  न  हो  जाये  कि  इस  बार  भी  हमारी
 बढ़ी  हुई  सेवायें  पीछे  हट  जायें  -  अगर  ऐसा
 होगया तो  यह  सरकार  कुर्मी  पर  बैठने  लायक
 नहीं  रहेगी  ।

 शेख  अब्दुल्ला  ने  जनमत  संग्रह  मोर्चा
 इसलिये  बना  रखा  है  और  आज  मोक्ष  प्राप्ति
 के  पर्चे  बांट  जा  रहे  हैं  ।  काश्मीर  के  अन्दर
 हीनहीं  वह  पर्चे  बाटे  जा  रहे  हैं,  सारी
 दुनिया  के  अन्दर  बांटे  जा  रहे  हैं  और  हमारी
 सरकार  को  उन  के  विरूद्ध  कड़े  से  कद  कदम
 उठाना  चाहिये।  लेकिन  आज  उनके

 साथ  नरमी  का  बरताव किया  जा  रहा  है।
 जनमत  संग्रह मोर्चा दिवस  9  अगस्त  को  मनाया
 गया  ।  9  अगस्त  के  लिये  यह  प्लैन  बनाया
 गया  कि  कश्मीर  पर  ही  नहीं  सारे  हिन्दुस्तान
 पर  एक  दम  से  हमला  कर  दिया  जाये  ।

 चूंकि  9  अगस्त को  1953  को  शेख अब्दुल्ला
 को  गिरफ्तार  किया  गया  था  इस  लिये  उस
 के  विरोध  में  आज  भी  वह  दिवस  मनाया
 जाता  है  ।  काश्मीर  के  अन्दर  ही  नहीं,  सारे
 देश  के  अन्दर  जासूसों  का  जाल  बिछा  हुआ
 है इस  का  कारण,  में  सोचता  हूं  कहीं यह
 बात  तो  नहीं  थी  कि  जिस  वक्त  सादिक  सरकार
 ने  कुर्सी  सम्भाली और  वह  नुछ्य  मंत्री  बने
 तब  उन्होंने  यह  कहा  था  कि  पाकिस्तान  से
 जोभी  पाकिस्तानी  यहां  आना  चाहेगा
 हम  उस  का  स्वागत  करेंगे  ।  शायद  इसी
 कारण  8,000  जासूस आ  गये।  वह  इस
 कारण  आ  कर  भरती  हो  गये  कि  किसी
 दिन  काश्मीर  का  बदला  ले  लेंगे  ।  हमें  अफसोस
 है  कि  सादिक  सरकार  सोती  रही,  वहां  की

 सारी  की  सारी  सी  आई०  डी०  सोती  रही  |
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 8,000  जासूस  कोई  एक  दिन  में  नहीं  आ

 गये  ।  मुझे  डर  है  कि  राजस्थान  की  समा  के
 ऊपर  भी  इसी  तरह  की  जासूसी  हो  रही  है  और
 वहां  सब  जगह  जासूस  भरे  पड़े  हैं।  शायद
 वहां  भी  इसी  तरह  का  धोखा  होने  वाला  है
 क्योंकि  पहले  कच्छ  बार्डर पर  आये  फिर
 काश्मीर  पर  आये  और  चूंकि  वहां  उन  को

 सफलता  नहीं  मिली  इस  लिये  खिसियानी
 बिल्ली  की  तरह  से  यह  सोच  कर  कि  चलो
 दही  नहीं  मिलता  तो  न  सही  कटोरा ही
 सम्भालें।  वह  राजस्थान  पर  ही  हमला  करने
 की  सोच  रहे  हों  ny

 कहीं  ऐसा  न  हो  जाये  कि  अगर  एक
 दम  से  राजस्थान  की  तरफ  उन  का  मोर्चा

 बड़ा  तो  वहां  की  सरकार  भी  पीछे  हट  जाये
 राजस्थान को  इस  तरह  की  चेतावनी  दे
 दी  जाये  कि  हमारी  सीमाओं  पर  मिलिटरी
 वह  तैनात  कर  दे  ।  हमें  इस  बात  काडर  था
 कि  कच्छ  से  निकलते  ही  वह  लोग  काश्मीर
 पर  हमला  करेंगेऔर  वह  ठीक  साबित  हुआ  |

 मुझे  ऐसा  लगता  है  कि  शायद  अब  वे  राजस्थान
 बार्डर पर  जा  कर  ऐसा  करें  ।

 असम  के  अन्दर  आज  आठ  या  दस
 लाख  पाकिस्तानः  घुसे  हुए  हैं। जब
 नन्दा  जी  वहां  गये  तो  उन्होंने  कहा  कि  दस
 मील  की  पट्टी  खाली  करा  ली  जायेगी  और
 वहां  पर  हिन्दुओं  को  बसा  दिया  जायेगा  1

 लेकिन  जब  वह  दिल्ली  आये  तो  दिल्ली
 दरवाजा  देखते  ही,  पालियामेंट  का  दरवाजा
 देखते  ही  सारी  की  सारी  बात  भूल  गये।
 अगर  इस  तरह  से  नन्दा  जी  दौरे  के  समय
 आश्वासन  दे  कर  आते  हैं  और  दिल्ली  आ

 कर  उसे  भूल  जाने  हैं  तो  यह  बड़ी  खतरनाक
 बात  है  ।  मैं  निवेदन  करना  चाहता  ह्  कि
 काश्मीर  के  अन्दर  जो  भी  जगह  खाली  कराई
 जाये  उसके  अन्दर  हिन्दुओं  को  बसाया  जाये।
 काश्मीर  के  अन्दर  का हमी रियों  को

 ही  न  बसती  दिया  जाय  ।  यह  आत  गलत
 है।  हर  एक  हिन्दुस्तानी  से  कह  दिया
 जाये  कि  काश्मीर  में  जा  कर  हर  एक
 हिन्दुस्तानी बस  सकता  है,  वहां  पर  अपनी

 BHADRA  3,  1887  (SAKA)  Motion  1916

 फैक्ट्री लगा  सकता  है,  अपना  कारोबार

 चला  सकता  है  ।  मेरी  समझ  में  नहीं  आता
 कि  सरकार  ऐसा  क्यों  नहीं  करती  है  ।  मैं

 तो  यह  निवेदन  करना  चाहूंगा  कि  संविधान
 की  धारा  370  को  खतम  कर  के  पूरा  संविधान
 काश्मीर के  अन्दर  लागू कर  दिया  जाये

 जैसे  कि  आरकी  हिन्दुस्तान में  बह  लागू है  1

 काश्मीर  में  जो  भी  शेख  अब्दुल्ला  की
 गतिविधियां  हैं  वह  सारी  की  सारी  खत्म  की
 जायें  क्योंकि  शेख  अब्दुल्ला  और  अफजल  बेग
 इस  तरह  के  कामों  में  लगे  हुए  हैं।  जनमत
 संग्रह  मोर्चा  वाले  भी  हमारे  देश  के  खिलाफ
 काम  कर  रहे  हैं  काश्मीर  के  अन्दर  हमारे
 विरुद्ध  जासूस  बने  बैठे  हैं  7  अमरीका  पर  हम
 को  विश्वास  नहीं  करना  चाहिये  a  अमरीका
 से  एक  पेपर  निकलता  है  1  उस  में  लिखा  हुआ
 था  कि  हो  सकता  है  पाकिस्तान  ने  काश्मीर
 पर  हमला  किया  हो  ।  लेकिन  चूंकि  भारत
 सरकार  ने  जनमत  संग्रह  करवाने  का  आश्वासन
 दिया  था  और  अब  उस  से  बदल  गई  है  इस
 लिये  पाकिस्तान  के  सामने  दूसरा  कोई  चारा
 नहीं  रह  जाता  |  भारत  ने  मजबूर  किया  है
 पाकिस्तान  को  कि  वह  ऐसा  करे  1  हम  को
 अमरीका  के  भरोसे  भी  नहीं  रहना  चाहिये  ।
 हो  सकता  है  इस  से  पी  एल०  480 के  तहत
 जो  समझौता  हो  रहा  है  उस  में  कुछ  अडचन
 आये  और  आप  काश्मीर  के  सम्बन्ध  में  समझौता
 कर  लें  कि  जिस  तरह  से  वहां  जो  कुछ  लिया
 दिया  है  उसे  वापस  कर  दिया  जाये  |  मेरी
 समझ  में  नहीं  आता  कि  विदेशी  लोगों  के
 चक्कर  में  क्यों  भारत  का  भू  भाग  किसी  को  दे
 दिया  जाये  और  हमारी  भारत  भूमि  के  जिस
 भाग  पर  दूसरों  का  अधिकार  हो  उसे  वापस  क्यों
 न  लिया  जाये  ।  इस  लिये  हम  को  विदेशियों
 के  जाल  में  नहीं  आना  चाहिये  ।

 अब  मैं  कुछ  थोड़ा  सा  राशनिंग  के  बारे  में
 कहना  चाहूं  |  सरकार  नने  खाद्य  स्थिति  इतनी
 विकट  कर  दी  है  कि  आज  देश  की  जनता  भूखों
 मर  रही है।  इस  समय  राजन्थनके  अदर
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 [श्री  ओंकार  लाल  बैरवा]
 एक  आदमी  को  छः  औंस  अनाज  मिलता

 है।  साथ  ही  राजस्थान  में  लोगों  को  सड़ा
 हुआ  आटा  मिलता  है  |  उस  से  200  आदमी
 हैजे से  मर  गये  ।  मैं  ने  इस  के  सम्बन्ध में
 कालिंग  अटेंशन  दिया  था  लेकिन  सरकार

 ने  उस  की  कुछ  परवाह  नहीं  की  ।  सोचती  है
 कि  मरते  हैं  तो  मरने  दो,  लड़ाई  में  बहुत  से
 लोग  मर  रहे  हैं,  अगर  इधर  भी  कुछ  मर  जायें
 तो  कोई  बात  नहीं  है  अगर  इस  तरह  से
 लापरवाही  की  गई  और  उस  आटे  को  बन्द  नहीं
 किया  गया  तो  राजस्थान  के  अन्दर  हैजे  से

 आदमी  कहीं  मर  न  जायें  |  वह  आटा  सड़ा
 हुआ  है  और  बारिश  में  भीगा  हुआ  है  1  हमारी
 सरकार  को  इस  पर  ध्यान  देना  चाहिये  कि  जो
 आटा  दिया  जाता  है  वह  ऐसा  क्यों  दिया  जाता
 है।

 राजस्थान  सरकार  ने  मोटे  अनाज  को
 निकालने  में  काफी  मुनाफाखोरी  की  है  ।

 जो  अनाज  35  रु०  क्विंटल  खरीदा  था  उसे
 उस ने  87  रु०  में  बेचा  है।  37  रु०  क्विंटल
 का  चना  उस  ने  87  रु०  में  बेचा  है  ।  यह
 मुनाफाखोरी राजस्थान  सरकार  ने  की  है  जब
 कि  गरीब  आदमी  दाने  दाने  को  मोहताज  है  tT

 उस  को  बिल्कुल  दया  नहीं  आती  ।  अगर  हम
 राजस्थान  सरकार  से  कहते  हैं  तो  वह  कहती
 हैकि  केन्द्र  सरकार  से  कहो,  अगर  केन्द्र  सरकार
 से  कहते  हैं  तो  वह  कहते  हैं  कि  राजस्थान

 सरकार  से  कहो  |  अगर  हम  केन्द्र  सरकार  से
 कुछ  ज्यादा  कहते  हैं  तो  वह  अमरीका  का  नाम
 लेती  है।  आखिर  इस  सरकार  ने  देश  को
 समझ  क्या  रक्खा  है  ।  उस  ने  देश  को  अमरीका
 की  झोली  में  डाल  रक्खा  हैं।  अगर  अमरीका  देश
 को  अनाज  देगा  तो  हम  खायेंगे  वर्ना  भूखों  मर
 जायेंगे  ।

 मैं  आप  को  बतलाना  चाहता  हूं  कि
 यहां  पर  महंगाई  में  कितनी  वृद्धि  हुई  है

 ।

 रिजर्व  बैंक  के  आंकड़ों  के  अनुसार  सन्  1964

 AUGUST  25,  1965  Motion  1918

 में  अनाज  में  14  प्रतिशत  की  वृद्धि  हुई  है  1

 इतनी  वृद्धि  पिछले  महायुद्ध  में  भी  नहीं  हुई
 थी  1  मैं  आप  को  बतलाता  हं  कि  कितनी  वृद्धि
 चीजों  पर  हुई  है।  औद्योगिक  वस्तुओं  के  ऊपर
 23.6  अतिशय,  कच्चे  माल  पर  21.9
 प्रतिशत,  तैयार  माल  पर  4.7  प्रतिशत,
 गेहूं  पर  51.7  अतिशय,  चावल  पर  11.5

 प्रतिशत,  चने  पर  108  प्रतिश्त,  मूंगफली  पर
 37.8  प्रतिशत  ।इस  तरह  से  इन्सान  अपनी

 आमदनी  का  40  से  50  प्रतिशत  इन  चीजों  पर
 खर्च  कर  रहा  है  1  अभी  यहां  पर  एक  आदमी
 की  औसत  आमदनी  एक  दिन  की  बतलाई
 गई  67  नये  पैसे  ।  जब  महंगाई  सिर  पर  मंडरा
 रही  है  लोग  भूखों  मर  रहे  हैं  तब  हमारी  सरकार
 सुख  की  नींद  सो  रही  है।  जब  चाइना  में  अनाज
 की  कमी  हुई  थी  और  उस  ने  1  अरब,  10

 करोड़  रु०  का  गेहूं  आयात  किया  था  तब उस  ने
 बड़े  उद्योगों  में  कटौती  कर  के  25  परसन्ट
 भाग  सारे  का  सारा  कृषि  पर  लगा  दिया  था  ।

 लेकिन  हमारी  सरकार  की  आंख  नहीं  खुल
 रही  है  1  हमारी  सरकार  बडे  उद्योगों  के  अन्दर
 लगी  हुई  है  और  बेती  के  लिये  सिर्फ  10  से  13
 प्रतिशत  तक  ही  खर्च  करती  है  ।  मेरी  समझ
 में  नहीं  आता  कि  जब  तक  खेती  पर  ध्यान
 नहीं  दिया  जायेगा  तब  तक  हमारा  काम  कसे
 चलेगा ।

 मैं  दो  तीन  सुझाव  भी  देना  चाहता
 हूं।  सब  से  पहले  तो  जौन  खत्म  किये  जांच  1

 आप  ने  यहां  पर  राशनिंग  लागू  करने  का  जो
 निर्णय  किया  है  मैं  उस  का  समर्थन  करता

 हूं  लेकिन  साथ  ही  कहना  चाहत  हं  कि
 खुली  हुई  दूकानें  भी  होनी  चाहियें
 क्योंकि  6औंस  से  इनसान  का  पेट  नहीं
 भर  सकता  ।  एकआदमी की  खुराक  6

 दास  नहीं  होती  ।  हमारे  राजस्थान  के
 अन्दर  तो  लोग  12  से  16  औंस  तक  खा

 जाते  हैं  क्योंकि  वह  मजदूर  लोग  हैं,  खेतिहर
 मजदूर हैं  ।-चूंकि  6#इस  से  पेट  नहीं  भरता
 इसलिए  भ्रष्टाचार,  बेईमानी और  रिश्वत-
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 खोरी चल  रही  है  ।  यह  सब  जो  कुछ
 हो  रहा  है  6हंस के  कारणहो  रहा  है
 अगर  आप  किसानों को  14 से  16  औंस
 तक  नहीं  देते  तो  वह  बेचारा  कहीं से  नो
 अपना पेट  भरेगा  ही  ।  लेकिन  हमारे
 शासन  ने  उसे  भी  नहीं  माना।  अभी  यहां
 मुख्य  मंत्रियों  का  सम्मेलन  हुआ  उस  में
 राज्यों के  मुख्य  मंत्रियों ने  उसे  नहीं  माना  ।

 उन्होंने  बिचौलियों  और  सेठों के  दबाव  में
 आ  कर  आ  कमेटी  की  रिपोर्ट  को  ठुकरा
 दिया  ।  3  लाख  से  ऊपर  की  आबादी  बाले
 शहरों में  राशनिंग  लागू  करने  की  बात  को
 ठुकरा  दिया  जिस का  नतीजा  यह  हुआ
 कि  आज  जनता  दाने  दाने  को  मोहताज
 है। ठ

 आपको  मालूम  है  कि  राजस्थान  के
 अन्दर  कोटा  झालावाड़  में  जो  भिवानी  मंडी
 है  उस  में  राशन  के  लिए  नागरिकों  ने  मांग
 की  तो  उनको  जेल  मैं ठंस  दिया  गया  ।
 धौलपुर  में  लोगों  ने  चने  की  गाड़ियां  रोक

 लीं  dt  ge  Slo  आई०  आर०  के  मातहत

 जेल  में  डाल  दिया  गया  ।  इसीतरह  से
 जबलपुर में  और  जोधपुर  में  हुआ  |
 राजस्थान  में  जहां  भी  लोगों  ने  अनाज  की
 मांग  की  उनको  जेलों  में  दस  दिया  गया  |

 मैं  निवेदन  करना  चाहता  हूं  कि

 अपने  भाषण  के  अन्त  में  मैं  भी  एक  कविता

 सुनाना  चाहता हं  -जैसे  कि  एक  और  मान-
 नीय  सदस्या  नेसुनायी थी।  मैं  दो  मिनट
 में कह  दूंगा  |  वह  इस  प्रकार  है  :
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 जब  पीली  देखा  दिल्ली को
 शास्त्री  सरकार  घबराई
 भुट्टो को  दिल्ली  आने  से  रोका  ।

 सेना  को  सीमा  पार  कराई,
 यही  नतीजा  प्रदर्शन  का

 जोठानलियाथा  जनसंघ  ने
 बात  मान  ली  शास्त्री जी  ने

 और  दुश्मन  घबराए  अपने  मन  में  ।

 मांग  मान  कर  जन  संघ  की,
 काश्मीर  की  सीमा पार  करी  t
 मुराद हुए  चेहरे  जिन के
 उन  पर  प्रेम  की  मार  करी  t

 Shri  P.  ह.  Ghosh  (Ranchi  East):  Mr.
 Deputy-Speaker,  Sir,  I  support  this
 motion.  When  the  Shastri  Ministry
 took  over,  we  expected  a  change  for
 the  better,  but  we  find  that  it  is  a
 change  for  the  worse.

 ओ  हुकम  चन्द  कछवाय  (देवास):
 सदन  में  गणपूर्ति  नहीं हैं  ।

 Shri  P,  हू.  Ghosh:  When  we  sit  for
 the  extra  time  we  should  not  press  for
 quorum.

 Mr.  Deputy-Speaker:  It  has  been
 challenged.  The  bell  is  ringing.  You
 cannot  go  on  when  the  quorum  is
 challenged.  There  are  only  39  persons
 and  the  bell  has  stopped  ringing.  1
 am  sorry  there  is  no  quorum.

 The  Prime  Minister
 tomorrow.
 17.38  brs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 August  26,  1965/Bhadra  4,  1887
 (Saka).

 will  reply
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